8947 Committee on Private
Members Bills and Resolutions

National Anthem

1744, J Shri Yashpal Singh:
" 7 Shri Bishanchander Seth:

Will the Minister of Home Affairs
be pleased to state:

(a) whether it is a fact that his
Ministry has issued directive to all
State Governments and Administra-
tions of Union Teiritories about the
playing of the National Anthem; and

(b) if so, the rcactions of the State
Government thereon?

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): (a) and (b). It
has been suggested to the Stite Gov-
ernments that the playing of the
National Anthem in cinema houses at
the end of the evening show should
be encouraged. The reactions appear
to be favourable.

12 hrs
PAPERS LAID ON THE TABLE

MINISTER'S (ALLOWANCES, MBEDICAL
TrREATMENT AND OTHER PRIVILEGES)
AMENDMENT RULES

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarnavis):
Sir, I beg to lay on the Table a copy
of the Minister's (Allowances, Medi-
cal Treatment and Other Privileges)
Amendment Rules 1%63 published in
Notification No. G.S.R. 431 dated the
8th March, 1963, under sub-section
(2) of section 11 of the Salaries and
Allowances of Ministers Act, 1952
[Placed in Library. See No. LT-1095|
63].

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

WINETEENTH REPORT

Shri Hem Raj (Kangra): Sir, I beg
to present the Nineteenth Report of
the Committee on Private Members’
Bills and Resolutions.
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ESTIMATES COMMITTEE

THIRTY-FIFTH REPORT

Shri Dasappa (Bangalore): I beg to
preseny the Thirty-fifth Report of the
Estimates Committee on the Ministry
of Steel and Heavy Industries—Heavy
Electricals (India) Limited, Bhopal

12.02 hrs.

DEMANDS FOR GRANTS—Contd.

MinisTrYy oF TransporT anp Commu-
NICATIONS—Contd.

Mr. Speaker: Further discussion
and voting on the Demands for Grants
under the control of the Ministry of -
Transpory and Communications. Out
of nine hours, three hours have been
exhausted, six hours still remain.

Shri R. S. Tiwari.
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Shri M. 8, Marti (Anakapalle):
Mr. Speaker, Sir, 1 rise to support
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the demands of the Ministry of Trans-
port and Communications. On the
whole the performance of the Minis-
try of Transport and Commurications
is good, barring certain aspecis to
which I shall refer presently. The
way in which they have met the de-
mands of the emergency really deser-
vesg our appreciation.

Coming to the posts and telegraps
department, there is a proposal to lay
a proposal to lay a co-axial cable
from Bombay to Madrag via Poona,
Hubli and Bangalore. The length of
this line is 850 miles. Later on, there
is a proposal to connect Poona and
Hyderabad and Bombay and Nagpur. I
would like to suggest that the present
cable may be linked to Hyderabad
from Poona via Bangalore to be takem
to Madras, thereby reducing the dist-
ance by 433 miles,

Coming to the minor ports, I have
to suggest that in Andhra Pradesh,
there is no allocation for minor ports.
There are a number of minor ports
which .require improvement in
Andhra Pradesh like Kakinada,
Masulipatnam, Krishnapatnam, Narsa-
pur, ets. ‘A special allocation from
the central sector may be given for
these ports also.

Coming to Hindustan Shipyard, this
is the only one of its kind in the pub-
lic sector. We wish that it shnu‘.q be
a successful venture. We are think-
ing of having a second shipyard also.
But the way in which this is adminis-
tered is causing anxiety, specially after
the advent of the present Managing
Director. I had occasion to wisit the
shipvard a mumber of times, The
management of the shipyarq is neot at
all satisfactory.

It is said that the ship construction
has been reduced to 18 months Dut
if we look at the table on page 48 of
the Annual Report for 1961-62 it is
seen that the actual time taken is not
18 months, but it ranges from 22 lo
32 months. 1f we look at the man days
taken_ there also we do not find any



3953 Demands

reduction. The cost of producticn has
also increased year by year. This
shows that there is  ineffici-
ency. Modernization and construction
techniques have not brought any indi-
cation in the improvement of effi-
cieny.

There are so many factors which
are responsible for these things. The
unnatural rise in the salary groups in
spite of the fact that an ordinary
worker is not benefited and the par-
tial treatment of the employees is one
of the causes. Then, g number of
supernumarary posts have been creat-
ed without the sanction of the Board
and without following the usual prac-
tice of recruitment by advertisement.
The post of Manager Planning and
Material Control is not in the notified
lists of posts in the shipyard. This
post and the post of secretary and
other posts are created withouy the
sanction of the Board. I wnuld like
to suggest that these matters may be
gone into and an enquiry should be
made on this issue also.

There is another post created, i.e.
The Deputy Controller of Stores. For-
merly there was a man who had put
in 15 years' gervice with a clean re-
cord. But out of frustration, he had
to leave it. Similarly, there are the
posts of the Commander of the Yard
and Senior Superintendent of Stores.
All these posts were not brought to
the notice of the Board earlier. They
were brought to their notice later and
they were asked to ratify these things.
In the civil engineering department
also, thig thing is going on. A dismis-
red officer of the State Government
has been recruited there zs Supervi-
sor and during the course of one year,
from Rs. 400 he has been given an
increment up to Rs. 800 and he has
been made the Chief Engineer. This
is how things are going on. I think
it is time an enquiry is made into all
these things.

With regard to depreciation, a
thorough investigation into the span
of the machinery, gpare parts as well
as replacements must be carried out.
Without g thorough investigation, re-
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placements are carried disregarding
necessity and utility causing loss to
the shipyard. Coming to labour over-
heads, much overtime is being paid in
order to achieve artificial targets. The
repairs and maintenance section is
also not efficient there. Machinery
worth Rs. 1.5 lakhs was installed and
dismantled during this  period.
There was inefficient utilisation of
men and material by failing to erect
the fabricated tonnage in good time.
in order to avoid nil allocation.
Machinery imported from Germany
was kept in open exposed to sun and
rain causing heavy losses gnd damag-
es. Deliberate delay in ship launch-
ing was also there. Then, ship re-
pairs which is one of the lucrative
sources of income to the shipyard has
also fallen to a negligible figure from
1958 to 1962. These are all things that
have led to the inefficient working of
the shipyard.

Lastly, there is the question of
human relations. The Managing Direc-
tor of the Shipyard is a military offi-
cer. In the name of discipline tyranny
is going on there. He is not able to
cope up with the civil administFation
there. Unions, staff organisations and
organisations of officers are being
denied their rights. Collective bar-
gaining is refused there. Contractual
obligations that are guaranteed by the
Directive Principles of State Policy
enshrined within the Constitution are
also at g stand-still there. If you look
at the flight of officers from the ship-
yard you will find that nearly 50 offi-
cers have left the shipyard during the
course of three or four years. In this
connection, I would like to read a pas-
sage from the Chairman's Report for
the year 1960-61. On page T of the
report he has said:

“I must say I am disturbed to
see the flight of trained technical
officers from one industry to an-
other.” "

This is what the Chairman says in
his annual report, Sir, the way in
which the officers, staff and labour
there are being treated is causing con-
cern and I would request the Govern-
ment to institute an enquiry into these
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things to see what could be done in
the matter with a view to stop the
flight of officers from the shipyard.

The management is not able to
‘bring in good relations with the union
there. The delay in ship launching is
one guch instance. Three hours' over-
time used to be paid to the workers
in the shipyard when a ship was being
launched there. Now only two hours'
overtime is being paid and one hour's
overtime has been refused by the
Managing Director. After all, over-
time for one hour to the workers will
come to Rs. 300 only whereas by de-
laying the launching of a ship by one
hour the loss to the Shipyard will be
to the extent of Rs. 500, because on
the launching of a ship itself they will
get Rs. 45,00,000 and interest on this
for a day at the rate of 4 per cent will
come to Rs. 500. That is how things
are being carried on there. I think
it is time that there should be an en-
quiry into these things and matters
set right.

The proposal for the dry dock is
pending since 1954. Nearly Rs. 10
lakhg have been spent on consulta-
tions to decide whether a graving
dock or a floating dock is necessary.
Finally they have come to a decision
that a graving dock is necessary. The
Vishakhapatnam Port authorities also
said that there must be a graving
dock. The State Government also
wanted a graving dock. But now on
the advice of some interested persons
and on the plea of shortage of foreign
exchange and the emergency, they
are pnow trying to purchase a floating
dock. That is not good for the ship-
yard. We are now having bigger
tankers of bigger sizes. They need
repairs. Unless we have a graving
dock it is not possible to carry out
these repairs. In the interest of the
port also it is necessary that there
should be a graving dock. I request
that this may be taken up at an early
date.

Shri Thirumala Bao (Kakinada):
Mr. Speaker, Sir, this Ministry is one
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of the biggest ministries in Govern-
ment occupying air, land and see, and
it is very difficult to deal with at least
a few points relevant to this discus-
sion within the short time allowed to
speakers. Nevertheless, I shall try to
deal with them in order of priority.

I considey shipping to be the major
part of the activities of this Ministry,
which rightly deserves a  separate
Minisiry. I feel that proper attention
ig not being paid to the various as-
pects of the development of Indian
shipping industry; because it is tacked
on under one huge, sprawling Minis-
try, like a huge State where the
power from the centre will not radi-
ate Lo the periphery.

Merchant shipping Is the second line
of our naval defence. The prestige of
every country is dependent on the
premier position which it has built up
by strengthening its merchant navy
as h second line of its naval defence.
In the first world war, the United
States was deficient in merchant
navy. It had to depend on Britain
and other countries to carry war
supplies during the first world
war. In the second world wvar,
that deficiency was made up.
When the war was being carried on
in the fsr flung areas, in the seven
seas of the world, in all the countries
of the east and west, the merchant
shipping played a very dominant
role as a second line of naval defence.
Even today, when we see the disposi-
tion of the naval defence of the United
Btates of America in the Far East, in
the Pacific and in the Mediterranean,
we feel that the merchang shipping
fleet has a great role to play in main-
taining the peace of the world. When
we consider our position in this con-
text we find that India occupies a very
poor place in this regard. Our ship-
ping is very small. The percentage
cof goods we carry on our ships is
comparatively small. We earry hard-
ly ten per cent of our total trade in
Indian ships. Of this, I think about 23
per cent is carried by liner trade and
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hardly 4 to 5 per cent is carried by
dry cargo vessels and tankers.

12.22 hrs.
[Surr KHADILKAR in the Chair ]

The Prime Minister—I ghould like to
quote him today—while speaking at
the opening function of the National
Shipping Board in 1959 said;

“When I have seen the amount
of money we have spent on
freight, more especially for the
carriage of grains, in the past
wvears, I have been horrified. If
these vast amounts have been uti-
lised for building our own ships,
or acquiring them, there would
have been considerable saving of
money."”

When the National Shipping Board
suggested 1.4 million tons of extra
shipping for the Third Plan, the omni-
scient Planning Commission in its
wisdom, experience and knowledge
has cut it down to a little over one
million tons. 1 feel that the exigen-
cies of the situation have not been
properly gauged as to how much
money is flowing out of this country
by way of foreign exchange, which is
a drain on our resources. When we
look at the position we find that the
total tonnage in the Indian register by
the end of the Second Plan was 8.56
lakhs GRT. In 1962, by the end of
31st December 1962, it has gone up to
10,14,000 GRT. Now the farget fixed
for the Third Plan has been revised
from 3-75 lakhs GRT te 5.5 lakhs
GRT. So, by the end of the Third
Plan period, we hope to have about
13 lakhs GRT of Indian shipping. It
is not much considering the demand
of shipping in this country, if we see
our export trade. Only day before
yesterday, the Minister of Internation-
al Trade has stated that he has manag-
ed to export Rs. 700 crores worth of
merchandise to foreign countries. Our
imports are in the region of about
Rs. 1,000 crores. So, the total of both
import and export trade will come to
about Rs. 1,700 crores, and almost the
whole trade is carried in foreign bot-
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tonms; hardly 10 per cent of the trade
is carried in our bottoms.

If we see the traditional exports of
tea and jute, we will find that prob-
ably they are carried by the liner.
trade. When we look at the export
of iron ore during the last few years,
we find that the rise is gomething
phenomenal. In 1962, we exported
3465 lakhs tons of iron ore, costing
Rs. 18.37 lakhs. I should like to know
if the Ministry can give me any figures
ag to how much of this is carried by
Indian shipping. Most of them reser-
ved the right of carrying iron ore in
their own ships and hardly they allot
a little portion to the Indian shipping.

With regard to foodgrain imports,
we have planned to import 17 million
tons during the Third Plan period and,
1 think, we have imported nearly 7
million tons so far and 10 million tons
have still to be imported into this
country. No Indian ghipping company
offers its ships for carrying the food-
graing cargo. What is the difficulty?
The Shipping Ministry wants only the
prevailing market rates to offer to
these shipping companies and if they
want to carry foodgrains from
America to India, they have to go in
ballast and the position is that the
American Government have reserved
50 per cent of its export to their owm
bottoms. They subsidise their ship-
ping freight upto nearly 60 to 80 shil-
lings a ton and they see that the
American ships do not suffer in
frieght. The Indian Government is
not in a position to subsidise the
freight. The Indian Government is
not in a position to offer attractive
rates to the shipping companies. Still
most of the other 50 per cent cargo,
after allowing the reservation of 50
per cent of the outgoing foodgrains
from America, is going to the conti-
nental shipping companies and they
are able to reap the benefit out of it.

The export target for iron ore in
the Third Five Year Plan is 17 million
tons and the import target of food-
grains is about 10 million tons and
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then—I am not able to get at the
proper figures—about 7.7 million tons
of crude oil are being imported for
refineries. So, all these things put to-
gether, you would sece that nearly 3
crore tons of cargo is being brought
into India or exported out of India.
And what is the provision for dry
cargo vessels? What is the provision
for tankers? Hardly 41,000 tons dry
cargo vessels are plying on the Indian
bottoms. The rest are all trying to
take some paying cargo on regular
line routes in collaboration with other
shipping companies in the world.
Therefore, there is no appreciable ton-
nage in India and that is why the
Government of India is urged to put
in more money by way of assisting
the shipping industry.

In this connection, I want to say
bow the Government of India has
been helping the private enterprise to
add to the tonnage. There is no special
favour shown to anybody by the Gov-
ernment of India. They are applying
the rules strictly in respect of any-
body who comes before them for loans
and they are very ably scrutinised
with a microscopic eye by all the offi-
cialdom right from the Superintendent
onwards upto the Secretary of the
Department. Thus there are no loop-
holes left in these deals.

I may also, in this connection, tell
you something about the Jayanti
Shipping Company. The Jayanti Ship-
ping Company which had been regis-
tered in February, 1961 and for whom
a loan was sanctioned in  October,
1961 has brought 15 ships on to the
seas by December, 1962. The total
tonnage that has been brought into
existence is 2,91,089 GRT. One tank-
er is already plying and it has earn-
ned about Rs. 40 to 50 lakhs of foreign
exchange during the lasy one year
and the other ships have earned a
foreign exchange upto Rs. 57 lakhs or
420,000 during the last three-four
months. I may tell you——I do not
want fo utilise this platform for can-
vasing or saying anything in support
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of any company—still it has been in
the public eye, before the Public
Accounts Committee, before the
Members of this Parliament and be-
fore the wvery honest and upright
newspapers that had the courage to
black out the Vivian Bose Commission
but they are very careful in magnify-
ing small things into big things about
the Jayanti Shipping Company. The
total income earned from November
1962 uptodate by the Jayanti Shipping
Corporation is Rs. 120 lakhs by way of
freight. Out of that, Rs. 47 lakhs is
by way of foreign exchange. One
tanker that hag been commissioned in
1961 August, has come only once to
Bombay. One of the esteemable gentle-
men, an industrialist, a Member of the
other House puts a question, why is
not the tanker coming round India. I
hope he does not think that it is a
circus horse that comes and lies down
by its bedside. It is a tanker which
is intended to earn foreign exchange,
carry crude oil and other oils for a
foreign British company. It is bound
to go wherever that company takes
that. Another tanker of 54,000 tons
GRT is being built. It will be deli-
vered in’ January next and it is char-
tered to the ESSO for 12 years at a
reasonable price. These are the activi-
ties of the company and the Govern-
ment of India wants to enhance its
foreign collaboration to 40 per cent.
On the merits, we do not want to ob-
ject to it. Let them cxamine the case
of these entreprencurs, the status of
the party that is coming the status of
the collaborators that are  coming,
whether they will deliver the goods.
With my experience of the Govern-
ment of India and its watch dogs of
rectitude and rules, I can wvery well
trust the Government of India to see
as carefully with regard to any new
proposals that comes before them as
they are accustomed to do in the past.

Then, 3 new innovation is being
made by thig company which is pur-
chasing 3 oil-ore combined steamers,
One whole carries ore and another
oil. From Russia, Government have
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contracted to import nearly 5 million
tons of crude oil. Not one ton of it is
being carried in Indian bottoms. You
must find a way of taking this busi-
nesg on to Indian bottoms. If we are
to take it, Russia, Rumania, and Cze-
choslovakia are the countries that
can take iron ore from our country.
Iron ore and crude oil—both these
things can be carried in both the
directions. That is the purpose of
these three tankers with 164 knots
speed and with 20,000 tons capacity.
I do not want to say much about
these thtngs. The time has come
when the Government of India have
to look at this shipping industry
with greater attention because a num-
ber of ancillary industries gre deve-
loping.

These shipping companies should
have their own shipping repair yard.
They should be enabled to manufac-
ture their own spare parts as much as
possible within  the country. The
question of personnel ig g major
problem of this country. If more
ships are sought to be commissioned,
if more companies, according to the
plan of the Government of India are
to be registered and encouraged, we
have to train a large number of per-
sonnttel. We have to train a large
number of technical personnel. Even
the Shipping corporation of India,
which is cxpanding very quickly and
quite efficiently, I should say, under
the benign protection of the Govern-
ment itself, with a]] the advantages
which the Government c¢anp provide,
requires a large number of persons. I
wan{ vou to look to these things.
From the highest cadre to the lowest
crew, training facilities should be
created gn a large scale,

With regard to the shipbuilding
yard, the story of the Vizagapatam
ship vard is a sorry tale. Nearly Rs. 7
crores, I think, has beeny given as
subsidy. My previous speaker Shri
M. S. Murty has told you all that is
happening in the Vizag ship yard. The
Ministry has to look to the details of
the grievances that have been voiced
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by my friend and see that the ship
yard becomeg a paying proposition.

The Government of India are think-
ing of another ship yard in Cochin.
They should profit by the experience
that they have gained and by the pit-
falls they have experienced. Why is
not the investment on the ship yard
going to be enhanced? They must
profit by the experience of the past
and see that those mistakes are not
committed again in  bringing the
second ship yard into existence.
(Bell rings). I may say, Mr., Chair-
man, at times, the positions reverse,
This js the first time I have taken the
opportunity to open my mouth on
any Demands. Not that. It is just as
in a hotel. If I do not take my morn-
ing meal ] cannot take both the
meals in the evening. I can under-
stand that. Still there is a certain
latitude. As a representative speaker,
when I want to say something....

Mr. Chairman: May I point out to
the hon. Member, I have already
shown him a latitude of 5 minutes?

Shri Thirumala Rao: All right; I
do not want to take much more time.
I will close in 3 minute. The Gov-
ernment of India, in their zeal to ex-
pand all the major ports, should not
forget and overlook the minor ports.
Sooner than you and I imagine, these
major ports are going to be glutted
as our business expands, ag our in-
dustry expands and as our trade ex-
pands. In that light, I want you to
look to the ecast coast ports in which
I am particularly interested. To
Kakinada, I have been, year after
wear, drawing attention, and I hope
the day will dawn when betler judg-
ment will prevail in the Min'stry
when my advice  wil]  be listened,
Masulipatam is a neglected port. A
ship that comes there has to stay
8 days before it is loaded. A dredger
is lying  un-rcpaired. Nothing is
done. The Japanese recently con-
demned that port saying that they
cannot take iron orc from that port.
They do not repair the ports that are
available near the iron ore  mines.
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You want to build a new port at
Paradip. That is the economy and
judgment of the Government. I want
you to give more attention to this.
Don’t try to give me the explanation
that minor ports are under the con-
trol of the State Governments. Ship-
ping is an all-comprehensive subject
under the control of the Central Gov-
ernment. They must evince more in-
terest in these matters.

Lastly, I want to say one word about
aviation. We have seen airports all
over the world. The Palam airport is
a small gpology for an airport. It is
not in keeping with the capital of
this country. This has to be im-
proved and thig has to be developed
very well. More speedy aircraft are
go.ng to come into operation very
soon, The run-wayg and cther equip-
ment have to be modernised com-
pletzly.  There should not be any
dual contro]l over Palam, both civil
and military. The military may be
provided somewhere else or the civil
may be provided somewhere else.
They should not be there. With re-
gard to Santa Cruz, it is just in the
heart of Bombay. I see chimneys
rising up as the planes come down.
There have been sp many serious
accidents and many valuable lives
have been Iost including  several
foreigners. Round about Santa Cruz,
when there is a big fog, the pilots
cannot see the hills. Therefore, I
want the Government of India to have
a complete re-orientation or Tre-
»lanning of the Santa-Cruz  airport
z+d look intp all these matters.

Shri P. K. Deo (Kalahandi): Mr.
Chairman, it is gratifying that the
resonsibility of this important Minis-
try which is so vital for the develop-
ment of this country has been placed
on the able shoulders of Shri Jagjivan
Ram and his capable colleagues. I
sincerely hope that during his tenure
of office, there will be much improve-
ment and it will contribute to the all
round economic growth of this coun-
try. In this limited time, it would
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not be possible for me to dilate on all
aspects of thig Ministry. So, I will
pin-point my observations on certain .
lacuna in the working of this Minis-
try.

past decade of
planning shows that even though
there has been railway expansion
going on on a large scale, no attention
has been paid for the development of
road transport or inland waterways
or for the development of port facili-
ties or coasta] and overseas shipping.
It has always been found that parsi-
monious allocation of funds and also
restrictions on operation have been
responsible for retarding the deve-
lopment of this vital sector., Even
though in foreign countries, road
transport is emerging as the modern
pattern of transport and is given all
facilities for expansion, because of its
varioug advantages over railways,
because of its speed, because of its
door to door delivery and its flexibil-
ity, it is a pity that in this country,
the railway has traditionally come to
be regarded as an exclusive mode of
modern transport and other means of
transport have been assigned a minor
place. The other means of transport
have been gssigned a minor place.
Apart from inadequate allocation of
resources there are other factors
which inhibit the growth of road
transport. There is a heavy burden
of taxation at all levels—Central,
State and local levels. We find that
all these years ag if the Central and
State Governments and the Jocal au-
thorities are vying with each other to
kill this industry. All sorts of taxa-
ble measures are being taken. Tax
burdens are being put on this indus-
try. Secondly, there are these inter-
state restrictions in the movement of
road transport. There are various
provisions of the Motor Vehicles Act
and rules which impede itss growth.
As [ have pointed out earlier trans-
port is the barometer of economic
activity in a developing country like
India and the availability of cheap

A survey of the
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transport is of primary consideration.
There are 48,000 miles of road for a
total land area of 1 million sguare
miles. Two-thirds of these are un-
surfaced and are therefore not all-
weather roads. Only 15,000 miles are
national highways of which 2300 miles
are of dual carriage width. This road
mileage is not being fully utilised
because of the wvarious missing links.
There are so many major rivers
which are not bridged and they could
not be forded in a modern way. If
it is Government’s intention that our
six lakhs of villages are to be opened
up, road communication has to reach
every door and a large scale program-
me of road development should be
taken up in right earnest. In this re-
gard I would be failing in my duty if
I do not point out that the wvarious
roadg constructed under the commu-
nity development and national exten-
sion schemes are good for nothing. In
the next monscon after their cons-
truction, they are all washed away.
No provision is made for their proper
maintenance. There could be no two
opinion in this House that adequate
assistance ghould be given for road
transport and automobile industry in
this country. It is a pity that on the
one hand we plead for more gssistance
and on the other hand impose massive
taxation eon this industry. This is an
industry which is contributing more
than Rs. 200 crores to the public ex-
chequer and another 54 crores are
going to be taxed under the present
Finance Bill and it is expected that
next year 51 crores more will be
realised. In 1951 there were about
three lakhs of commereial vehicles
which contributed nearly 47 crores.
After a decade we find that thelr
number has doubled but the contribu-
tion hag become four-fold—that is,
more than Rs. 200 crores. This is the
state of affairs. Strange though it
may seem, the operator in this coun-
try hails from the middle-class
family and the tax will ultimately hit
the motor vehicie operators who
come from the middle clasg family.

There is a very interesting state-
ment of the Minister, Shri Raj Baha-
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dur on the 22nd of October 1962
While addressing the Road and Inland
Water Transport Advisory Com-
mittee; he says:

“There is a general feeling that
the tax burden is causing severe
strain to the Transport industry...
Administration will have to
balance the immediate return in
the form of revenue that any pro-
posa] for taxation on motor vehi-
cles may bring aga‘nst over all
benefit to the economy of the
State that may be secured if some
tax relief is provided.”

Thus, he made out a strong case for tax
relief. But we find that the Finance
Minisier has acted quite contrary. It
seems ag if the Government of India
has been breathing hot and cold in the
same breadth. There must be some
collective responsibility and some co-
ordinated approach to a problem like
this.

12.46 hrs,
[Mgr. DEPUTY-SPEAKER in the Chair]

The Transport Minister makes out a
case that there is no case for further
taxes on this industry but the Finance
Ministry comes out with rigorous
taxation measures. As early as 1943
the post war reconstruction committee
on the future of road transport and
road-rail relations remarked that the
total taxation on motor transport was
diseriminatory and contrary to prin-
ciple that the function of the State is
not to favour one means of transport
at the expense of the other

Coming to the road development in
this country, if there is a statewisc
breakup, you will find that there ure
some States which are very bacl-
ward regarding road developmion:,
States like Madras, Kerala and My-
sore have got 33.37, 34.58 and 2129
mile of road respectively per every
100 square miles. There are States
like Rajasthan Orissa and Assam
whose corresponding flgures are 5.66,
6.32 and 1.96 respectively. More stress
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should be laid on the development of
roads in Rajasthan, Orissa and Assam
where road mileage is very poor.

Coming to the Border Road Deve-
lopment, you will find on page 31 of
the report on the Ministry of Trans-
port and Communications a reference
to the border roads development. So
far as the maintenance and construc-
tion of roads in the rear region, it
continued to be maintained by  the
P.W.D. Because of the difficult ter-
rain the construction and develop-
ment of the border roads is being en-
trusted to the Director General of
Border Roads who executes the pro-
ject departmentally through a civilian
force called the general reserve en-
gineering force and th~ force is organ-
ised on military lines ang its person-
nel are subjected to the Army Act for
discipline. Many a time there have
been questions in this House, and dur-
ing the Question Hour, many startl-
ing revelations have becn made re-
garding the wvarious scandals of the
Tuskar project. Serious chargeg have
been made of financial irregularities,
falsification of accounts and so on.

The Minister of Transport ang Com
munications (Shri Jagjivan Ram):
That hag nothing tp do with thig Min-

istry.

Shri P, K. Deo: I am very happy
that it has got nothing to do with
this Ministry. But I would like to ask
the hon. Minister why there should
be dual control so far as the Border
Road Development Board is concern-
ed. It is always dyarchy which
createg trouble, and 1 think that the
entire activity should be enrusted to
one single organisation.

In this regard, I would like to make
gome suggestions for the development
of roads, namely that all national high-
ways should be thrown open to vehi-
cles of 33,000 lbs on two axles; all na-
tional highways should be widened
intp two lanes: all bridges and miss-
ing links should be constructed; the
approach to the citieg should be wide-
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ned, and bypasses should be cons-
tructed for every village and town
that will come on the natiomal high-
way. Secondly, I would like to point
out that in this rapidly changing in-
dustria] and economic geography of
this country, there should be a fresh
realignnient of roads. The major cen-
tres of production of gteel, cement,
coal, jute, cotton, mineral vil and en-
gineering goods should be connected.
So, there should be allocation of
more funds

The Chief Engineers in their re-
port for a 20-year road plan have
suggested that Rs. 590 crores should
be provided in the Third Plan period.
I sincerely hope that thig amount
would be made available in the Plan
period. Further, I beg to submit most
respectfully that no further taxation
should be imposed on road transport,
and whatever revenue is being raised
from this source should be fully uti-
lised for the development of roads. It
should not be switched on to some
other expenditure.

Thirdly, the recommendations of the
Masani Committee should be fully
implemented. At the moment, the
Neogy Committee has been appointed,
but I think that the former recom-
mendations should not be kept in
abeyance till the final picture is given
by the Neogy Commitiee. The pro-
duction target of 60,000 commercial
vehicles should be  considered the
minimum, and the necessary foreign
exchange should be made available
for this purpose.

Now, I would like to make a few
remarks regarding tourism. Even
though there has been some decline
in our tourist traffic due to the de-
claration of national emergency, I still
find that there ig plenty of scope. Our
tourist traffic js mostly the holiday
traffic. This country with its variety
of landscape and scenery  with its
variety of fairs and festivals, sports
and shikar, archaeological and an-
thropological interests, pilgrim cen-
tres and pleasure grounds, moun-
taineering and trekking could attract
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more tourists. But in this regard we
are very much behind the other coun-
tries. During the year 1961-62, only
1.03 lakhs visitors visited thig coun-
try, whereas in Italy, the number of
tourists that visited that country
was 180 lakhs, It has been worked
out that every tourist spendg Rs. 2000
worth of foreign exchange in this
<country. It has been reported by the
Estimates Committee that if we can
increase our tourist traffic to half a
million we can easily earn Rs. 100
crores of foreign exchange. For this
purpose, there should be simplifica-
tion of the customs rules, and relaxa-
tion of liquor permits and  wvarious
other controls; and hotel facilities
and other touring facilities should be
provided. This matter should be
looked into.

Coming to civil aviation, I would
like to repeat some of the recom-
mendationg that have been made din
the 29th report of the Estimates
Committee. The previous speaker has
already referred tp the Palam and
the Santa Cruz air-ports. It is high
time that we must have two separate
airports in this city, one for the mili-
tary traffic and the other for the civil
traffic. The amalgamation of  these
two, especially during the emergency
period, is not good. So, it is high
time that Government should think
of having another big aerodrome
somecwhere near about. Some time
back, there was a proposal in the
Master Plan of Delhi that in the
Ghaziabad side, they are going to have
another big aerodrome. As Palam
is nearer to Delhi, the Palam air-port
should be fully reserved for civilian
purposes, ang the Ghaziabad air-field
may be handed over to the military.

Coming to the terminal buildings
at Santa Cruz, Shri Thirumala Rao
has pointed out the defective con-
truction of the runway and of the
terminal building. The Estimates
Committee has rightly pointed out
that this monstrously large construe-
tion in the shape of the terminal buil-
ding serves no useful purpose, be-
cause it was constructed at a time
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when the Director-General of Civil
Aviation was a policeman. You can-
not expect a policeman to be an ex-
pert in civil aviation. So, natuw-
rdlly, that was the difficulty.

Yesterday, while Shri U. M. Trivedi
pointed out the low performance of
the warious public sector undertakings
in this Ministry, the Minister retorted
and asked what the position was when
it was in private hands. In this
regard, I would like to make this
remark that had this been the state of
affairs in private hands, then those
persons responsible for this mis-
management would have been ousted
from the business, and the share-
holders would have correctly dealt
with them, or the Company Law
Administration would have caught
hold of the management by the neck.
But ag these happen to be public gector
undertakings......

Dr, L. M. Singhvi (Jodhpur): Com-
pany law of polities is different!

Shri P, K. Deo: I do not know. But
if they have pgot a separate standard
for the public sector undertakings,
then I have nothing to say on that.
But we expect that just as the private
sector is answerable to its share-
holders, likewise, the public scctor
undertakings also should be answer-
able to the general public, that is, the
tax-payers of this country,

Mr. Deputy-Speaker: The hon. Mem-
ber’s time ig up.

Shri P. K. Deo: T am the first
spcaker from my party, and about 45
minutes have been allotted to our
party.

Mr. Deputy-Speaker: The hon.
Member hag taken already about half
an hour. He should try to wind up
now. There are other parties and
other Members also waiting.

On Demands, the parties cannot get
their due share of lime.

Shri P. K. Deo: I think yesterday
it was deecided in the Business Advie

sory Committee that......
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Dr. L. M. Singhvi: As a matter of
convention time is being given group-
wise, Otherwise, why should there be
such a large number of speakers from
the Congress Party? In practice we
do observe it.

Mr. Deputy-Speaker: The hon.
Member has taken 27 minutes already.

Shri P. K, Deo: I thought that 1 had
taken 25 minutes.

Coming to the Nagpur air-port, you
will find that even though there has
been an air-conditioning plant there
since the last two years, it has not
been fitted there. The precision ap-
proach radar instruments which have
been given by the TCM to be fitted at
Bombay and at Dum Dum are still
lying idle, and they have not been
fitted.

In thiz connection, I beg to submit
that the manufacture of the wvarious
communication instruments should be
taken up at the Bharat Electronics
Limited.

As T pointed out in my budget
speech, the public sector undertakings
have become the dumping ground of
frustrated politicians; these popular
rejections of the party in power are
generally rehabilitated in public sector
undertakings. In this connection,
1 would like to  point out
this. I do not like to give names,
but if you insist, take the case of
Shri Satish Chandra......

13 hrs.

Mr. Deputy-Speaker: I did not in-
sist. The hon. Member should not
mention names of persons whp are not
here.

Shri P, I. Deo: I shall not mention.
He ig Chairman of the Indian Airlines
Corporation. This is the state of
affairs.

Coming to shipping, I would like to
point out that the most disturbing
factor in our shipping is the increasing
cost of operation. Even though the
previous speaker made out a case S0
well for patronising our shipping, I
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would like to point out that our Indian
shipping should stand in competition
with others. They should be efficient-
ly managed. They should reduce their
cost of operalion, if they at all want
to compete with foreign shipping. Take
the case of Calcutta. In the Calcutta
port, the continuously falling of draft
in the Hooghly river makes operation
very difficult. 50 per cent of the load
capacity has to be reduced. Wastage
of capacity means heavy cost of opera-
tion. This has tp be looked into.

I am very sorry to note that the
previous speaker spoke against Para-
dip.

Shri Raghunath Singh (Varanasi): I
do not think he said anything against
Paradip. He spoke about Hindustan
Shipyard,

Shri P. K. Deo: He spoke for Vizag
port and said that construction work
at Paradip should not be taken up. If
the intention of Government is to
relieve congestion at Vizag and Cal-
cutta, if the intention is that some out-
let should be found for the massive
iron ore deposits in my State, which
is the largest foreign exchange earner
now, in my State which has a sea-
board of 250 mil. ', there should be at
least one major port. Paradip
received the statug of a minor port in
1958 and since then has been exporting
2 lakh tons of iron ore by way of mid-
stream loading. Then Intermediate
Port Inquiry Committee recommended
that it should be developed inte an
intermediate port in the Third Plan
period, for which a sum of Rs. 158
crores was estimated. Further, the
State Government, with its limited
resources, have been trying to develop
thiz port so that by 1965, it would be
capable of handling 2 million ton
traffic. I hope some more funds would
be available from the Central
resources for the development of this
Paradip Port so that it could be
developed into a full-fledged major
port.
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There are other minor ports, Chand-
bali and Gopalpur. They should also
be developed.

Sometime back, the Estimates Com-
mittee recommended, and this House
also approved, that the movement of
coal has to be taken over by coastal
shipping. Ag there has been already
transport bottleneck on the railway;
this process has been devised.

If we study the development of
inland waterways, we find that most of
our inland means of water transport,
like the Buckingham Canal in Andhra
Pradesh and Madras or the East Coast
canal in my State have been silted up.
They have not been properly main-
tained and have turned intp swamps.
So T would tell the Ministry that the
inland water transport should be pro-
perly developed, Even though a com-
mittee was appointed to make recom=-
mendations for this purpose—Shri
Gokhale was asked to preside over
this committee—and it submitled its
report, uptil now it has been kept in
cold storage. No action has been
taken for the development of inland
water transport in this country.

Mr. Deputy-Speaker: Shri Raj
Bahadur.

Shri Raghunath Singh: I had given
my name. I have not specken for the
last four months except once. I think
once in four monthg at least I should
have a chance.

Mr, Deputy-Speaker: He was not
here yesterday when he was called.

Shri Raghunathh Singh: I came for
this purpose. If I gm not allowed to
speak even once in four months, what
is the use of my being in the Lok
Sabha?

Mr, Deputy-Speaker: You will have
your chance later.

Shri Raghunath Singh: Then I
retire. T will not speak.

Mr. Deputy-Speaker: Every Mem-
ber will have to wait.
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Dr. L. M. Singhvi: The difficulty is
that he wants the.Minister of Shipping
to reply to him. So he has to speak
before him.

Mr, Deputy-Speaker: Shri Jagjivan
Ram will reply.

Shri Raghunath Singh: He will not.

Shri Birendra Bahadur Singh
(Rajnandgaon): On a point of order.
The Ministry has got four Ministers.
If each of them takes about 25—30
minutes at least, how are other Mem-
bers going to have time?

Mr. Deputy-Speaker: Order, order,

Shri Birendra Bahadur Singh: Is
that fair? This should be considered.

The Minister of Siisping in  the
Ministry of Transpor{ and Communi-
cations (Shri Raj Bahadur): To start
with, I will assure the House that I
will take the minimum time possible.

ot gmare fag (w7rem) @ s,
WA AR qq 2 #iT afw o
SHTET A é’ I T. A. and time both.

Shri Raj Bahadur: If hon. Memberg
want a reply, I would surely give it.
Otherwise, T will sit down., We are
not fond of speaking. But if certain
points have been raised, they have to
be replied to.

Dr. L. M. Singhvi: We want him to
speak.

Shri Raj Bahadur: The debate on
the Demands of this Ministry has
rightly shown some concern for the
development and progress of road
communications and transport general=
ly. I will confine mysell to these
particular subjects.

To start with quickly, I should like
to refer to the observations made by
Member who opened the debate, Shri
Dinen Bhattacharya, and also Shri R.
Barua. They both spoke about the
gap in transport capacity, saying that
road transport carries only a very
little fraction of transport that
emanates in the country. To begin
with, so far as road transport is con-
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cerned, the test should be whether it
has or has not lifted the traffic so far
offered to it. It cannot be said that
the traffic offered to it has not been
lifted. We can judge the whole thing
on three criteria: reliability and effi-
cient service, bearing of the increasing
tax incidence and also how it has
stood the test of emergency. On all
these three counts, it can hardly be
denied that road transport has come up
to our expectations. The capacity of
road. transport is limited by and
confined to the number of vehicles in
the country. One can say that that
has not been sufficiently augmented,
but facts are otherwise. In the course
‘of the last ten years, if we compare
certain  facts and figures, it
should be clear that the total num-
ber of motor wvehicles has risen
from 306,000 to 692,000 in the course
of 11 years, an increase of 120 per
cent; goods vehicles have increased
from 81,888 to 175,386 and buses have
nereased from 34,411 to 58,866. This
s a very substantial increase. By the
end of the Third Plan it is expected
the number of commercial vehicles,
goods wvehicles, will go up to 295,000
and that of the buses will go up to
*95,000.

Production of commercial vehicles
is also a determining factor in the
development of transport; but there
also, substantial progress has been
made. Whereas in 1953 the number
of commercial vehicles produced was
only 8,990, in 1960 it was 27.518. For
the Third Plan we have a target of
60,000 commercial vehicles per year.
So, it should be borne in mind that
so far as it lay in the power of this
particular industry, which is a nascent
industry, it has stood the test of time
and has borne its burdens well.

It was remarked that we had not
been trying to do away with the
inhibitory factors, and that even in
times of emergency we were not
allowing free transport from one end
of the country to the other. The ISTC
has been devoting its attention to this,
and it has now been decided that long-
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distance permits should be allowed
between Calcutta and Bombay, Cal-
cutta and Delhi, Delhi and Bombay
and U.P. and Calcutta. The necessary
directiong in this behalf have been
issued to the State transport authori-
ties concerned for grant of permits and
the criteria for granting these permits
have been laid down.

A point was raised about tourist
taxis. The States have been advised
that 50 taxis and 25 contract carriages
may be licensed in each State for ply-
ing all over the country without
counter signatures. But this depends
upon reciprocal arrangements between
the State Governments, and therefore
model reciprocal agreements have been
formulated and forwarded to the
States for implementation.

In order to encourage the co-opera=
tive movement in the field of trans-
port, a study group has been establish-
ed to study the problems of organi-
sation and promotion and for formu-
lating a concrete programme, for
dcvelopment of the co-operative sector
in transport.

It is alsp proposed that a National
Road Safety Council with State and
local branches should be set up.

It was said that our road system was
inadequate. Ag hon. Members know,
the Nagpur Plan has been fulfilled
long ago, and the anxiety of the Gov-
crnment in this context will be evi-
dent from the fact that whereas initial-
ly in the Third Plan there was a pro-
vision of Rs, 80 crores for the national
highways, roads in Sikkim and cer-
tain Centrally aided State roads, it hag
been further increased by a dollar
loan from the IDA to the extent of
Rs. 28-57 crores.

Another provision has been made
for roads for coal transport from
Bengal-Bihar to Calcutta and from
Hazaribagh to Allahabad by road-
cum-river route. A provision of Rs. 20
crores has been made for this,

To meet certain urgent requirements
in the face of the emergency, another
provision of Rs, 22'5 crores has been
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made for the improvement of the
national highways.

Thus, the total provision for central
road programme comes 1o Rs. 151
crores as against the initial provision
of Rs. 80 crores.

Apart from that, special permission
has been given by the Planning Com-
mission to go ahead with the construc-
tion of nine bridges over certain
national highways in Assam, Bihar
and Bengal. This brings the total to
Rs, 15% crores.

The road programme has thus been
considerably extended. And it will be
further clear from the Budget esti-
mates that whereag in the revised esti-
mates for 1962-63 there is provision of
only Rs. 20 crores, in the present
Budget that has been placed for
acceptance before this House, the pro-
vision is Rs. 35 crores for the national
highways. Emergency works arising
out of the present emergency are also
being attended to. Their execution is
been accelerated, and an additional
programme of improving nearly 1,000
miles of arterial roads costing about
Rs, 34 crores has been undertaken,
which would mean improvement of
the present roads, widening them,
providing the necessary missing links
and strengthening of bridges and
bridging unbridged rivers.

So far as road transport is concern-
ed, I do not think I need say anything
more.

Shri Joachim Alva (Kanara): Apart
from this, have you got any specific
plan to clear the traffic bottlenecks in
the highways, which is a very serious
problem?

Shri Raj Bahadur: That is exactly
what is being done, but I think, so
that I may confine my remarks within
my time, these questions may be
taken up by member in the course of
their speeches or at the end.

Shri Joachim Alva: The hon. Minis=
ter is a competent man. He can
answer.
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Shri Raj Bahadur: I would surely.
Then the complaint would be that I
am taking more time. That is the
ynly thing. 1 am absolutely in the
hands of the House. I am prepared
to answer any and every question,
but that will take time, and Members
might say we are taking too much
time among ourselves. I do not want
to do that,

It was remarked that our shipping
had been neglected. I never expected
the remark from the leader of the
Jana Sangh, Shri Trivedi. The follow-
ing will show how incorrect and mis-
taken he is in this impression.

We have during the course of the
last year crossed the one million GRT
mark, which puts our country and the
merchant marine of our country
amongst the front rank maritime coun-
tries of the world. It has also to be
observed that during the course of the
last six or seven years who have
doubled our merchant fleet. This per-
formance is matched only by five other
countrieg in the world. In 1962-83
itself we have made additions aggre-
gating to 1'92 lakh GRT. With scrap-
pings of old ships taken into account,
the net addition would come to 14
lakh GRT. This is a record increase
for any single year in the history of
Indian shipping. And to this may be
added the fact that against a normal
requirement of Rs. 4:12 crores of
foreign exchange which might have
been needed for this acquisition, the
foreign exchange released for this pur-
pose is only of the order of Rs. 1'28
crores, The rest has been provided
by a system of deferred pavmenns,
credits ete.

Tnitially, the Third Plan target was
fixed at 1.1 million tons. Last year
it was raised to 1'3 million tons with=
out involving any increase in the finan-
cial provision., Today we have got in
operation as much as 10,58,000 tons.
There is another 2,88,000 under con-
struction. This brings the total to
13,46,000 which more than fulfils the

revised targets,
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Further sanctions for 19 vessels of
1,58,000 GRT are under active consi-
deration, and I am quite sure that
with three years on our hands, we will
not only fufil the target that wag laid
down or suggested by the National
Shipping Board, but might well exceed
it

So far as our share in foreign trade
is concerned, it is pertinent to observe
that whereas until last year our share
was only of the order of 9 per cent in
our total trade, it has now risen to 12
per cent. The earnings of our ship-
ping companies have risen in the
course of the last two or three years
by 22 per cent, and cargo lifting by'20
per cent. In the liner trade, our
vessels carry 25 per cent, of our
overseas liner trade against our
share of 50 per cent, but in many
of these trades too we carry as much
as 50 per cent also. In India-UK
trade, our share has been raised to
405 per cent as against 30'5 per cent
last year. This will go up to 48'5 per
cent by 1971,

We are deficient, of course, in bulk
carriers and tankers, and that is why
we have to take special steps to make
up the shortage. At present we have
under construction in Japan eight bulk
carriers, out of which one has been
delivered yesterday.

Shri Thirumala Rao: One was
delivered yesterday.

Shri Raj Bahadur: Another, I am
informed by one of the directors of the
company that the second one, has been
delivered yesterday,

So far ags tankers are concerned, one
is under operation and two are under
construction. An order has been
placed for the construction of an over-
seas super tanker of 51,800 tons by a
new shipping company that has come
into being.

But we still require ships for our
ecastal trade, tramp trade, bulk
carriers and tankers. Therefore, at
the suggestion of certain organisations
and bodies, and in consultation with
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the National Shipping Board, it has
now been decided by Government to
permit an increase of foreign parti-
cipation in new shipping ventures to
the extent of 40 per cent against 25 per
cent allowed till now.

Shri Vasudevan Nair (Ambala-
puzha): Apart from the National
Shipping Board, which are the other
organisations that you mentioned?

Shri Raj PBahadur: The National
Shipping Board and other pecople who
are interested like private shipping
companies. We are also anxious and
there are new ventures in hand, We
have got as many as four proposals for
a higher quantum of participation.

Shri Vasudevan Nair: Was Parlia-
ment consulted about this decision?

Shri Raj Bahadur: We are taking
the consent of Parliament now, Gov-
ernment takes a decision and then
comes to Parliament for endorsement.
In case Parliament refuses to give its
consent, the decision cannot be imple-
mented.

It is remarkable that 66 per cent
of our merchant fleet tonnage is less
than ten years old and only one per
cent is over 20 years old.

As 1 said earlier, between 1958-59
and 1961-62 our shipping earnings
have inereased by 22 per cent. and
cargo carried by them went up by
about 20 per cent.

I would like to make a special
mention of the freight investigation
bureau which has done commendable
work. It has secured reduction in
freight rates of 155 items as also
abolition of outport additionals on
shipments to and from Indian ports in
seven trades in addition to the fixa-
tion of special token freight rates for
samples in 33 cases. I would also like
to refer to the shipping co-ordination
and chartering organisation which
was set up mainly to centralise all
Government freight and chartering
work in one place in Delhi and to



‘898; Demands

maximise cargoes to Indian shipping
to save foreign exchange. In 1960,
the gquantity allotted to Indian ship-
ping was 13 per cent; it has gone up

to 40 per cent in 1961-62. A shipping

exchange has been established in
Delhi  with representatives  of
Baltic  Exchange Brokers, Indian
shipowners, as also interested depart-
ments, All chartering work except
PL 480 foodgrains is now being done
in Delhi. I think this is a vedy sub-
stantial achievement. Added to that
is the achievement of securing a 15
per cent rebate over Government
goods which has resulted in a saving
of Rs. 50 lakhs per annum on our
freights.

1 will now take up the point raised
by Shri Murti about the Hindustan
Shipyard Lid, I would like to assure
him that the interests of the workers
wil] be fully taken care of and we
shall not allow their interests to be
jeopardised on to suffer in any way.
If some of them have a feeling that
they are not given a fair deal, that
feeling has to be removed. So far as
the facts regarding dismissals, etc. are
concerned, facts are nol exactly as he
has staled them. No technical officer
has been dismissed during the last
four years. Only one staff member has
been dismissed after the usual disci-
‘plinary proceedings were taken. It is
true that out of a total of 91
technica] officers, 15 have resigned
during the last four years, but we
alse know that members of certain
technical services get higher emolu-
ments outside in some other organisa-
tions, Maybe, we are not able to
offer comparable scales of pay or
emoluments and a few people are
inclined to resign on the score. But
only one officer has deserted during
these years and 13 staff members out
of a total of 440 deserted during the
same period.

T would now refer to the other point
which he has made namely that the
overheads are going up. I will refer
him to the performance graphs given
on page 18 of the latest report of the
Hindustan Shipyard. It will show
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that compared to the increase in ship
construction and repairs in terms of
value and to the manhours per ton
the overheads have really- come down
since 1958-59 in which year the ex-
penditure thereon reached the peak.
From other facts and figures atso it
can be shown that there has been a
considerable improvement in the
removing of the shipyard. So far as
the value of the output is concerned,
so far as the ratio between materials
and labour is concerned, or so far as
improvement can be shown in terms
of mandays spent on the various
ships constructed. If I may give just
one or iwo figures, the number of
mandays spent on the completion of
a ship have come down from, in the
case of VC 145, 3,56,250 to 3,18,750
in the case of VC 148. In the case
of another type of ship it came
down from 3,16,954 to 3,00,179. The
materials-labour ratio has also im-
proved. It was 790 : 1 in 1960-61
and it has come 1o 799 : 1 in 1962-63,
This is a considerable achievement, It
is not to say that the shipyard has
been able to overcome all its
problems. The biggest problem is one
of finding all the components and
equipment indigenously. There has
been improvement in this behalf also.
The total value of newly developed
indigenous materials procured per
ship during the period January 1962
to 30th September 1962 was Rs, T:15
lakhs, The indigenous element of the
total value of materials purchased has

increased from 25 per cent in 1960-

61 to 364 per cent in 1961-62.

I would be failing in my duty if
I were not to say a word about the
Shipping Corporation of India which
hag done remarkably well particularly
in the context of the observation
made by my hon. friend Shri Trivedi
yesterday. 1 do not know on what
basis he said that the public sector,
is sitting heavy and is not prospering.
I do not think it can be said about
the Shipping Corporation

Shri Indrajit Gupta (Calcutta
South West): What is the total tonnage
now with the Shipping Corporation?
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Shri Raj Bahadur: The tonnage
has increased from 1,09,263 in 1960
to 2,01,869 GRT on 31-3-63 which is
about 100 per cent.

Shri Indrajit Gupta: What is its
percentage to the total?

Shri Raj Bahadur: This Corpora-
tion has 2,00 000 GRT while the total
we have in shipping is over a million
GRT which comes to 20 per cent or
roughly 195 per cent,. We have got
further programme of expansion of
tonnage for the Corporation and we
hope that in course of time we shall
have much more tonnage for the
Shipping Corporation. The quantum
of cargo carried in 1859-60 by the
vessels of the Corporation was
3,82,925 tons while in 1962-83 it was
11,55,642 tons. There has been (an
increase in operating earnings too
which during the same period rose
from Rs. 3-91 crores to Rs. 9°60
crores which is roughly 240 or 250
per cent, The net profit earnings
increased from a loss of 033 lakhs in
1959-60 to a profit of Rs. 107-00 lakhs
in 1961-62. We hope that similar
profits would more or less be made
in the next year, 1962-63. The Cor-
poration is also thinking of entering
the India-USA service which I hope
they will be able to do with the new
acquisitions that they are making.

I would now come to major poris.
This time too as in previous years
very rightly concern was expressed
for dredging Hooghly and for the
dredging equipment in the post of
Calcutta, Qur dredging fleet has been
strengihened by a new bucket dredger
‘Ajoy’ and a new suction dredger
‘Churni’ during the Jlast year. The
port has now six big suction dredges,
four bucket dredgers and, one grab
dredger and one hopper dredger.
Orders have been placed for one
estuarian dredger and one more is
provided in the Third Plan. River
training works have been undertaken
and with the completion of the
Farakka barrage, we can look for-
ward to a period when the difficulties
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we experience today will no more
be there.

The plan of the Haldia port has
been prepared. The detailed designs
and drawings and other documents
are under preparation, Boring of the
ground for foundations is in progress.
Land acquisition will be complcted by
the end of 1963, The Railways have
also compleled their surveys for the
rail link and detailed plans for land
acquisition are wunder preparation.
With these, I hope it should be
possible for us to look forward with
optimism for a quick progress on this
project,

The question of compensation to
those who were displaced from the
land acquired was raised yesterday. I
may say that Rs, 2 crores have been
sanctioned by the Central Govern-
ment for payment of compensation
and rehabilitation. The area is 973
square miles, I am speaking from
memory. This is a substantial
amount. The gquestion of rehabilita-
tion was taken up yesterday. I would
like to say that essentially this is a
question which concerns the State
Governments, and I am sure they
have got this particular problem on
their hands, In fact they have
already drawn up a scheme for the
rehabilitation of these people, and we
will exteng all our co-operation that
we can possibly do in this particular
matter.

Then a complaint was made by
Shri Muthiah yesterday about the
slowness of the work in the Tuticorin
port. I would say that that is not
exactly so. We created a field divi-
sion far back, in May, 1962. The
project report and the tentative lay-
out ptan has been prepared which is
being scrutinised by a technical
advisory committee. Lang acquisition
and construction of staff quarters will
be commenced shortly. The land
surveys have been completed. The
hon, Member said that a  Chief
Engineer should be posted quickly. A
Chiet Engineer has already been
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posted. So far as the railway siding
for the quarries is concerned, it is
part of the project. I hope it will be
taken up,

So far as the Mangalore port is
concerned, the selection of site pre-
sented certain  difficulties. This
problem has been fully studied by the
experts, and they have decideg that
a site north of Gurpur river wil] be
more suitable, Borings and surveys
at the new site have been carried out
and lay-out plans have been prepared,
A project report has also been pre-
pared. The lay-out and the project
report are under examination by the
technical advisory committee. A
Chief Engineer has been appointed
for the Mangalore port as well,

So far as the Kandla port is con-
cerned, I would like to say that we
are very much concerneq about the
problem of finding employment for
those people who used to find work at
Kandlaport during the construction
stage. In this connection, we had a
scheme for the establishment of a
free trade zone there which has now
been approved by the Government. A
decision has been taken. A site
about six miles north from the port,
about three miles from Gandhidham
township, has been selected. 700
acres of land have already been
acquired, and about 200 plots will
be marked out. The selection of
industries will be made by an inter-
departmcental committee 1o avoid
unfair competition against the exist-
ing indusiries. There is a proposal to
have a central policy committce and
a local advisory committee, and this
proposal is under consideration.

So far as the Marmagao port is
concerned, I think it is my gquty to
refer to thatt We had asked our
Development Adviser to  study the
whole problem of development of the
port. He has drawn un a tentative
scheme and we have also made pro-
posals to the Planning Commission for
making a provision of Rs. 2471 crores
in respect of certain essential items of
development which are now under
consideration. The traffic in Goa has
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increased considerably. In  fact,
from 1952 to 1962, the traffic increas-
ed from 13 million tong to 67
million tons, which is as much as
about six-fold.

Some reference waz made to minor
ports also. In this connection, I have
to say that they have been doing well,
comparatively speaking. The traffic
they handled this year has increased,
as compared to the traffic of the
previous years. It is now 6'5 million
tons nearly. We have also acquired
six survey vessels which have started
their work. Surveys have been
completed on the Tuticorin, Mangalore
and another port, Dadri, by that parti-
cular unit.

I should like to mention about
Pondicherry also; this year, we could
complete the pier there, and that
pier has now been thrown open for
the shipping services, and it is being

So far as the Sethusamudram
project is concerned, as hon. Mem-
bers might know, the boring opera-
tions have considerably advanced.
This was undertaken by the State
Government. The land survey has
been done by the  Hydrographic
Branch of the Navy, and I hope that
as soon as their results are available
to the Madras Government they will
prepare the required schemes, and
then we would be in a position to go
ahead with the consideration and
approval of this particular project.

A reference was mhude to tourism
by the Members. Some concern about
tourists arrivals was expressed by
certain hon. Members, to the effecet
that there has been a decline in
tourist traffic. I should admit that
there has been a decline in tourist
traffic, but we have to consider that
it was not entirely duc te the cmer-
gencyv. That was beerause of certain
inherent handicaps that we have in-
herited. Those handicaps are, short-
age of transport, shortage of accom-
modation and also lack of entertain-
ment, and certain other inconve-
niences that were experienced by the
tourists, We have been trying our



‘8987 Demands

[Shri Rai Bahadur]

best to overcome these shortages.
But apart from that, let us also appre-
ciate tha® there are other competing
.countries in the tourist industry. They
are in the near-east like Japan, Hong
Kong and Thailand and also Cale-
donia who are making a very vigorous
drive for the promotion and develop-
ment of their tourist industry; and 1t
is really against that competition that
we have to work now. I think that
the committee that has been appointed
recently will be able to help us with
adviee in this direction because tour-
ism has been increasing as such. In
fact, there has been a 13 to 15 per
cent increase over 1961 in the number
of tourists in the Pacific region. Japan
has increased her tourist traffic by 13
per cent; even Taiwan has increased
the tourist traffic by 30 per cent.
“There are other countries who have
increased their tourism from between
10 to 15 per cent during the same
period. The most spectacular increase
has been in Italy, where the tourist
fipures have gone up to 21 million
tourists. We can say that in this era
of fast and easier travelling, tourism
has pot vast potentialities and we
should not leg behind.

1 would like to make reference to
the hotel classification committee In
this connection. It has been doing
its work since last year and we hope
by the end of June, it woutd be
possible for this committee to submuit
its report. 1 would like to add one
word of caution, All the time, either
jn this House or outside, we are
-complaining about the shortages of
aircraft, ie capacity of air services,
shortage in hotel accommodation or
other things. This type of talk or
these reports go abroad also, and they
unnecessarily and unjustifiably create
a sort of apprchension in the mind of
the intending tourists to the effect
that in case they come here they may
go about and find no accommodation
.on arr.val on our air services or in
hotels, We do not take
note of the fact that hundreds
-and thousands of tourists are being
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catered for in our hotels. We do not
take note of the fact that the JAC and
Air India have really been doing very
well to cater to the needs of those
tourists. We do not take note of the
fact that they have also placed ready
for them aircraft for charter, We also
do not take note of the fact that con-
siderable increase is belng made in
our hotel accommodation capacity all
these facts have to be equally empha-
sized and brought home to tne
knowledge of the intending foreigm
tourists who may tour this country.

I think I have been able to confine
my observations within the time given
to me.

Shri Vasudevan Nair: What about
the second shipyard?

Shri Raj Bahadur: The latest posi-
tion about the second shipyard is that
we hope by the end of 15th April, we
shall be able to get the report that
we are cxpecting from the Japanese
experts. As soon as that report
comes, we also hope that they would
send onc of their experts who had
visited carlier or someone else to
come and explain to us, and we shall
carry on further discussion about it
and then; there will be further con-
sideration of the report.

Shri Vasudeven Nair: Have they
finally - agreed to the port there?

Shri Raj Bahadur: That can be
said only after receiving the report,
and what they have got to say. They
came here, made certain studies, and
they went back. They assimilated
their studies and then must have
come to certain conclusions, Unless
and until we get their report and
further communication in this behalf,
it will not be proper for me to say one
way or the other at this stage.

I am very grateful for the patient
hearing given to me, Sir.

Shri Joachim Alva (Kanara):
There was one point made by Shri
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Thirumala Rao. He made a complaint
that the Government of India is not
booking cnough Indian  ships for
import or export as against ihe
foreign ships. 1 ghould like the hon.
Minister to tell us whether you book
foreign ships for import and cexport
on greater ratcs, or you go out to
boolk cviry awvailable Indian ship for
import ang export.

Shri Raj Bahadur: I have already
referred to that particular point. In
fact, when I was speaking about the
shipping co-ordination & chartling
organisation, I said that we have
taken steps to ensure that the Gov-
ernment cargoes are  booked
in our shipping companies to the
maximum extent possible, So far os
other carge is concerned, it is the
choice of the shipper. It is governed
by so many factors including freight
rates. So far as the Conference Lir.es
are concerned, the freight rates are
governed by the decision of the Con-
ference Lines. So far as the tramps
are concerned, thcy are governed by
market conditions. To say 1hat
Indian ships offer better rates or that
the others offer better rates will be a
rather incorrect statement,

Shri Joachim Alva: Mr. Deputy-
Speaker, Sir, we should not like to
flatter oursclves that our posts and
télegraphs department is running well
and efficiently. In fact, there are so
many scandals in regard to the delays
in the posts, telegraphs and tele-
phone, I receive more than 30 calls
a day which are bad. I have just
now come putting down my tele-
phone, so that nobody can put a call
round. If that is my experience, it
should also be the experience of other
Members of Parliament also. It is
time that we tried to put the tele-
phone system in order in Bombay,
Madras, Delhi, Calcutta or any city
where the telephones are installed,
for which we pay heavily and yet we
get wrong calls all the time, Some-
thing is wrong with our telephone
system. It is easier for a
man from Boston to  telephone
to London or from Boston to Bombay
than to telephone from here to an-
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other part of Delhi, Let us not flatter
ourselves that our tclephone and
telegraph system is in  perfect
order, I do not mean to say anything
personally about the Minister, but I
want everyone from top to bottom in
the department to put matters right.
Unless we work in a systematic way,
we cannot put the country right.

Take telegraphs. If someone in my
family dies and I send a telegram,
the telegram never reaches the rela-
tion in time. They cannot come for
the funeral in time. It is not s0 in
one case; but there are innumerable
such cases. Obituary telegraphs must
have the highest priority. Even the
telegraph boys must have a sense of
responsibility in delivering the tele-
grams, What is this that a telegram
sometimes reaches after four days?

Even letters for Members of Parlia-
ment are delivereq wrongly. I sug-
gest that you hire out matriculate
boys, give them training, pay and
dress them well—I wish the Home
Minister were present here. The
system of bakshish for telegraph and
postal boys must be stopped. If the
post and telegraph boys ask for
bakshish during Christmas or Diwali,
why not the army, navy and air force
boys also. ask? It is wrong that one
sector of Government servants should
ask for bakshish and others do not.

Shri S. M. Banerjee (Kanpur):
Why do you pay bakshish?

Shri Joachim Alva: Please do not
interrupt me, It must be stopped
from top to bottom. It must not be
done by any kind of voluntary thing.

Mr. Deputy-Speaker: We are not
on the Home Ministry’s demands
now.

Shri Joachim Alva: [t husbands
refuse to pay, there are wives who
pay bakshish to the postal boys
because they do not want their letters
and telegrams to be thrown away.

If our communication system breaks
down, the safety of our State breaks
down. I speak with the fullest res-
ponsibil'ty. When there was the
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postal strike in Bombay, 1 offered
myself as a post-man. I went round
the whole of my neighbourhood
behind Eros Cinema in Bombay
counting the number of flats. There
were 250 flats. I said, I could go and
deliver a letter to every house,
because I had to go up by the lift and
come down after delivering the
letters. If 1 could deliver a letter in
250 flats in 25 different buildings, I
do not know why systematically it
cannot be done. When there was the
general  posta]  strike in Bombay,
there was no planning to meet the
strike. There were maunds and tons
of letters, A leading barrister of
Bombay came to me desperately and
asked, “Will you give me my letter
from my only daughter who is away
in England?” The Tatas’ represen-
tatives came to the G. P. O. and asked
for letters, So, we should not put the
cart before the horse. Rather, we
must plan in such a way that the
postal strike is met and we shall have
no trouble. I say again that if our
postal, telegraph and telephone
system breaks down, the safety of the
State is also in peril

I will not forget to pay a tribute
to the American system, which is
unrivalled in the world in regard to
posts, telegraphs and telephones.
There if a letter is under-rated, they
just throw it at you. There they put
the extra postage and send it back.
If you want to telephone to a place
2000 miles away, you get it in two se-
conds, That is the strength of the
American property and democracy;
they run their telegruph, telephone angd
postal system so well indeed.

I come to aviation. ] was one of
those who were here right from the
way when the Bill for the nationali-
gation of the Indian Airlines Com-
panies came up in this House 10 years
ago. ] think the time has come for
a combination of these twp corpora-
tions—-the Indian Airlines and Air
India—on ground of efficiency and
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on the ground that we shall have a
better system of personnel,  planes
and services, The Pan American
and TWA have been combined. They
are the second largest air service of
the world, the Russian Aerofint being
the largest. The combined strength of
Pan American and TWA will cover
80 million miles, with 44,000 em-
ployees, the largest number of em-
ployees in any airline in the world and
with $1,000 million mark as their
total assets. There is a race for the
Atlantic. Where do we stand in the
race? Are we going to be third,
fourth or fifth in the race? Even the
other European airlines like Air
France, Sabena, Lufthansa, Alitalia,
etc. have combined together under
the name vf European Union. Having
been on the Advisory Committee for
Air India from the beginning for 5
years—I am not there now—I would
earnestly urge that it is time that
you combine the Indian Airlines and
Air India: with Mr, Tata as Chair-
man,

There is a great patriot and a
great aviator like Mr. J. R. D Tata,
who at the age of 60, the other day
on the 25th anniversary of his flight,
flew a plane from Karachi to Bombay
amidst the fear of his friends and ad-
mirers. I would like our young men,
the leading aviators and even big
officers of the airforce and the Indian
Airlines to take the personal example
of Mr. Tata and fly the planes thrm-
selves and not leave it to bthers, to
show an example to others. Why I
pay a tribute to Mr. Tata is this. If.
the JIAC and Air India are combined
togther, with the combined strength we
will be able to stand the air attack.
I do not have the figures, but I fear to
mention that the combined strength of
our planes, with our air force that
TWA and Pan American have together,
apart from the military planes of the
United States of America,

I come to management. Why are
you so fond of ICS men? We find that
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an ICS Chairman of the Indian Air
lines goes away and brings his collea-
Bue as the General Manager. I have
great regard for him, of course, and I
have nothing personally against him.
But I want to ask, what has happened
to the Deputy General Manager and
others? There is a man I know in the
Hindustan Aircraft Limited—the De-
putvy General Manager—who was De-
puty General Manager of Indian Air-
lines, who has produced a car for less
than Rs. 5,000, on which I sat and he
has piven trial rides to other also.
But that car cannot come out of the
Hindustan Aireraft Factory for some
reason or other, because there j= a
mighty combine of 3 big capitalists
who would not allow that car to come
out, for which only Rs. 1000 worth of
parts need be imported, to be put on
the road. It is slightly bigger than
the Ambassador or Fiat. He is not
being called for the airlines. They
have the wrong man in the wrong
place. It iz time that one of the De-
putv General Managers becomes
Manager, and not an ICS man who is
the Jack of all trades, but master of
none. The 1.C.S. General Manager of
Air India has, however, done a gond
job. Young men who do hard work
expect to be called for higher posts,
whether it is Air India or Indian Air-
lines. So, it is time that we shall
have no more ICS men either ‘n Board
or as Chairman or General Manager,
but we shall give a chance to young
men, who have had special training.

In regard to Palam and Bombay
airports, they are going to blow up one
day in explosion. These are not my
words, but these are the words of the
great Mr. Tata before the Estimates
Committee. I take particular care to
quote exactly. Recently there was a
firc in Bombay airport and the loss
was more than Rs. 50 lakhs. But
there will be a time when the entire
Bombay airport will go ablaze. There
will be a time when the civil jet and
the military jet in Palam may clash in
the time of emergency and we shall
have no aeroplanes left. We are
taking these things complacently.
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We are a race given to lethargy and
putting off things. We have such a
complacency in our attitude that we
put off things. It is time that we
attended to the Palam Airport. The
world is moving in a stage when Lon-
don or other capitals of the world will
have not one, but five airports. London
is getting ready for automatic landing
of aeroplanes. The Trident and the
VC-10 are planes commissioned to
land in a bling system. The pilot can
close his eyes and the plane will land!
These planes were expected to come
by the end of sixties. But we are
sti!l debating whether we should have
a plane here gr a plane there, and by
that time the explosion takes place.
Sir, the fire fighting equipment in
Bombay, Delhi and all our other air-
portg is of the second class, it is not
of the international standard. If we
want to claim to be of the highest
standard like New York, London, Bei-
rut, Rome, Tokyo, Moscow, Tashkent
and other places, it is time that we
put our fire fighting machines in ex-
cellent order. I raised this question
when there was an air crash, but no

answer was received.
Mr. Deputy-Speaker: The hon. Mem-
ber should try to conclude now.

Shri Joachim Alva: Sir, give me only
three, five minutes,

Mr, Deputy-Speaker: Do not go to
five.

Shri Joachim Alva: What is the state
of Bombay airport. It is a glorified
garage. The contractors who built it
did not know that certain amenities
had to be provided. I say this be-
cause in the Times of India (Bombay)
dated 19th December, 1962 an Austra-
lian by name Mr, John Siroud has
written—] would have read his letter,
Sir, if you had given me the time—
that it is a wonder to fly with the
Maharaja, but the moment one reaches
the airport all the idyll of Bombay
disappears because of the darkness of
corridors and lack of amenities like
hotel, shopping and restaurant and
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[Shri Joachim Alva]

resting facilitics, There are very im-
portant things for foreign exchange
earnings.

My hon, fricnd Shri Inder J. Mal-
hotra talked of the maharaju. The
maharaja has become a viry popular
ang lovable creature. It is a symbol
and you cannot erase it out in a
minute. It is a symbol of air superiority
in all capitals of the world. I wasin a
Communist city like Belgrade. The
companion with me was my interpreter
from the foreign office. I asked him
to interpret all the sign boards. He
pointed cut to Air-India. He rated
it as the second or at the most third
best poster. That is the prestige we
enjoy everywhere, whether it be in a
Communist country or a non-Commu-
nist country. The Maharaja is a
popular and reliable chap. National
symbols are national symbols. You
have adopted the peacock to be
- the national bird. A peacock has
some characteristics, even though the
peacock has become a sign of arro-
gance, conceit and beauty. We have
chosen that bird and that is why we
cannot change things.

In regard to accidents, the judge,
the prosecutor angd the court are all in
the Directorate of Civil Aviation.
When an accident takes place, the
plane has to be sealed and the forma-
lities have to be gone through. He
sends out an officer who goes and en-
quires into thc¢ accident. He then
submits a report. Is the report being
read by any? We have not vet got
the report of the Alitalia air crash.
Why? We must be quick about it.
A man like Sachin Chaudhuri who
was associated with the Bose Com-
mission can handle it better. ‘These
accidents must be judged by some-
body else from another Ministry. We
must look into the accidents quickly.
Men who are involved in it cannot be
entrusted with the job. Doctors do
not handle their own cases or the cases
of their wives and children. So also
the Director of Civil Aviation in this
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case. He was a police-man ten years
ago. The Director of Civil Aviation
must be a strong and efficient man and
a man of drive and energy. These
things are very nececssary for wus.
Sir, our aviation will be in a very
bad state if we do not put these things
right.

Mr. Deputy-Speaker: The hon.
Member's time is up.

Sir, I have much to say. I am not
geiting any time. But I shall now
be content with having raised a few
points, and 1 hope I shzll be lucky
enough to get more time on the next
occasion.

Shri Indrajit Gupta: Mr. Deputy-
Speaker, Sir all of us are quite grati-
fied to hear of whatever expansion is
taking place in the various transport
activities of thig eountry, though all of
us may not be equally satisfied with
the rate of progress. Nevertheless,
there is a considerable expansion
taking place, and that is all to the
good. It is only in that context that
I wish to refer briefly to certain mis-
givings which I have regarding the
allocation of public funds for certain of
these transport projects.

Sir, I would like to remind the
House that on many occasions, not very
long ago too, this House has had an
opportunity to discuss or at least to
hear questions and answers relating to
the Joint Steamer Companies which,
as you know, is a very important or
was a very mmportant inland water-
ways, link a highway or an artery
between Bengal and Assam. It was a
company which practically held a
monopoly position. Only recently, two
or three months ago, a prolonged
strike had taken place by the Pakistani
crew. It was the subject matter of
several questions in this House. To-
day, T find, when we are debating the
Demands for Grants of this Ministry,
a new development has taken place,
and the Joint Steamer Companies
have ceased to exist. That company
no longer exists as a joint steamer
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company. It was a combineg of two
companies of which one has recently,.
within the last month or so, gone out of
existence, gone into liquidation, on the
plea of trading losses. Nothing has
becn said about this either in the re-
port of the Ministry nor has any men-
tion been made of it. A sum of Rs. 2
crores was given as loan by the Gov-
ernment of India to this Joint Steamer
Company to carry on their transport
activities in Eastern India. Now, the
strike which took place by the Pakis-
tani crew was settled some time in
December. The consequences of it
and the possible aftermath of it was
discussed and mentioned in this
House several times in January also
when this House was sitting. I
would like to know from the Minister
whether even at that stage, only a
couple of months ago, the Government
was or was not in a position to know
that ong of these companies was on
the point of going out of business al-
together.

I have here a copy of a notice issued
by the IGN & R. Co., which has gone
out of existence, saying that they
regret tp advise their staff that con-
sequent upon the losses arising from
the strike the company's financial posi-
tion deteriorated to an extent which
indicated that it could no longer func-
tion independently ang it has gone out
of existence completely, All  the
functions have been taken over by the
other twin company, the R.S.N. Co.

I only wish to raise this question.
A huge amount of money has been
granted by way of loans and subsidies
to this Joint Steamer Company to
carry on their activities, to replenish
their fleet, to do maintenance work
and on various bther grounds which
were put forward by them from time
to time. 1 wish to know whether the
Government ever bothered seriously
to go into the eredit worthiness of this
company, and why it has now come
to pass that a company which was
operating withoyt any competition a
British-owned company which held
virtually a monopoly of inland water-
ways trade on this sector, has folded
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up—half of it—like this ,completely
out of existence, and what the reper-
cussions of that are likely to be? I
do not know yet. Certainly the
assets which this company must have
acquired or renovated at the expense
of the public exchequer will be there,
though they will not be completely
retained and some portion of it will
be lost. The Minister of Shipping has,
of course, finished his speech. I
would have liked, if I had an oppor-
tunity, to ask him this question,
because on the 22nd of January he had
given an assurance in this House in
the context of the settlement of that
strike that the Indian staff of these
companies would not suffer in any
way directly or indirectly as a result
of the strike by the Pakistani crew.
That is on the record of the Lok
Sabha. Now I find, though somewhat
indirectly, the companies are saying
that a result of the strike one company
has to go out of existence and the re-
maining company has issued a notice,
informing the staff that now some form
of work-study methods will have
to be employed on matters connected
with redundancy and there can be no
question of retaining in service staff
in excess of the actual requirements,
as revealed by the works-study. So,
within a month or two of the settle-
ment of the strike, we have been
brought to a position where an unde=
fined number of staff, Indian staff, are
now facing threat of retrenchment.
So, T would submit that this Govern-
ment, in so far as it gave its approval
to the terms of the settlement of the
strike is committed to safeguard the
working conditions and employment
position of the Indian staff, no matter
whether the company is now trving to
bring in retrenchment by an indirect
method, which is a consequence of the
strike itself. Therefore, ©n these
two points, whether the public funds
which have been channelled through
this company have been wisely spent
or whether a part of it has gone down
the Ganges or the Hooghly and also
on this point of safeguarding the posi-
tion of the Indian staff, who are now
threatened with retrenchment, I
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[Shri Indrajit Gupta]

would like to know what the Govern-
ment intends to do.

14 'hrs.

Regarding shipping I have to men-
tion only one thing, because the
Minister has said quite a lot about it.
He has made an announcement—I
take it as an official announcement,
because 1 have seen nothing in the
press, which I have been following
very carefully,—to say that the Gov-
ernment has really taken a final de-
cision on the basis of the recommenda-
tions of the National Shipping Board
regarding an increase in the particip-
tion of foreign capital in Indian ship-
ping.

Shri Raj Bahadar:
sultation with them.”

Shri Indrajit Gupta: I take it that
the fina] decision has been taken,
though it has not been announced
publicaly yet.

Shri Jagjivan Ram: Yes, a final
decision hag been taken.

I said “in con-

Shri Indrajit Gupta: I would like
to know whether, as a part of it, Gov-
ernment is also prepared to give an
assurance that the very important
safeguards, which also formed part,
an integral part, of the recommenda-
tions of the Indian Nationa]l Shipping
Board, the safeguards ang pre-condi-
tions on the basis of which alone the
Shipping Boarq recommended that an
increase might be permitted, whether
the Government has decided or not
deeided to accept in toto those safe-
guards, as proposed by the National
Shipping Board., Because, it will not
do to take only one part of the re-
commendations, the opcrative part of
the recommendations, out of the
Shipping Board's resolution and  to
ignore the other parts. I do not say
they are going to ignore them, but I
want a clear announcement on that too.

May I reming the House very
briefly that six important safeguards
were laid down by the National Ship-
ping Board. The first was that des-
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pite any alteration in the gquantum
of foreign participation in capital

there cannot be any alteration in
the provisions of the Merchant Ship-
ping Act relatmg to management,
control and manning, Secondly, since
we are still short of officers and
foreign officers have to be employed,
whose reliability cannot always be
counted upon in times of emergency,
therefore, special caution shoulg be
' exercised t2 check up on the reliability
of the foreign shipping officers em-
ployed in our ships. Thirdlv, there
should on no account be any kind of
increase in foreign participation in
coastal and liner trades, Fourthly,
the increase should be confined to
tramp and tanker trades, and that too
on a selective basis on the basis of
merit, so that those foreign collabo-
rators to whom permission is given to
come in will be parties about whom
we are quite satisfied that they
will promote the interests of
Indian shipping and not do any-
thing which will be harmful to our
interests. Fifthly, there should be no
impingement on existing routes on
which Indian shipping already ope-
rates, Sixthly, all these mcasures
shouldg be carried out by Government
through administrative measures
under the licensing powers which it
possesses,

Now a blankct announcement has
been made that in eonsultation with
the Nationa] Shipping Board Govern-
ment has decided to permit an
increase up to 40 per cent in foreign
participation. But I wish to know
clearly whether along with it, side
by side with it these six safeguards
are going o be accepted or not, be-
cause, many of us, I have no hesita-
tion in revealing it here. many mem-
bers of the National Shipping Board
only agrced willynilly to the operative
part because of fhese safeguards. With-
out these  safeguards, maybe many
memberg might not have agreed to it,
Thercfore, T would like to have a cate-
gorica] statement regarding this,
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Then, while I am on the subject of
shipping, one word about a subject
which ig a hardy annual, which
comes up before thizs House every now
and then, the Jayanti Shipping Coms-
pany. One of its directors is a Mem-
ber of this House; unfortunately, he
is not present here at the moment, We
are not satisfied, after reading the re-
port of the Public Accounts Commit-
tee, with the termg ang conditions on
which this quite unprecedented sum of
rupees twenty crores from the public
exchequer has been granted as a loan
to this company, It is a most unusual
method, and the rcplies which the
Government has given to the Public
Accounts Committee are not at all
convincing, to put it at the mildest.
I would just raise this point before
the House, because the Government
seems determined to go ahead, for
some reason or another, with its pat-
ronage of this Jayanti Shipping Com-
pany. But the point that should
cause concern to everybody is that
Government is practising some form
of discrimination here, as between the
Jayanti Shipping Company and other
companirs The other companies, T
hold no brief for them as employers
may have a legitimate grouse on the
ground that they were never given an
opportiunity, or no offers were ever
made to them, by Government to
provide them with facilities of this
scale, of this magnitude, which, if it
had beern made available to them,
might have enableq them also to go
in and get even better terms of foreign
collaboration, but it has never Dbeen
done, Secondly, for advacing this
huge amount of money, Government
has, as far as I know, secured itself
only up to the current value of those
ships which the Javanti Shipping
Company will acquire. Since the
current wvalue of the ships will be
much less than the original value of
the ships, in case this Compasy
defaults, or something goes wrong,
enormous losses may be suffered by
ithe Government, because the current
value of the ships by that time may
be much less than the original value.
We are also told that the [foreign
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collaborator of this company is him-
self in considerable trouble, of his
own of course with the United States
Government, his liabilities running
into millions of dollars which he is
not able to meet, and as a result of
it certain assets of his have been
frozen and taken over by the Ame-
rican Government, including one or
two vessels which are in Indian ports
at the present moment, ang it is on
the basis of the standing, or the so-
called standing, of this foreign colla-
borator that Jayanti Shipping Com-
pany put forward its proposals, and
this sum of Rs. 20 crores has been ex-
tended to it by the Government, really
quite out of proportion and out of
line with its previous policies with
regard to allocations from the Ship-
ping Development Fund, So, this
matter continues to plague the Gov-
ernment as well as the House, because
we are not satisfied, the Public
Accounts Committee also, I beMeve, is
not completely satisfied with the posi-
tion and if any more light would be
shed on that we would be grateful.

Shri Raj Bahadur: Sir, at this
stage, there is one point of clarification
that T woulg like to make. If any
reply is to be made to the obscrvations
made by the Public Accounts Com-
mittee, as the Chairman of the Publie
Arecounts Committes has stated here
--which seems to have been accept-
ed—any reply in regard to the peints
made by the Committee carnot be
made here hut it has got to go to the
Committee first. So, we cannot ans-
wer any of thaose objections rnised in
the rcport of the Committee, It is a
very embarrassing position. T do not
know what can be done about it.

Shri Indrajit Gupta: The specific
points which were raised by ‘!he
Public Accounts Committee be replied
to, I agree, but there are some gencral
observations also,

Shri Jagjivan Ram: All right. You
will have a general reply.

Shri Indrajit Gupta: Then, when
the hon. Minister finally replies, 1
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[Shri Indrajit Gupta]

hope he will join with me in paying
a iribute to the work that has been
put in during the period of cmer-
gency by all the employees who
come within his Ministry’s scope. I
am referring particularly to the worlk.
ers in ports and docks. Regarding
civil aviation staff, we know what
work they did in Assam ang NEFA
when they were requisitioneq for
special duties. The staff of other
departments of the Ministry, includ-
ing Posts and Telegraphs, did splendig
work during the emergency,

T have no time to go into the dotails
of many legitimate grievances, long-
pending grievances and demands of
theirs but I hope that in all fairness
to them, in exchange for the wonder-
ful work that they have done, it is
high time that Government should
take a little more energretic intcrest
and active interest in trying to satisfy
them in regard to the gricvances
which they have, I have indieated
many of them in the cut motions
which I have tabled, ang I have no
time to go into the details of those
cut motions, but I hope Government
wil] pay due attention to them.

One last word. I take this occa-
sion to bring it up here. Though the
Finance Minister is the real culprit,
this Minister is here in front of me.
It is the 5 nP post-card that is going
to become a casualty because of the
Finance Minister’s desire to raise an
extra amount of Rs. 3.15 crores by way
of indirect taxation. I find that al] the
posta]l charges which are meant to be
increased. . . .

Shri Jagjivan Ram: Our . Ministry
would not like to be absolved of the
responsibility,

Shri Indrajit Gupta: I do not want
your Ministry to be an accomplice of
the Finance Minister in this matter.

Shri Raj Bahadur: It is a joint res-
Pponsibility,
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Shri Jagjivan Ram: It i equally
my responsibility,

Shri Indrajit Gupta: That is why
the whole point precisely in raising
this is that there is still time to go
into the matler and give a second
thought to it. I would plead with
the hon. Minister that a tota]l amount
of Rs. 3:15 crores is relatively small,
which is to be raised from all the diffe-
rent types of postal rates which are to
be increased.

Shri Raj Bahadur: What about the
loss?

Shri Indrajit Gupta: The incidence
on the post-card is naturally much
less than this. I find from the Audit
Report that there are so many things
happening which if controlled and
checked, would amount tg much more
saving than a paltry sum of Rs. 3.15
crores.

Shri Jagjivan Ram: I do not think
80.

Shri Indrajit Gupta: Here is your
own Audit Report which shows—I can-
not read out all the different heads—
wastage, m-rer—expm-u:lit*.,u*.c_-I losses, de-
fulcations, ete. that are enumerated
here. Therefore, I would plead that
this 5 nP post-card which is esscntial-
ly a poorman’s means of correspon-
dence should be spared.

Shri Raj Bahadur: You just now
praised the workers and you are now
blaming them,

Shri Indrajit Gupta: This is some-
thing about which ultimately he—and
not the Finance Minister—wil] be held
responsible by the peaple of this coun-
try. Please do not be an accomplice
in this and at least spare the Post-card
from thig increase and keep it at &
nP and do not unnecessarily increase it
just for the sake of getting a paltry
amount of money. Thig is my last
appeal to him. Because my time is
up, I conclude, .
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=Y vy fdz @ Swrera Wiy,
w17 F 77 Ty faar. 58 & fqu 0 g
F1 933 TR AT E |

=7 fafast & 13 9@ &7 fofm
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Hr fA3zT g7 wmgar g f teve ¥
farforr 1 215z 9" 30 @G T W
g, THT q@g 99 & 418 Al gW 37
AT A YT 90 F 1 AAA
@z, A1 TEAE 0 d, ¥ wel 5 aga
sMET A fear Arar & 1 2 &1 aaAr
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g fafor €Y gnf@ & fao S& 47
FIEEr @1 HT AW AT AT Fs ALY
g1 | o fafmr séEE dwe ¥ & AR
wifiz d32T A @rg 499 & arg oY
ge¥9 & o W@ T F [ATE FT A
7@ fr a1 a7 wmarfas ot fw awre
Y TR O ¥ ;AT | §TEI SH
ST 7 o€ {7 AT A gL )

Tidm graz oz ow oSt
YT HIS g & 37 FT gH @A 5
2 1 = fafar 958 =@ %7 & o,
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& fafen #t gafy g ar ag T gt
2

faftet & §79 & gw 71 a8 a7 T@AT
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T AT UFH FEEAT 9 ¥ IaT EX
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9T TN WX G { AT Fraew |
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# uF 9¥ §99 F JTAAT HEAT EO |
€9 aftz ¥ 9t 7@ smawws g & fafr
Fr Iafq faad e g1, 347 & w=an
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qEwe afas &, w| g 41 §1q ar"
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ffe & s w73 F fod a2 w3
o' 57 afF7 7 I FA 2 | T/l
oY @ Was oF fafer w7 ww
w77 97 | e JOET F faiT frar §
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TR AT &1 g, 3F7 faur Wy o #
fragm w7 sgn g fF ¥ g a1 A
wfas, St 9 w17 w4 & fa¥r o
fafe & ava wnd &, aga o aarg T
& #1% 2/iva AT I8 Fe =@nfEn e
I A1 91 62, AT, AT T 7, 9€ 5K
g1 1 WX ¥ SHT Wi S oA &
wTH 7 2, A1 G 6§94 § (7 98
g feafg oX fa=ry w3 /1% a1 a=1-
Te F% % 37 @ @rq @@ wgrafaat
F TR AT 9 qEEE WA &7 gia™y
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mAAT geEd, A gEea qe,
SR GHT FT FareT ISTET | 0% arq §
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w7y Ay Y gRw gi A, sy
& fasm St w1 | g Y oA w
garar Jrfge fF gw wost fafor $g-
frat & F=aer I AT A7 TEA, AfE
fegema & amifor g 1 W g7 99
vl &t o Tt @ g, ifw fgg-
wE & amfor T8 § 5 fe gat
¥y & Arafes €, ar, WA § Y 5
g, o feit WX 3w & a9 g
qg WO Y T, gEer i gy
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fafter a1 & a1 & & wgam dvgar
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FHEA ¥ g A G d9T
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woit ifen, it 5t waa M@,
g aga e § WX awia g e e
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THRIAE F AATT g AR F @
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qT A fear @mar &, 99 f5 g9 W
WA UFEFEW a9 UF g9 eod &Y
ST | TET Sawy faar oy anfge fE
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g fF gart o e f7ad ) atg
AT T F AL W a9 gHIL 9 §
#R § 377 & % A e AT
¥ o gATL 99 & "Ed £ | Wy
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g B, SR ¥ WA wed ¥ g
graey §i9 @ AT § | WL g9 Seral
F TEE W& FOT A g ag
FfAP §, 72 OF a9 = g won
o faal & ot ew f TFR A
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TEAAT T2 & quT T AEA O AR
gy off g e A & |
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& a% fF FTEET W THT A Y|
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VIO AW &7 qEA D A
oft wramaE § fr oo S gt sy
oy § de Fie ¥ =T ot ar S
e ¥ Jed FreE A7 ooy § § At
" #Y qfor F3 q 9 §
IR 5% @ ¥ 97 &/ q7 71 qfaw
qforar FTY g2t § A a7 9T FL A
T FT ErEr ¥ ATy § | W A 5w
qi §Y W & T F1 ag FA J Sigrar
Y T AR & A 3T for 97 fgraa
waaT § 6 dgamew & W a1 Qo
forar ST 1 ST g = g 8Y St
@ W1 Frewrafor g a1 A
fafeer @), s @ Fhe A7 are §
WMATTFIE | AT N EgET & 39 &
WY % TE @ qhA & | WY 29w
Wl § ArF M H oF Y o 94-
09 2Y Y wF foraw Y sg f=
R IImA ARdE e T ie
. T HR TS E S A F -
R & 919 TF, qIL F AR AGE 98
AT F qEAT g wWiF W9 faegA
iy &Y § 59 o & | e w2 Ay
T FEAT AR § AU FwiE FT WA
w0 ey § @Y a7 oY gtw @ W v
ferdq 8, 778 SrETEl HY FITAT RN
W @ fg a7 aga AT g fF
AT T KT T QL AT |

#F FoFar o & a HuF 9
FEAT ATEAT E | IEFT AT qgT TUT
g1 T & | ZaET Frr a8 § fF gt
fafee aga sy g &, A T
STET gAY &, AT T afaw Y ATy ¥
fof ST Y ;1S FATE A AT AL 2,
a9z Ferrel 91 § o7 FT T G407 ZA0K
A § TATET AT AT AL TFAT & |
Feal G ¥ HOEEa 9 A
afirF g1 STar & 1 @i Hrar ST &Y
ST SATAT & | IHE FoC T /T F AT
W gEETaER Al | 9 2
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[+ T fag)

gafay fergem #1 faftr swafar a2
# 99 W E | ITRT T FTE @Y
fraaT g | AT g G A § W
AT FT TFAY @, TAAT SGTRT Y AT
2 fF IAT g FaT A€ & awar @
TAfAT G AT HT AN W F, A3
qifeaTa T EY A1 T &Y, FEwdl 9
T T 21 ¥ g9 F fow, IEe
ZH FTHATE FATET &1 1T | ST Eed
T TFRE FTO¥Y GTEE ST
FAFAT 912 § T § | ITW AR HAR
e 918 AAT 21 9T A1 95 A
&Y Zrerd oY s iy @ g s |
&tz 4T qF a9 AL AT W ATH
SHTITT FT ST 4FFT T | TAfAC HY
T A4 & f& w7 3% #7 =m
FI W FIHAE TG | T9 299 #
®ehz 2 3§ fr 1 A1 a1 9% a7
& a1z 999 gra § far o, 99 9%
&9 I STfEd, T g 21w ¢ |
WT9F g 980 94 AR ans 3
dg #% fF W T FAC & & T2
T AT SlET R F G | gEfag &
Fg e g Fewar e a3 fa
freraa sraE € WX T AR AqIOEY
5T W T AR

gaTR WA At § s fafe
wrqe &1 fo% fan & | 5w g § &
Y O & FgAT ATEAT g | AT A
#ia 2, o1 S W 8, 99 A9 Y
g fear SmAT STfEd | AR T /IRl
faeft 0% %1 § 9g e & g o fF
SrreTe AT & AT T R AeET g av
dYi & a1 Y FT AT €, 3 W
A XTI FIE AR FGS g
o @faw # Ow AG G ar Ay
waeqr wEw ¥ gf O, @ wEedr
fgem & gae writ # oY g1 awet 1
wﬁq?&mﬁmiﬁswﬁwfwﬁn
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&7 FEaeY §, AMe T T’ farfir s
& a1 ¢ A Y, W 9w a
AT fga i oY a<mae g 7 fegeamy
g | W77 wqY 48 §9 47 fagr at
HF AT FT qrRaFAT g o
feg afra=dt aga w=dr gfafeeat &
¥ OF g 1 TG I AT WG FOA ¢ |
Y 7 &1 & 1 T HIOET oA Ay
gl g1t agi ¥ W91 & ITTe
& w7 § 1 fafow SNfaae & &
T &, TF EE o W g
o g | ogt aF EEa
ot &1 vy &, fergem faas,
femmamaw ¥ U @er a1 wear
TS WY @I §Fd § WL F@r aF
wifars &1 areaw 8, feg afFafady
TH T H WO g g3 FEha A &
fao & & |

feg afrafedt § g T aa &
st SSfaafar 1w g, IEH WY
I FT FFS |

=Y MY ET wwwy  (FIRg) ¢
IUTERE WeElad, qfEed WX §9EY
WAt 4 fenied 9¥ 989 L 99 g
e a3l § i 8 WATE & 1% A8
FEq AT & f@ 1 & &7 "
ST & | T T T AT 5 T
&7 Faa A q% Afwa 7@ R afew
Fwe wE WY g & WY TR ;Y
& ST & Y 7 WY WEY gN | o &
ngaag,amqm*ﬁﬁamgia.
g7 ¥ fasree: SHET F10 "I AH AEA-
o g oW g

et o fafas gfadwm o1 @
%, % suiat &1 @ § § o
wTd Tee i fat &, T g gt g
W i wArram g e ¥
WEHT ST G A € @ Wl S
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Tar @ g w9 At 3 o faw a9
AT WL qIErd ¥ w1 famr @ i
o1 THAT FAHIENT AT AT S
H qot ff SRy Fwy ¥ w91 aFar
faart @), A qervar fagard &) gw
fau 7 Fw=ra ot fafas ofaeas w7
T FFATT 2 &, Fa7s & 97 &1
# werrerg ®Y o 9 A g fr g d
F FEFT FTRr GO (et & 1

UF T €W wew ¥ ¥ uw QA
FeAT g g | fafaw ofqeem & a4-
arf <t &1 s ) aga @) wfaumi &
HTHAT FIAT g & o= %1 AT vy
&7 fagra =7 F e o1 =riey | qa
e @ fF ot o7 nadigm A €
&Y g 9% af @ F 92 W) ©F &
T TFF X AT T F1 W@WE F,
Al F) AF T T A A FTI0
ITH! WG TSI F1 A0S WS HIT TN
T T g AT TI4T 2 | THH dET N
gfes a¥ gar & 51 3 T T@r F%
TFd & | T FIATTFT GIAT AALAT
T & A T A N osgEen ot g
e fr i X g § AT S
9T FHATQ wiaF qear § 1% F §
TET I TFTA Ft FT04T F| TF | GAH
Fare ) E1 wrfed anfa mrard) # sev
qHTT o H IR FE wgfaar T 800
€ q9 |l T AT AATIT KT ST
w5 AT =g |

wgt 9% HERT 7w § IR
T H 7 A OF AT e a1 9w
£ | AT AT T AATE §
¥ § | I WA qTGT FTH qEH 7
sarca § 9 et 7 et 22 & e
et § | A BT A qEA T
% | SO EfE AT SRS AT A §
a9 F WEF 91 UH AT ¥ FEL WA
# o), @ A 9% 97 q5F N
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e F1 @G IAT WA ¥ fyar 3,
FAH! ZTEG TG TE & | 5 W frame
# faiia AT 9T v T fegy | oer
TF AT I AT 51 7374 , 98 AfwFa<
T & e F A T w1 mr
& WS ATATATT LT A T @ o
FaFt grfarm a7 gmr & o fra
gfarsen g @A 1 AU gEE ae  fw
oY &2 FT LT AT §F U 9 9Ty §
oI g3 WEX T 19 § Ty} § @i
9T FIF H1 TS AT A AT FT THH
KT FEA FT IHY T4T 37 ey aifw
urd feq Y gHeAE B E @ AT wF )
< arae ¥ ¥ uF a1 7oy fqaiwT sy
& AL A ) FEAT TEAT § | I AW
# oy faer ar & gr o afewmr s oo
forett & ey oy &, fadw ate ax qdf
feredt #Y aga aTRT IFEE FEA oMAT §
W1 IR SR fear wren @ e
ofewd) 51T qff forit & sfafea 59
iz forr ) § ot 7 Y gt foay
®) Aot & gmr & ;T T aFAE 74T Foreit
¥ ory & | AT waAT 439U, FAEIT,
U T, FHIET, A i & 2
W g § 0@ eq for weam &
Fiar AT O 1 wagye fefgae oix
gt fefigae #1 Siee & 9o a9 §
AT qEA & | FET 9T TG AT ATAT-
arg § 1 A faw ¥ @ aret & e
AT AT SATET ANGT &7 Fq | A2
T gL AR T wEkd § A
%1 giaar 7 g F #1r | zwiay
gfz oF qF THAT 7S & FIT T A
AT ST T2 BraT avn % ararara )
gfrr grit w1 waegT WY iR &
wfafera grrge, 99/, 7 7370 wifz
forert FT 31 FraaT &1 AFaT & FIfF 77
qer A A A AT ¥ A W R A
wy fast & gray owTE, FATgT 91T T
FLA B I AT G | AT AF TA 90,
g: fordi #1 @ &, 7 @ga foaw
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[ M a7 F97T]
gu forr & wifs @t 9% 7 91 7wy
& AT 7RI T79T & | ) WIGE g3
Tzt araAE & 1 ey s faf g
& AT ATT A T FAL GHAT FT AT
€1 ST a1 2T AT &1 aFaT g |

14.35 hrs,

s gn FaEr @ fE oo aw
FTAA TTEAT AT IT HIFT FT g §
t fx @ @ @7 77 22w F A
F § FAET o fawie e Qv
@ T IAN AT FEFIT 7 0ZfT A
arst A AT @ 1 gt of oy 7z g
§ 5 a7 a9 1 Y g Ak
weziare A1 Fgd fadt q @@ <@
2 T gur wg qxamAw g &
ag w7 S 9z g i 9wt ax ww-
w17 W FT g @, geE R
fazam fammay a1 f& o fET FmEe-
feq ArTEAS § IR et faan
ST WX IT39E F34H & a9Tg I
w1y femm s | faeeg FwT a7 S g
fy dax smmTifer AT ¥ o™
wfy® 99 qE1 Tgar, wfaw AT T8t
T frah FTO7 9 T a7 & Frl
w1 wEATT St qry § 1 & werew v
©TH 39 Y qrwfaa F&0 fF w5 aw
STEAZ F9E T T §, TAR AT
e At Y gE FL A AT g fr d gw
ST &1 7L A2 | THH F1E QY T AL
& 7 37% gr7 F1 HATAT 1 ¥ WeaT-
T U T AT AT @Y | Ay
g TF g7 TH T ATT HI AL
HramEtT F1 71 faar s gt 9w

® F qrF g7 7 91T ], AE 7 W=
®T Z@ET AT WgaE FgAed F g
AT ST ET & ITR! a1 (7T AT T |
wrr 2¥T 38 & fF wRt s ey
TFR @9 T § AfeT guw A=
ST T QY TETR] | W OF A I
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g STt & aY g e g dur A
& {7 35T T3 @ v g e & | Fw
ag & fF faet o waelt S F7 I9gn
g 9T T T ) fefeae dEw 9T
N T qEAT FéwE A1 2y T &,
WY EveH w97 fFy o §, SAH oy
fefgae SShifmr st wrafoge 9a%
Y EA § T G2 3@ T qOA o
F= FLAA &, T Wl § 9 T AY )
afors ag i fF geF O & F19 §
U 7 T firerme ey s 72 & ) o
ol #1 feafa § oafe gwnam #
AT 1 TS wrEEEAr 2, qEEt s
a~gt feafa & grar ster mraemT 2
¥ fod gardy ST FY It ¥ Faw
FSTAT =SMEd |

Rl aF IF fawrer w1 www g,
e Frer e @Y @ 8, ooy W
g I0e EFT WEEF & fF o sarmw
TERET § g 9T uF ofeww w
wifthe &< g1, 98 9< UF g9 9l
wIfRe & gF | 39 919 7 9419 fEar
ot =gy fF Y o gfers @a E gt
9T 9 ¥ T OF fedw T1q Wfeq
qaET &Y | W GfAH 29 98 5 TF
¥ sEer F 4 T & aY 39 guy
wifs &I @A # Y FIE gEaar
forer gt 8 1

& 7z o g 5 = of e §,
FTHYOT AT H I 9 @ & ;A
8T FY JAeaE A ag @ Og g
wa ot 37 W a7 oF & ogt
afem & sfz 7 gfaad 78 &
W R UF 7 7% @ al
¥ ford T T T 1 Seal &Y FE-
a afaw £ & T g At 2
qet Zar ¥ w7 wiat § #fqw aw Ay
gfear 7EF & It § Y w4 fammw @
f& wrat e feam G g fasr
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TOAT AT ALY ACAT F FEqA afng
H ST ZR0 WX 9T AR IOF T QY
QUM | WX TET H AT 99 AT 9
afrm 35 FY gfaad & q@ wEww
fa=t 2= 7% 42 fawama @Y awan & &
AT 9T T e At )i ag woEr
T A

2T & w7 oY Fgat §7 08 & wgt
g7 fafezar oF oF qE ¥ agudr §
T AT T e A Sy =nfEn fw
o & g7 & 1 fafzut & fae & aga
SUTET AT A EV | WA AETAF TR
TH ¥ g7 ¥ § O uF warg
T N & e I TH qIerL T AT
oA gATeT gr ovar g, fawe s
oF w3AT W wElAar gur FLA )

% TR FU fafer ¥ @y ¥
77 frdaa & fF g9 wrEay 1 oF
TG AT feeaT AR § g g §
W3 ZATR F9T ATHAD g W8 & W1 OF
qg 99 T &, a1 g6 98 99 AT @Al
=ifgn fF ST gHTa HaR aST 7 W
1 aTH G ZHT 8, J9F  wvaw A
TH H0FIH IS Q@ E | W ag A
RIAATT §2E4T A 59 A6 &1 dha f2q10
fe wrgi a% fafor &1 avey 2, g
ACFTC F1 w1 qgd gawAAE A
WA 98 qgwa § 1 & ag
FEAT 2T g fF avad o wmEw ¥
@9 ¥ uF agd Fe1 G ¢ forgH A 7Y
diw §OFE T oA g ow@
a=Tag ¥ fawfor @ fF gra ok
FER & Y 912 § IR Fgmr s
arf ag gfaar gr =% | fdt @ iy
afz 92 fgg omar & a1 9 & 9 g
T AV FHTT FIATATT &AT AT A1fg
YT F T THT WG {T A T AR
ST A gl gF WIT IO T2 gy
ST F FTOT g THATT T I GF |
wafae W w1 F AT 77 WA-
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% g AT & P geT S Y d e
farrrer &Y | g s A AT
wg Bl ¥ gEEA § S@w Qv gy
ST =R 0

gt a% Aeat I Ffaar s avrw
R 9 UF arq Fgr & g7 iy A &
gffe & aig oF el ghr =0
e wifger feafa s=<y 7 21 & Froor
g T T et 7 T@ wwdt | W@
WY TH AWY F3AT § 98 98 & % miE
ATl W1 T 9FT FT AF qfeTF
el & ATHS ¥ e AEa W &
A § 35 ferdsd faar s ) wR
Gar g1 ST av gg v awml & fag
T3 gfaur £ 1 g o | 3w ATE-
I HIT FT IT I AR Y AT | FIF
¥ gearg e # g W A ¥
qreft TafAT ITFT AT IR A wANG
ARIGIEA

W § qH 4 TgT § 6 5% AAraq
FY T TO4AT F GG WIT FEAFT
®Y T | WA FA GG FA FT THG
& =T =7 HAreg F7 T & Ay dEr
WY § | WL AT &1 waiaur gy
ST &Y g WOAr 4 UF & ¥
GRS I C B B S
WX TE¥ W F agT °r2T AT O
FEAT &1 A W HATIG FT FAHT
aga famga €)1 5@ @Y &1 d@a
§T 7 gae & fF g ¥ fag o
fargwr W wATed gy & =fed
€ g% F1 ¥ giedtd #1 < wrarEr
% OF HATIG § wAF FH OF 419
7 ¥ T O FEG 9 A & W)
T FH A AT g7 T gEiew
¥ g @ ¥ 39 59 F19 #1 3wy
gU IENE AT OF  HAT HATAT AT
Tfga st Faer g 9 F1 3@ W A
# gom ¥ qU qga @ @ | =g
DT qTEAR grEETE gy & Ay
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[ N 77 Fawe)
TFT F7 FH g g Ty =ifg,
g AT A R

¥ SuraT TAA A AF AV AA <&y
A & IFET EWG FLA@ F AT AWM
AT g A1 gara AN XU § 99 o wamwm
& faar ST | '

The Deputy Minister in the Ministry
‘of Transport ang Communications
(Shri Mohiuddin): At the outset, I
would like tp pay a tribute to the
workers of the Civil Aviation Depart-
ment, the Meteorological Department,
and the airlines—(both the Indian Air-
lines Corporation as well as the pri-
vate operators) who worked hard dur-
ing the emergency and made sub-
stantial contribution in the carrying of
personnel and cargo and goods from
one part of the country to the other.
Other Members have also paid a tri-
bute, and I am happy that all the
Members feel that the workers of
this section deserve some praise,

I am happy that the Members have
taken keen interest in the Ciwil Avia-
tion part of the Transport and Com-
munications Ministry and they have
raised many points.

Shri R. Barua has criticised that the
air-fields have not been improved as
much as they should be, during the
last ten to twelve years, and there
.are big gaps to be made up. The Esti-
mates Committee also has referred to
these matters.

It is a fact that there are many im-
provements that are still needed and
urgently needed, but we should not
forget one very important fact, and
that is that during the last twelve
years, that is, during the First and
the Second Plans, considerable im-
provement has taken place in various
-directions.

I shall quote a few figures. In the
sconstruction and improvement of taxy-
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ing tracks and aprons, the amount
spent during the First Five Year Plan
was over Rs, 2 crores, In Second Five
Year Plan, the amount that was spent
on these improvements was Rs. 7-28
crores. Of course, this includes the
Bombay (Santa Cruz) runway and
other big air-ports. The Third Five
Year Plan provides nearly -Rs, 6 cro-
res for these improvements.

Similarly, aeronautical communica-
tions have also improved considera-
bly. In the First Five Year Plan, near-
ly Rs, 68 lakhs and more were in-
vested in these improvements of aero-
nautical communication equipment,
and in the Second Five Year Plan,
Rs. 2°17 crores were invested. In the
Third Five Year Plan, nearly Rs 5§
crores have been provided, and I hope
that we shall be able to spend the
amount, though in many of these
itemg foreign exchange is necessary.

I have already stateq that we are,
to a certain extent, lagging behind in
ground improvements. Our ground
improvements have not been able to
keep pace with technologica] improve-
ments in the air. I assure the House
that the improvements that are neces-
sary and urgently required will be
made as early as possible. Of course,
one of the main reasons for the slow
progress is lack of fund, specially
foreign exchange,

Shri Dinen Bhattacharya expressed
surprise that in spite of the fact that it
is now more than 12 years since the
airlines were nationalised, there are
some private operators which have not
yet been nationalised. When the 8 air-
lineg were nationalised in 1953, some of
the private operators were deliberately
left outside its scope. This policy of
leaving some private operators to con-
tinue to operate has been reviewed
from time to time. It was on the Ist
December, 1960 that I mare a state-
ment in the House regarding the policy
of Government in this respect. 1 had
stated that the private operators would
be allowed to continue to operate, as
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their services are of some use to the
public and as long as those services
are required, it is not desirable to
take them over. Moreover, they have
only a few Dakotas, and it would not
be a correct policy to compel the IAC
to take over the Dakotas when IAC
themselves are getting rig of the
Dakotas they have at present,

The private operators are operating
in areas and between points where the
TAC do not go. If IAC are in a posi-
tion to serve those places, the private
operators will have to withdraw from
those points. For example, in the eas-
tern region, there is a place called
Rupsi. IAC thought that it did not
pay them to gerve that point and with-
drew, but private operators were al-
lowed to go there. They are doing
useful work for the local public in
that area.

Shri U, M. Trivedi said that a large
amount of money had been invested
in the twp air corporations but the re-
turns from them are not satisfactory.
The amounts invested in these two
air corporations are considerable.
There is no doubt that in the early
stages, IAC were incurring losses and
ultimately Government had to write
off the losses that had been accumula-
ting from 1953 to 1957. Since 1957-58,
IAC have been making a smal] surp-
lus. I do not call it profit because
Government have given them a
concession on the payment of interest
on capital advanced to them; that
concession will continue till October
1966. Whatever they earn is only a
surplus and that surplus is increasing
satisfactorily. In 1959-60, IAC had a
estimateg surplus of Rs. 7-8 lakhs, in
1960-61, it had gone down to Rs. 4'68
I7khs; in 1961-62 it had gone up to
Ps 780 lakhs; in 1962-63, it has a
surplus of Rs. 76 lakhs of course, the
accounts have not beep finally audited,
It was expected that with the increased
traffic and increased efficiency, their
surplus in 1963-64 would be over Rs, 1
crore. But with the new taxes that
have come, the eostimated surplus
would be converted into a Joss of

161 (Aai) LSD—S8,
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Rs. 74 lakhs—only on account of the
increased taxes on fuel etc. Of course,
they are considering how tp make up
this estimated 1oss in 1963-64.

Air India have been working on a
smal] surplus from the beginning,

15.58 hrs.
[Mr. Depury-SPEAKER in the Cimir.]

In 1960-61, it wag Rs. 6797 lakhs,
in 1961-62 it came down to Rs 38-87
lakhs on account of reduced traffic
all over the world. The 1962-63 ac-
counts have not been finalised yet, but
the surplus is estimated at Rs. 213
crores. I am gure thig improved finan-
cia] position is very satisfactory. So I
think the criticism of Shri Trivedi on
the score of inefficient working of the
air corporations seemg to be unjusti-
fied.

I may mention one important factor
that the efficiency of an airlines de-
pendg on some important factors such
as the operating cost per ton kilo-
metre. This cost has been continuous-
ly going down. In 1954-55, the cost
was Rs. 1.20 per ton ATKM, in 1960-
61, it was Re. 0.96, in 1962-63 it was
Re. 9.85, and it is expected to be
about the same—Re. 0.83 or 0.84—in
1963-64. These are important considera-
tiong which I wish to mention regard-
ing the working of these two corpora-
tions. We are, of course, handicapped
by the fact that we have not ben able,
on acocunt of foreign difficulties, to
obtain better and economical aircraft
for LA.C. They are still running about
48 Dakotas. The cost of running them
is very high. We have been able to
get ten Fokkers, the last of which
was received only this month. I hope
Fokkers will contribute to a certain
extent to higher earnings by the In-
dian Airlines Corporation. But the
other aircraft such as Dakotas are still
very costly in operation, and as long
ag modern equipment is not available
with the Indian Airlines Corporation,
it will be difficult to expeect that they
will make sufficient profit,
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[Shri Mohiuddin]
15 hrs.

Some reference has been made +to
lack of housing accommodation for the
IAC ang civil aviation department em-
ployees. '

Shri U, M. Trivedi: Postal employees
also.

Shri Mohiuddin: The Minister will
say something about it. I am not aware
of those things.

I fully realise that unless the staff
have got good accommodation near
the site of their work, efficiency can-
not increase. Housing is one of the
three important amenities which must
and ghould be provided. The IAC had
acquired some land in Delhi three or
four years ago, but unfortunately that
land had to be surrendered to the
Delhi Adminisfration as it happened
to fall within a zone where construc-
tion was not permitted under the Mas-

" fer Plan. They have not yet been able -

to get substitute land from the Delhi
Administration. 1 hope they will be
able to get it very soon,

Government have provideg sufficient
amount in their Budget for expendi-
ture on housing. Though on account
of the emergency there will be come
difficulty, I hope the position will im-
prove.

The civil aviation staff have also
been provided with gquarters during
the last ten years. Nearly 4,000 quar-
ters have been built. In the First Plan
Rs. 96 lakhs was spent on the quar-
ters, and ip the Sccond Plan Rs, 115
lakhs, About Rs. 1} crores have been
provided for the purpose in the Third
Plan. 1 cannot, however, give any
definite assurance that the houses will
be built as there is and there may be
shortage of cement and other build-
ing tmaterials.

Shri Bishwanath Roy referred to
flying clubs and said there was none
in Jammu and Kashmir. T am very
anxious that a flying club should be
started there. As a matter of faci,
three or four years ago I had initiat-
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ed a proposal, but it was found that
there was some difficulty in starting
a flying club at Srinagar on account
of lack of facilities. I ghall be very
happy if some hon. Members take the
initiative to start a flying club at Sri-
nagar or Jammu. I assure him that
we will give them every help. Of
course, the initiative has to come from
the local leaders. A club has to be
started and registered as a co-opera-
tive society or under the Companies
Act, and some initia]l capital also has
to be collected,

Shri Joachim Alva: Since the Min-
ister has referred to Kashmir, may
I interrupt him for one minute. You
know that Kashmir airline is a very
dangerous line. People are afraid to
fly on that line. Have you done any-
thing to improve that line by putting
these Fokker Friendships there? Valu-
able lives have been lost on the
Kashmir line by flying.

Shri Mohiuddin: T am not aware of
any valuablg lives having been lost. I
remember one serious accident some
12 or 13 years ago,

Shri Joachim Alva: But people are
still panicky.

Shri Jagjivan Ram: You may be
panicky.

Shri Mohiuddin: T know very well
ng one is panicky except Shri Alva.

Shri Joachim Alva: People who tra-
vel by that line have told me. I have
not travelled, I am afraid to travel.

Shri Mohiuddin: Ag far as I remem-
ber, in the summer the Viscount ser-
vice is put op the Delhi-Srinagar sec-
tor, But in winter the Viscount can-
not go there on acocunt of shush and
snow, There are technical difficulties.
1 am not sure whether the Fokkers
can be put on that sector.

Shri U. M. Trivedi: The Viscount do
fly during the summer,
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Shri Mohiuddin: Viscounts are going
in summer, but they do not go in
winter because they are not sure that
the air field is clear enough for the
landing, there are some technical
difficulties in landing in the Srinagar
area in winter,

Shri Dinen Bhattacharya and Shri
Gauri Shankar Kakkar have referred
to conveyance for children to school.
Of course, the aerodrome has to be
located outside the city area, and at
some places they are miles away from
the city. Some employees must also
live in that area, and some convey-
ance has to be provided for their chil-
dren to go to the city for educa-
tion. The conveyance has been pro-
vided, under certain rules and regula-
tions, at 29 aerodromes and there is
no difficulty about conveyance at these
places. Il is noil necessary to provide
conveyanece at those aerodromes from
which there is a regular local bus
service to the city morning and even-
ng.

Shri Indrajit Gupta: They do not
iake luggage.

Shrj Mohiuddin; For school child-
ren no luggage is necessary.

Shri Gauri Shankar Kakkar: If
every time they have to be sent by
bus, it meang extra expenditure.

Shri Mahiuddin: The extra expendi-
ture haz to be jneurred. Government
cannot help it at this stage of the
development.

Shri S, M. Banerjee: Bul the rates
have been increased,

Shri Mohiuddin: Some charges have
been levied The hon. Member has
raised the question of charges. They
are only nominal.

Shri S. M. Banerjee (Kanpur): Why
dig you increase it in the case of Nag-
pur?

Shri Mohiuddin: That gquestion 1s
beinr  considered  separately.  The
whole guestion is being reviewed.
Some nominal charges are levied at
some places.
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Lastly 1 would mention that some
hon. Member had raised the question
that equipment like precision approacn
radar and so on are received but are
lying at the airport. In some caseg it
is necessary that the equipment should
be co-related with other equipment
which also has to be installed.
There are some difficulties in getting
land for construction of buildings. Of
courge these small difficulties are being
overcome and I 'may assure the House
that the improvement of the runways,
of the buildings, of aeronautical com-
munications will have the special at-
tention of the Ministry. Thank you.

Mr. Deputy-Speaker: Dr, Singhvi:

Shri Dinen Bhattacharya: What
about the duty hours of the chowki-
dars?

Shri. Jagjivan Ram: I will give a
reply.

Dr. L. M. Singhvi: I would like to
request vou to allow another Member
from our group to speak far five
minutes.

Mr_ Denuty-Speaker. Tf there is time
he will get chance. But two Members
cannot be called,

Dr. L. M. Singhvi: I will be pre-
pared to curtail the time of my
speech,

Mr. Deputy-Speaker: He cannot get
more than fiftecen minutes.

Dr. L. M, Singhvi: Sir, 1 wish to
preface my submissiong in respect of
this Ministry's demands by saying that
the reports of the functioning of this
Ministry are obviously tentative. They
are lacking in persuasive quality and,
if T may say so, they fail to satisfy.
They are indecd n-t as communica-
tive as one wpuld wish, nor as detail-
ed as the vast field of activities of this
Ministry warrant.

It is rightly felt that transport and
communications are the arteries and
veins of our economy. But I am af-
raid the flow in the arteries has
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shown a tendency of being obstructed
and the veins have shown
themsclves to be more and more
insensitive. I say that with a full
sense  of responsibility and with
the hope that the Minister will be able
to tell us what positive measures he
proposes to embark upon in order to
improve the functizning of this Minis-
try which is of vital and fundamental
importance to our country, in normal
peacetime and more sp in the situa-
tion of emergency which has overtaken
us.

Transport is the index and also an
essential ingredient of an economy
as ours which seeks to diversify the
growths along a very wide front. It is
an assurance of our national security
as well as the basis of our economic
mobility. In that context, I would like
to quote a striking passage written in
1899 by Sir Winston Churchill: in his
notable book The River War:

“In a tale of war, the readers's
mind is filleq with the fighting.
The battle with its vivid scenes,
its moving incidents, its plain and
tremendous results—excites ima-
gination and commands attention.
The eye is fixed on the fighting
brigades as they move amid the
smoke: on the swarming figures of
the enemy; on the general, serene
and determined, mounted in the
middle of his staff. The long trail-
ing line of communications is un-
noticed. The fierce glory that
plays on red, triumphant bayonets
dazzles the observer; nor does he
care to look behind to where,
along a thousand miles of rail road
and river, the convoys are crawl-
ing to the front in uninterrupted
succession. Victory is the beauti-
ful, bright coloured flower, Trans-
port is the stem without which it
could never have blossomed.”

What he wrote some sixty four
years ago has striking relevance for
us even today, in spite of the most
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radical revolution which the twentieth
century has witnessed both in the me-
thods of warfare and in the means
and techniques of transport. It is a
telling passage and I hope that while
scrutiny is made of our reverses in
the NEFA, scrutiny will also be made
of our failures in the field of trans-
port all of which—it may legitima-
tely be argued by the Ministers con-
cerned—do not belong to the province
of this Ministry. The need for an inte-
grated transport policy in our country
is imperative today. The need has
been emphasised by all knowledgeable
persons, The need has been emphasised
even by the Neogy Committee which
says that although there is an overall
scarcity of available ransport there is
great need for co-ordination; it is
greater today than ever before in the
field of transport so that the available
means may be put to the best use.

It is in this context that I should
like to advocate the need and the desi-
rability of a constitutional amendment
in order to enable us to re-organise
our trasport. I am fortified when I
say this by the Neogy Committee
which in its preliminary report sub-
mitted in February 1961 raises these
questions in this form: I refer to page
130 of the Report.

“T'o what extent could the inter-
State Transport Commission be
made an effective body to ensure
co-ordination between railways
and road transport in respect of
(a) inter State operations and (b)
intra-State operations?”

Trould it k2 possible under the
existing Constitution to set up
a Central organisation entrusted
with adequate responsibility for
co-ordination of all forms of
transport? If so, what form
should this organisation take? If
not, what change in the Constitu-
tion may be necessary to seccure
sffective co-ordination through re-
gulation and to set up an apro-
priate co-ordinating body?
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We hope that the Government has

formulated its  thinking on the

main questions raised by the Neogy

Committee including the question of

re-organisation of transport and the

question of constitutional amendment.
!

In passing 1 would like to refer to
the border roads organisation, about
the need for better and more effective
road building and transport in
the border areas. The other day 1
raised a question about a zonal co-
ordinating council for the western
border States—Rajasthan, Punjab and
Kashmir. The Minister was not pre
pared to reply because at thal time he
was answering a question on a zonal
co-ordination council of that sort for
the Eastern border States of our coun-
try. I hope that he will be able to tell
us ag to what positive measures have
been taken or are going to be taken
and what institutional changes he pro-
posed to effect for securing better co-
ordination and for more effective
transport on the western border States
of our country. I happen to come
from one of these western border
States and 1 am legitimately anxious
about the inadequacy of the existing
transport both for defence purposes
and for imparting a greater sense of
security in the western border States

I would now briefly advert to the
woeful] state of inland water transport
in our country. A century or so ago,
there was a steamer ship service bet-
ween Calcutta and Agra. Today stea-
mers cannot ply on the Ganges up-
stream off Patna. Writing in 1789
Major Rennel reckoned that more than
30,000 boatmen found their livelihood
from river navigation on the Ganges
and its tributary streams which amply
demonstrate the magnitude of the pre-
valence of river navigation in the pre-
Railway era. I would like to know
whether any effective steps are being
taken to resuscitate the river naviga-
tion in thig country. It had {fallen
into decay and desuetude since the
onsea of the railways as a means
of transport. The total mileage of
navigable inland waterways in India
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at present is roughly 5760 miles, out
of which there are only 1,537 miles
of rivers navigable by steamers In
this context, perhaps the idea to join
major rivers in our country to provide
us with a trunk system cf waterways
in this country would be worth consi-
deration. I would like to know whe-
ther this idea has been completely and
finally abandoned by the Government
or the Government are still thinking
along these lines in order to provide
us with an alternative system of trans-
port,

In this context I would als> like to
refer to the fact that there is greater
need because of the disclocation of the
transportation in our eastern region;
there is greater need today, and be-
cause of the vulnerability or because
of the intervening foreign territories,
there is a greater need of building
everywhere alternative systems of
transport which should be resorted to
in case of the failure of the primary
systems.

I would now refer to what is the
most important part of our transport
organisation, namely, the road trans-
port. I would like to say that there
is no denying the fact that the real
answer to the transport problems of
India is the emergence of a fullfiedged
road transport system in the coun-
try. This is, of course, incontroverti-
ble. I would like to cite a few figures
of the trends in other eountries of the
world which are significant and which,
though we may not necessarily dupli-
cate them in our own country, would
serve as a guide line of policy far our
country. Motor transport in Italy
carries 222 per cent of the rail traffic
today; in Australia, it carries 108 per
cent; in New Zealand it is 124 per
cent, In the United States of America
in 1939, the railways accounted for 64
per cent of the total goods traffic; in
1958, it went down to 46 per cent. In
India, the story is very different, The
bullock cart and other indigenous
rural traffic carry another 20 per cent
of the railway goods transport. This
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is according to Neogi Committee’s re-
port. We have in India today an esti-
mated t.tal of about 7,20,000 motar
vehicles, On the other hand, U.SA.
had in 1960 over 72 million vehicles on
its roads and they expect according
to reliable forecasts, to reach a motor
vehicles registration of over 113 mil-
lion by 1876,

I do agree and concede that a lot of
work has been done in the field of
building up road transport in our
country, but it is also equally unde-
niable that the condition of our roads
remains abcminable by and large, It
is also undeniable that road transport,
as we know it today in this country,
is utterly inadequate. I therefore
want to make a plea to the Minister
not to depend on the routine targets
but really to tell us that he has a very
radical programme to build up road
transpert in this  country within  a
relatively shiorter duration.

1 would like to raise, in this context,
a fundamental question of economic
planning. I understand that there has
becn some rethinking  in respect of
transport targets I would like, in the
first instance, the Minister to tell us
what these final transport targets, both
on the basis of calculation of emer-
geney and on the basis of the increas-
ing tempo of economic activity in this
country, are yoing t3 be. I would like
in this respe~t to venture a brief guess
myself. An analysis which 1 had made
sometime ago shows that during the
ten years from April, 1951 to March,
1961, there was an increase of 42 per
cent in national income  ac~ording to
the Government's figures, which was
accompanied by 94 per cent increase
in industrial production and an in-
crease of 115 per cent in surface
transport,

Mr. Deputy-Speaker: The hon.
Member's time is up,

Dr. L. M. Singhvi: During the de-
cade 1951-61, the total volume of rail
and motor transport increased from
30;3 billion ton miles to 65°3 billion
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ton miles And yet, as you know,
there were chronic bottlenecks in the
transport system of the country. In
the perspective of our planning, we
contemplated that in the period of
15 years beginning from April 1961
and ending with March, 1976, our
national income would increase from
Rs. 14,500 crores to Rs. 33,000 crores
which is an increase of roughly 130
per cent. According to the formuly I
have worked out, and acording to our
own experiene in this respect, an
increase of 130 per cent in the
nati'nal income of our country—
at the present level of transport avai-
lability it does not represent a very
happy situation—should be accompa-
nied roughly by a 350 per cent increase
in the surface transport in terms of
broad figures. We must make further
provision for emergency require-
ments which, if unattended to, would
throw the entire system out of gear.
It is. thercfore, my opinion that the
transport targets of our country, in
terms of long distance traffic capacity,
should be raised from 192 million tons
io about 750 to 800 million tons in the
15 years ending March, 1976, Of
course, a proportionate augmentation
of fecder, local transportation and
short distance traffic would also be
required.

I would like the Minister to tell us
what his figures of perspective plan-
ning are and how ho pr-poses to meet
the great pressure whi~h is there on
the transport system of this country.

T would now briefly refer to the
regional conceniration of transport
facilities in our country. I need hard-
lv cite the figures. But I would say
that Rajasthan happens to rank the
second lowest. The lowest is Assam;
the second Jowest is Rajasthan and the
third lowest in that respect is Orissa.

Dr. L. M. Singhvi: Yes, Jammu and
Eashmir,

Dr. L. M. Singhvi: Yes; Jammu and
Kashm'r too. I would like to see that
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there is a better distribution of trans-
port facilities in different States, and
that particular attention is paid to the
border States in this country of which
Rajasthan is one,

Mr. Depuiy-Speaker: The hon.
Member's time is up.

Dr. L. M. Singhvi: I will conclude
in a couple of minutes. I would
briefly invite the Government's atten-
tion to one more matter. I want them
to tel] us as to what they have done

in respect of exploiting the vast poten-.

tial market for the export of meteoro=
logical instruments regarding which
the Estimates Committee had made a
strong recommendation in 1957. I
woulg like the Minister to tel] us why
it is that five years have elapsed since
public pronouncements were made by
responsible officers that they are ex-
ploiting the vast potentia] market in
this respect. What has been done to
exploit that market and earn forecign
exchange which is much necded for
our country todayv?

Before 1 conelude, it would not be
out of place lo mention that the post
and telegraph facilities in this coun-
try are deteriorating in terms of
efficency. Delays are chronic and
endemic. As a matter of fact, if the
Minister haq ever tried to put in a
call himself, he would realise the kind
of difficulties, the kind of bot!lenecks

and the kind of discourtesies that the *

subseriber is normally, commonly and
customarily subjected to. I hope he
would do something very effective in
this matter. This is a matter which
does no credit to the functioning of
this Ministry.

I hope that he will also be able to
give every village with a population
of 2,000 and more, a post office. I
would like to join my hon. friend Shri
Indrajit Gupta in the demand he made
on the Government not to increase the
price of the post-card which is used
commonly by the common man. I
would add a suggestion that they
should start the local delivery system
for envelopes also at a reduced cost.
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I woulq like to make the plea far a
master planp for tourism in different
parts of the country so that only a few
places are not developed—for it tends
to give rise of monotony—but that
diversified places of interest are
developed in different parts of the
country.

I hope that the Minister himself is
quite concerned about the decline in
foreign tourist trade. This is not only
on account of the emergency but it is
also on account of certain other built-
in short comings. I hope he would be
able to tell us when he raises to reply
as to what steps he proposes to take
to increase and augment the tourist
trade, .

Shri N. R. Laskar (Karimganj):
Mr. Deputy-Speaker, Sir, at the outset
I woulg like to thank you for the
opportunity given to me to participate
in this debate. This Ministry covers
such a large variety of subjects that
it is really impossible for any Mem-
ber to cover all the points. The most
vital necessities of life are water and
air, and beginning from these, every-
thing has been covered by this Minis-
try. However, I would submit that our
able, expericnceq and tried Minister is
at the helm of this Ministry and I
legitimately hope thal things will
improve,

Coming from a border district like
Cachar, we know what is the trans-
port bottleneck in our area. In that
area, except for a tiny railway con-
necting linc there are practicallv no
national highways there at present, I
am sorry to say in this House that
after 15 years of independence, we
have not been able to construct an all-
weathey road connecting even the
State capital, not to speak of the rest
of the country. The scope for deve-
loping road transport in this country is
very much. Only because the coun-
try has substantial net work of rail-
ways, there ig no immediate need for
developing an alternative transport
system in the country—this does not
appear to me to be a good argument
at all. No doubt the railways have
done wonderfu] work during the time
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of our national emergency and alo:_lg
with other hon. Members, I also paid
my tributes to these people, particu-
larly the railway employeeg as a
whole, for their splendid work during
the emergency while participating in
this vear's Ra‘lway Budget,

In spite of all this, is it not a fact,
Sir, that due to transport bottleneck,
the country has to face appreciable
chortfalls in the production of vital
industries including things like coal
ang steel? It is really a matter of
concern to us all that our planned
cfforts for large-scale production of
agriculture and industry have to suffer
due to overall bottleneck of the trans-
port system in our country. It is also
no use denying the fact that we could
have fought the Chinese menace much
better if we hag well-developed road
communication particularly strategic
roads in the border areas as a whole.
The whole of Northern Himalayan
border is quite vulnerable to Chinese
menace ang yet our strategic road
development in the area is not fast

moving.

Of course, it is gratifying to note
that a border road development com-
mitee has been formed, with our be-
loved Prime Minister as the head. So,
we hope that things will move faster
than before. But I fee] that a gigantc
plan for construct ng all the strategic
border roads should be taken in hand.
No doubt this will require a huge
drainage of our resources and this
may somewhat impair the national
development plans. But I want to
know what is the meaning of all this
development in our country if we can-
not protect our freedom and if we can-
not check our enemies on the borders
of our country?

Ind'a's road transport system lags
far behind that of not only western
nations, but also of many Asian coun-
triecs. 1 woulg like to quote some
figures to the House in this connection,
As against the 82 miles of road that
we have per lakh of population,
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France has 1502, USSR 840, Iraq 242
and even our tiny neighbouring coun-
try, Ceylon, has 115. Area-wise, we
have 23 miles of surface roads per 100
square miles of territory as against
U.K's 209, France’s 237 and Ceylon’s
70. This does not mean that we have
not done anything all these years.
Road mileage in India has no doubt
increased by about 26 per cent in the
last 10 years, i.c. from 1950-51 to 1959-
60. But this increase is quite insigni=-
ficant compared to the vastness of our
country. And also, this addition is
not on the side of all-weather roads,
but mostly covered by semi-pucca and
kacha roads,

Not only that. These roads are not
serviceable for most part of the year,
but they are also not linked with the
highways and thus make them serve
usefu] purposes

15.35 hrs.
[Mr. SpEAKER in the Chair]

Looking at all this, I think there is
urgent need for expansion of various
roads of transportation in the coun-
try. But we find that the allocation
made for road transport in the third
Plap is very inadequate. In the third
Plan, the allocation of Rs, 250 crores
as aga'nst Rs. 1000 crores earmarked
for the railways is very inadequate,
It is physically impossible for the rail-
ways to cope with the demands that
wil] be made on them during the third
Plan period and later. So, for the
sake of nationa] interest, it callg for
higher priority and outlays for our
road transport,

Now I come to the grievances of my
local areas in Assam. The previous
speaker, Dr. Singhvi, said that Assam
comes last so far as transport facili-
ties are concerned. It ig also a bor-
der State. We have hard exprricnce
of the first onslaught of the Chinese
and we have suffered during those
days. Therefore, something should be
done for that area, not only from the
viewpoint of the economic develop-
ment of that area, but also from the
national defence point of view. In
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my area, the Centra] Government has
taken up a project-Tripura-Badarpur-
Jowai-Shillong Road—to connect Tri-
pura with Assam and with the rest of
India. But it has not been completed,
It has not been made an all-weather
road up till now. There are three or
four bridges yet to be completed. I
put a question in this House and I was
told that contracts have already been
given for these bridges. 1 only appeal
that this should be taken up imme=
diately and the construction should be
finished as early as possible, so that
these part; of the country may be
connected with the rest of India as
carly as possible,

I would like t> say something about
the development of air communication
in that part of India. Because there
is lack of other means of communica-
tions like road and railways the only
mode of transport is air transport.
We are demanding again and again
the introduction of Fokker Friendship
service between Imphal, Silchar and
Calcutta, but that is not done. The
excuse put forwarqd is that the Imphal
acrodrome is not fit for landing of
Fokker Friendship. Being a border
area, for al] practica] purposes, the
Imphal aerodrome should be develop-
ed immediately. Before that larger
aeroplanes should be introduced on
that route for carrying the maximum
number of passengers, In that part of
the country, only dakotag fly now.
These are smaller dakotas carrying 22
to 28 passengers at a time. I would
supgest that a bigger aeroplane should
be introduced immediately, so that the
passengers can get more seats,

For all practical purpozes, Assam
needs an accelerated rate of develop-
ment of transport, as I said before,
from the national point of view and
also for the development of the State's
economy. The main exports of Assam
are tea, jute, mineral oil and all k'nds
of timber. Of this about 93 per cent
of tea and 90 per cent of the jute have
to be carried to Calcutta for distribu-
tion in the country or for export to
foreign countries. This has to be car-
ried by the inland waterways. The
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river Brahmaputra is playing a vital
part in the movement of all this tra-
flic. The railway is operating to its
maximum capacity in this region and
has practically no capacity ‘to carry
additional traffic. But river Brah-
maputra with its wvast resources
is  large enough to meect all
these demands. But [ am sorry to say
that this river is not being main-
tained properly, The navigation
channel is not dredged properly. The
inland water system functions pro-
perly only if the navigation chanels

are dredged properly. I there-
fore, request  that  more  funds
should be allotted for dredging

up the navigation channels in Brah-
maputra so that goods could be mov-
ed freely in that river.

Shri Birendra Bahadur Singh: Mr.
Speaker, Sir, I am grateful to you for
giving me this opportunity,

At the outset, I would like to con-
gratulate the Ministry of Shipping for
its wonderful performance, and I
offer my congratulations t> this Min-
istry and all the officers concerned
who are dealing with it. But there is
a lot more that can be done, and if
more finance could be provided I
think shipping should be further im-
proved in the interest of the country.

Sir, I shall confine myself mostly
to the area from where I come. I
have been repeatedly saying about it
in my previous speeches, but I am
afraid so far as this State is concern-
ed deep interest has not been shown
so far. I would like to draw your
attention to 1957 when the States Re-
organisation Committee had made a
specific proposal with regard to the
development of this State. Unfortu-
nately, no one has taken my notice of
that report and Madhya Pradesh to-
day stands where it was in 1957.

For instance, there are only two
National Highways. One is National
Highway No, T . It goes from Nagpur
to Calcutta, While a report has been
submitted to the Government that the
bridges on this road are in a very bad
state of repair, no money, unfortu-
nately, has been spent on this National
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Highway with the result that the
bridges that were in existence on this
road have . fallen to bits, This road is
very important. It runs from Nagpur
and it not only links Bhilai and Rour-
kela but Hirakud and other impor-
tant places. I would, therefore, re-
quest the Ministry to see that as far
as this National Highway No. 7 is con-
cerned more interest is paid.

Similarly, sometime ago, we under-
stood that the National Highway run-
ning from Raipur wvia Jagdhalpur
joining Koraput and ,Andhra State
was in a dilapidated condition and
therefore it was handed over to the
Dandakaranya Project. But up till
now we do not know whether the Dan-
dakaranya Project is looking after it
or whether it is the Government of
Madhya Pradesh. Only the other day,
when I was talking t» the Minister of
PW.D. of Madhya Pradesh, he said
that still the dispute was there and a
decision had to be taken by the Gov-
ernment as to who was going to take
the ultimate responsibility of it, I
fee! that the repairs on this road
should be taken up in right earnest
because, as I said, it is the most im-
portant National Highway joining
three States—Orissa, Madhya Pradesh
and Andhra. Also, if it is extended, it
also joins Uttar Pradesh.

The other thing is, whatever money
is being provided by the State for
construction and maintenance of
bridges and roads, no one knows
where that money goes. There is no
final check, When a certain amount
of money is provided, for instance
there is no check whatsoever and we
do not know whether that money is
utilised over a particular road for
which it was provided or while it is
being spent on some other roads.
Thercfore, 1 suggest that the Central
Government should always have an
engineer who should go round and
sec that the money that is allotted for
these National Highways is properly
utilised and the money is spent uver
the works for which it was meant and
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is not spent for other purposes. Some-
timeg it also happens that proposals
are sent from here rather very late,
and by the time the proposals reach
Madhya Pradesh and taken up by them
the money provided lapses and it re-
mains unutilised, Therefore, decisions
reached here should be conveyed to
them as soon as possible so that the
money provided could be utilised at
the right moment. It is no use if you
send up proposals and allot money in
the month of October or November,
because in three months roads cannot
be completed and the money provid-
ed for them lapses,

Then I come to the question of co-
operative roads for which the Central
Government gives grants, I do not
know the position in other States, but
I know that in Madhyva Pradesh roads
have been taken up for construction
with the money granted by the Gov-
ernment but they have not been pur-
sued. A village road must be pur-
sued and completed. And, without
bridges, roads are useless. Therefore,
once a road is taken up the connecting
bridges also must be given priority
and they must also be taken up and
completed in time.

Another thing that is happening is,
once a road is constructed and money
is spent over it, nobody bothers about
it and no repairs are carried out with
the result that it gets into a bad state.
The bridges over it are not in proper
condition. Therby the money spent is
actually waste. Thercfore I susoest
that when money is provided for all
these co-operative roads etc., attention
should be paid to see that proper
linking bridges are also taken up and
completed.

I am very sorry to say that and it
is the most unkind cut of all that
Madhya Pradesh should completely
be neglected from the point of air
services, Bhopal is the mest impor-
tant town and capital of the State. It
is the only capital of g3 State where
there is no air service. Today thecre
is air service in practically all big
towns of the other States, but not in
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Madhya Pradesh, We want further
links, Last time I made a proposal to
start an air service connecting the im-
portant steel factories, You can start
from Delhi, go wvia Bhopal joining
Rourkela, Durgapur and Calcutta.
What now happens is that the officers
of these steel factories always go via
Calcutta whenever they are to attend
the board meetings, If we have an
air service which goes through Madhya
Pradesh and touching all these im-
portant places, it would be very use-
ful to them and save Government
money, I put this proposal last time,
but I am sorry to say that it has not
been taken into consideration.

Now I come to the Posts and Tele-
graphs Department, This is also
where Madhya Pradesh is lagging be-
hind. A train takes 12 hours from
here to reach Bhopal whereas a tele-
gram takes 48 hours to reach Bhopal.
I once sent a telegram from Raipur to
a place only at a distance of 60 miles.
I reached that place by train but the
telegram had not reached, I made
enquiries about it and I was told that
the telegram had to be routed through
other places before it could reach that
i.due. If a tclegram is to be sent to
Raipur or any other place in Madhya
Pradesh, it must jump over Nagpur,
jump over some other place and then
finally reach Raipur. If telegrams are
to take so much time, there is practi-
cally no use making use of this sys-
tem. If so much delay is there in the
matter of telegrams, what to speak of
letters, Letters posted from Bhopal
reach here after 48 hours. I hope the
Government will kindly look into
this.

Similarly, six years have elapsed
after Madhya Pradesh has been form-
ed. I am very sorry to say that there
is no P.M.G.'s headquarters in Madhye
Pradesh. Talks have been going on
to shift the whole office either to
Jubbulpore or some other place. The
result is that there is no PMG in
Madhya Pradesh,

It is the responsipility of every
Member of this House representing
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Madhya Pradesh, which is one of the
largest States, to sce that more in-
terest is taken by the Government
as far as this State is concerned.

Then, I come to tourism. After go-
ing through the book on tourism, I
am sorry to say that most of the
members who are in the Tourist Com~
mittee are professionals, who are in-
terested in their own trades, They
look at the subject of tourism from
the point of view of their own pro-
fession, For instance, if a person js
interested in shikar, he looks at the
subject only from that point of view.
Therefore, I say that in the Tourist
Committee you must have members
who can take real interest in the de=-
velopment of tourism, not from the
point of view of something else in
which they are interested.

Then, we notice some little things
are lacking, Though we have spent
much on tourism, we do not attend
to small and little details. For exam-
ple, only the other day, a few tourists
came from Europe. They wanted to
go and see Khajuraho. So, they went
to Panna en route to Khajurahe. Up to
Panna the road and other arrange-
ments were all right. But when they
reachced Khajuraho they found that
the rest house was in a dilapidated
condition, They did not like to stay
there; they wanted to come back soon.
The same condition we find in some
other places of fourist interest also.
Can we not provide -at least the
simple and common facilities like a
neat and clean kitchen and western
type of bathrooms so that they will
feel comfortable  Bul they ars not
being provided in most of the places.

Then I take up another aspect of
tourism which is typical. In most of
the places of tourist interest like Ooty
and other hill stations, though the
tourist department provides many
facilities one thing is lacking which,
strictly speaking, is the responsibility
of the State Governments, Though
there are about twenty taxies in Ooly,
there is hardly one which has got a
taxi meter, with the result one taxi
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[Shri Birendra Bahadur Singh]
charges Rs. 5 and another Rs, 10 for
the same distance. The tourist feel
helpless because there is no taxi
mei»r. I feel that if the taxi owners
cannot get taxi meters, Government
should provide them with meters
cheaply so that the tourists may not
be put to unnccessary and avoidabie
difficulties.

Mr. Speaker: The hon. Member
should now conclude. I have rung
the bell more than once.

Shri Birendra Bahadur Singh: Las!-
ly I would like to refer to telephones
because, Sir, your bell has reminded
me of telephones. I would orly re-
quest the department to see that the
staff under them learn some manners.
I do not know the experience of
others but, so far ag I am concerned,
it has been my bitter experience that
in the case of 75 out of every 100
calls the speaker at one end or the
other has to come into clash with the
staff of the telephone department for
one fault or another. I hope the de-
partment will look into them.

s armd (feAe) @ s WEEw,
oo & faaa & gu W, 99 & T
¥ 3T wfeat & 12 g7 I
s & fF a1 23 Y o 99 § fodar
T | AR AT AT TS OF FEC
& 9T W A, I AT AT ¥ T
faeiaTt aftasT WX 9T oy #7y
2 AT AT aE F19 & A wEET
¥, % §, A ¥ AT gEe IOEr ¥
W & oar #1 OF J9r ¥ {0

# 2 A7 DA N IF TE q_w
A ATHY F aRH 0T FTN AGAE |
EATT A a9 i § WK agt 9%
% 91 wrE T g, AfFET o |y
¢ w3 ¥ ey S99 Y 99 & forar stvam
& 9 wgfad 37 7Y a9 § $9 et
M AR AT @ 3, A O
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1€ 1, for| &1 3|+ " ¥ 00"
TRHT TR FaT g, AfEHA TF |
g T qF T I o A
T 78 ? fF Tram gL e & v
g o, Y oeerEw &1 uF AR St
F fazr fagr s @ fF a==1 &7
qIrHT HIT IF FT FH A FA 1 9%
AT St 7w faT # ggt 97 =
ar srwaT FY o gt g 7 T@ @
FFa & e T &)

TE W9 FT AT gEr adET 2
uFE fefadt w1 ae w9 |
fafezal 41 @ ¥ 92 @ ¥ gEw
W T| #1 & fF swEml 1wy
A1 O% 9T I W ARl #1 d
Q=19 T90 USAEE 2 FT AT S A
T 2,37 T farew 71 @ fray g
O 2= F ey TeFy § arrasr
AT 9T, qEwe TOF F ORE WTEX
T@ 9T | ¥ F F syeATar vwasy fefadt
Fed AR A F AR A IwaEl )1
areadt #1 @ aR ¥ 97 fegma €
17 f aTe w991 I w9 AIFS F W
ford o, AT IT F1 a9 X T=G
sf| & q@ A9 faar o

& wra e o feem A7 e
TEAT ATEAT § | qE 9T AEF WL W
& g gL § WX T fae 99 29 g,
978 Y28 F19 9T eF A« g, ar T
& 0% ¥ 7 qg vt g erfwd
&7 g7 qgA AT ¢ | 5 faw sifwad
¥ TEFA T FE FATA 2] FT YT
EEY F aw fRar v SiEg
7g fae &1 I9TT g0 AR IO
FAF ¥ G« WY F FT AT A
¥\ T e wifwal ) w5 qaT aTEe
{zqr omd, forg 9X 9% ®T 7 WA O
TEAT TR
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AR # B2 qaradT £ afad,
FIE, TOUHT HIT @A FT T TR
TEY &, for #Y Torg & I AW FY q2T
= IS qEAT § | 0@ AATAEY
TYITAT, T AT AT F3Y Hqrew (7 @
AqEHT FH TE FT gFAT & | g
¥ QY A & odf A et Y0 # &%
fafre wgiem #1 foar 41 2T ar
WY fad & g3 91 FT T qiAFT ¥
I Y ot & 7€ faeer & o
& it A & ey fF gy adf R @
Fireg 7 faw & | & wa v R
IF a0 W HT FEF G w9 qa
qx A fred, 91 R & 17 T Fawy
&1

TEF WATET IF F WA F fAw
faega sroma & &1 ww 2fEw
fafreT wetew @ Hai-fa w00
¥ W@y & 37 O fem @ g g,
IFT @ mEEr F gR wEHEE ¥
=91 & @Y T FE FJIET A 2
W A I A Y FH TS E

g aF SHEH T gEe &, I9
® AT A &0 Y T Y0 qar A
ZAIR #T ATIA 9 FWT CEAEE @)
war &1 4fF T ATET 9 sTET
& Tt &, 79 forw w0 Aar WY 2
WX AR 93 F1 9 AT S
T, @ 99 X g gEETSE g
o Y qar w0, T FAT FEg FY e
qUT & SR FA FEET T e
gUq | TAT TE FA EY AR S
WA 2 A9 AT w09 & faer
g\ amfr® &1 & qar s =fEg
fF T @rgd T i @aq 8) T #
o 9T T gEE & ST =AIfREC )
gfrar & dmfaw =iz s feard ax
g F AW FT @, A o
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qg  AEHAT SHMERT TY TIEAT #7 @AY
FY THEqT FY g TG F T )

T & arg & 98 Fgw Agar g fF
9l FTE & 9 UF GE7 FIHT TETE
AT @Y ], Tg A 9gTE A | TH 2w AT
gt O &7 T & fF o S Sy
77§ 1T 9T FHIR 9T AR
UL FA9 agmHY, 7 I7 d F:, AT
fF o9 & T OR FNER W
FIA & | W W FE A =W F QT
FEAT &Y, TN TT AEHA F1 T Foaral
AFGFN FTF, 7 G AFH FHF
a7 fafreedd w1 faset s wfeat
FT @9 F7 FX & {0 fFar 90 wR
TRE FTE Y FHT T AT T agrs
qH |

o & TR gEd &1 AIH F AR
¥ g OF FET | GEF &, AFT W
@ ¥ oF gy av g« =y m, QY Ay
qF g AT a1 F 5w A 0w
T AEagU TSF F A H FAT 1@
g1 99 qF TIF JqEH F @WR
¥ & ITUTY T KT UL FAT &, qgl
g XA FT g I &, AfFT gwAgEA A
1§ o 7 .o o § a0 ¥ wew
# e A @ mfa @Y &)
T8 T ¥ T TG T 21 TF &Y
A T aEF FTGE A, A A2\
T AT & W TF A T g T
ZZ T &1 IF Al FY a9k @
AR ¥ e fan s, @y A fRaae
g1

gl OF EH| FT g 8, T X
U7 @ & T o gea § f5 I
J qgi 9 9T A7 g, agr FAT v )
afF fegmem & waardl ¥ 2w ag @
g7 & fF waw & 7T, AW F 77,
wErE F W<, Al TATH TAA WEd
o T &, g T o TOAT wERl &
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[+ avd)
wrer fagy fr 3 @ M T AW A
FY STt &, FfFT w1 I wer T8
gl & 1 7 Fer omar & fF 3w X A
& A R, T @ ol oA g
| A oot w oA § AR oA H
IFd N am g Wmag & oF
ITE at FFrr v fearw dyer v &,
g TF WY Fga & F Q2 79 F7
AT &, wyr w1 T ALY wwan g, Y fR
FHY fEw ara #T A | A 2
w1 ggd @ a & e &, ¥ o«
T A fed A 7 X awer E
i & A fad ifar &Y 2 w0
FOF FOHT g =J1f2d ) @w WK
IO F GIT FT A AF W A
M Tfgd W TEF g =iEd
12 hrs.

¥ H Y qftagT F waT T
qgT FH | WY FE 9K T M,
mieal Y 27 &, 991 71 @ A, gATS
SR F1 2@ A, 79 @9ET WL EN
& wTafai & Wz @ T 2
FHY & A1 ATt A7 | T T H A0
-3¢ AT@ F FOF AR afEeT F
are ¥, wreT mfed § aF ¥ e
Tanfz § 99 fF gt 3w AT AEEY
¥y FAT F 1 WY HAGET F A
TTAT FEEAT FL | TG I AT T
ofrags & ara § wafs aEmEr I
Faw 2% FAT ) I wEAA A
AR 4ET afeae & araA AE F aqa}
§ 1| =% arag ¥ ofagT 97 g% I
g o T & | K w9e g fF 99 T
gare 9 9fagd & qigT wiaw gy
eI a9 aF &7 AT AEY 9% q97 )

fom atg ¥ gaTE aTHa @A A
I, I TG T FATE @ FT ARG
FFE FY g T Z 0 zAET W AW
F FEEZ | A2 FW WAAEN T3,
aframdY <2, gardr q=EE wEaE

APRIL 10, 1963

for Grants 9048

& ar A, gH gATE TETHi A AETE
qzr @ ot fagw et e #
FAW ¥ &) 99 gH  J& gL a
IAFT SFT g Tl QATATES B 2
faar | sraar<t 7 wrow agr g B oy
arare wYfeat & g G S ar A
A FAFATHIC MNEET F From<d § o
w7 fawr, forery TewTer il & faems
2T 41, 98 FAFAl 61T MEET F a=n
mar | #wgm fF T ag A A Ffar
&, TR AT F o STAT e |
WY T & a9 W F A9
AT &, G FfAal #7 g g
=rfgd, 39 9¢ qFIH T AI(EA, ITTH
qr FaY 29TE AT &, 99 aF HTIa
IEA TEAT §, ITRT W WIS Foof §
q A

g7 foer & o2 o oF vA-
M g1 @ &1 2 9 UF IR
2 foas sda us afaw o7e die
& g T ST famm o 2 g0
T B Fe 29 fagt w10 w2 we
7z 371 fadt 2R 373 a1 oy '
GrATS eA R frAar 21 W gEl
FTET A MF F AT TR &1 q=g
o %t 4% TA % feamw ¥ 3 famn
2 T 39 A9 @19 WY ag 34 fF
ST HUEY €, IEET I ¥ W & ¥E
Ty % fqaar & | o a0 T #
UF A7 A1 2 @HTadlg #1 9 T
& YT T ATE ORI AT FT A AR
§ 7O F7F §, IAFT T4 &) KA
T A E | EWA 200 T ¥ &
famr, famsy fam g@d ey
wF O omi ¥ famm ot wm e Se
Yo ®TF ¥ 2 faam #iT woge &1 14
TPT H F g &, 9@ FRi F1 gETe-
arz @ 7§ oyt o) UF 9 T 9w
T wRAAT § | TF a7 #) 4@l f
T A =fEd |
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Fifem @ argy F fawe q&
uw fosmas &, fasar 2 1 37 o)
F UF aga Tor freR fegeam
# ffet 2z #1 oF aga 731 fonane
fafreet 0t & ) 7= fod i & 3%
oy g9f 5w @8 weeEr
FT% wEr fear mm @ 1 & =mgan g
f& o) grEd A @Y AR A
Fwarergw N fear sma

it TrTART ey ( TeEEE AR -
W AL, T § A W A A9
qftaga  agr €91 AT &0 oA
9T g &7 waa faar 8, v e
¥ AOET gFATR AT E 1 AT WA
HZWET A I HEEH F, 9 (AAET Y
@A AT F AT AGTAT @ AT
7 fad & g9 W1 gemEe foy &ix
T2 TE AFAT E |

# 3 AT ATIRT ATAT F ATAAT
WA AT F AT TIAT FEATE | WA
HIAIE GRE1 A AT2FmA feafa &1
gifaar &0 & @7 gars sErat #1e
g7t fore e it e 27 wTarsgwar
A 9f7 9 % gaw K7 § 97 g9
e & fag g @ fF o7 9g6d #1911
oW AT =ATfEd | § wawar g fF g%
o 20 A &) WIS &1 IEmET 73
7 o wiors & wifa® wrew &Gwam)
oA AIFT FT FEAT EAOT |

LEYR & & FT WIN aF gUIL &
H, gATO WATET 9T a@TEd &
FANTTF SgEqT 45 Wy 1 gATR
G197 F A4, gAR qfaw & yfwai
T A IH a7 HIYAT %) sqgeqr
T2 F F107 7177 1% faq ax oy
a1 @) 7t =« 54 fF fwaw o
o qroAgt &1 AT g @) gqT
feram mat & 1 EHFT THF) gIAT 9= faeil
wa fx of&r & A Qo ®) T
& wqF wqw  wrE T &faw #1 9aR
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frreeaTT &< foar § 91X g dem &
e g arar § fF of @ gard Ay,
gart ENwE, gwt fafwdw, ok
g fawa & a=vw §,  IEE)
AF sgaeqr 7Y 4 9T g ghawnd
¥ gart gart B dfeaq dF —

it oTetaR TR AT F WY IHST
¥ ey g7

st TR met A &)

W grETEEar g, IAwA §) giaad
aqré S, WA At wrawmsa § ) 9fw
& gaama ) F9 91 = qwT T
B F JFATA ISAT 90 ) §F fody
# fraza som fF w2 oY g & T
az aY &Y ar &fw ot 7 fodr g ame-
a1 g1 oA wifgd s g gt
F1 faear FoA1 Tifgd | WY T S
aftfeafaat &, sv=r o= & &r som
FTH, TTFT TH BA9 AF T FT
Far srfed 1 3 s 0% @ fE o wAw
A wier & arw fage 9w+ F1
T T FL, IAE G ATATAT &
sa7a T arfe 3w fw 971 & man
g T ¥ e 997 19§
TAF GIAT A7 AT @ FH AITEA I
am 931 &7 wgm feafa w1 aeEa
F F TTA AT TF | TH AFIL F
a1 gAT HAT  HERT WA faarr
¥ $¢, 98 7 T4 £ 1

qEAET T OFE aF avaed g,
FEF ARy T oF @ FEAT
AT g | uF oy w1 gwe o & faams
¥ fau aga @1 a9 aur 9T AT
TEET F1 T0F § F2) TE & WIT FIAT
T g fF w7 e SR 9% 9T F1
srasear & | & fors fagfaa g1 &
HIAT §, SAFI aTT &AM HTHA AT
TEm 1 AR fAFiEg g3 FEd
gieater far gz €1 7@ 9T UF
I 921 FEA 8 | 72 T 1 fad
¥ 7g7 fage &7 9707 FL AT & | 9T
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&R o) @ T 9E] Y o @ )
e wgm, e & faAi W, qw &
TP A g & FTIO AR FI o aw-
AE FT FHAT FAT 92T g, TAHT
AT AE ST ST AFaT @ | A
FgF A 9T ot TEAT 92 @Y Sar
g1 qroEEr W Ater & Atw & T
/1 AT w0 @, e faw ag
qraeas g 6 o ady g uw 9
7 foa 91 | g g IF AT AT
&, 3 &1 97 § afeT wgw o 97w A
g % aug & 7 fos uxgAX @ e
MELTTE | § AT § o 39 AT
/I 19 E A ASF HTIA W a7 3 |
o o ¥ & o fasr ¥, fawei O}
TR, o Fda gew Qe A g
§ ITHT WG F §IH g2 AT § | IAH
oTew # 59+ ¥ 22, 3w fou a8 wma-
wF ¢ % aramErEt 9 §g | W
99 3, I9% ;9 & H SER I A
UF HIF T qF 47 faqm 9% 1 W
AR § AT T AT AW
Lol

¥g G wTedl A qgrEl &
fors o 3 s w27 & 5 qgrei @
FTH FT NIY AT & 1 qEHT I q@T
ufys ¥ wfas wrawmsar & | 08 3%
g 5 ga o W wigs & T
 afr7 @ % T ¥ g ag e
wE g SR I9F fad g e
F FT |

Qe g1 N @ Awar
IAE gAY § ot Fga e g fed
gg Al 7 gt 1 ford o o adf
& amr | gE wewEt ° gfwl F fag
fodmm @ ax Wit I wEg e
FTTE | fo I ¥ Wiama foorEam
g Y 3 wfoem gfost 71 a8
ot a1 2feet & foa orem
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A ot & e a8 7 1 E fr ofs
gaw g 8 faey § sofem 9w
Fr A ferar o w7 W) gAY ety
T I wE R T AT E | K S
fegafaam & o & = oiEs T
W & FT o § a9 ¥ efon 71 39
g faery @ 8, e e s aga
&t o deft @it & oret T Efor T
@@ AN § 17 I g4 H W|W
femr smgar g 7w <o A A
arfed | god faaml & werwmEt &
Fgm & @ et # e J17 faen
2, 9l = feordam & 64§ gl wivw
¥ ofes = = e arfed, TEH
qEE T g e |

Ay § fr foey fail § oF
W I oy ga fom ¥ feudde §
gl 1 e e o | 9% fag
qgT A A @ g | A AT
gfte #1 qF mr | o9 g #E #
T #9 F TR FT gEAS AT @
frvre gfeoeit & o gon | 9% @
WY AT ¥ gEIEE FT S e @
Iad gfoomt t mmm @ fawar &0
QAT WAT qERA & SUeT § qg Ao
ey wr @ AfEw o ot o
& w1 wwled A T &
IAFT T ATHT FAT ATEA §

g AE T FE F W QW
Fanw g, § 9w F faars 7@ g
w@a Fey &R e awg ¥ fag aw
W A & fod e oao € & ed
wmafa 7€) &, afe= g & avg ag S
wifed f& o1 mft &% gw 9 qg=r
®T | Wal ¥ grarfes % v w5
& o FE 7 X HE @rArfEF e
STl & | THET A1 AT AN TH A
fad & fe & oy el # @ § AR 3=p
9T SART FHAT § | WA & [T 7T
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THAT AT agd W= g, AfEA IEE
YT AT =TT FTA FT A AT FAE

g W OF qEAE g T g F
qE DT FT4AT TFT TG @ A
21 R FT " g fr aga @1 o oft
TEt a1 q= feadar  &fzrd gey 9
3 afg qre oz s @ m & a8 ot
Ig T=E A g | W FEl 9L A
AT gt @1 IHS qEL BF FA
aifeq 1 H 1 7@l 7% e ¥ fag daiw
g fw oz 7o & am qan 746 & ar oY
9 TH THIT F TAE AGE § AT
gr1 #T AFt @1 arafew R 98
arerifEd T &7 g 97 & = fae
qt za% fad a & FW AT A G
FBH & fag aare & 1 e| =7 § 7Y 89y,
g T TEE  wfad G afuw @
st arfa gaT 2T sqaeT wear g1
€ |

HY gef 9T &1 @1 A7 96 Ael £,
w7 e & fF 3 a3 s faan A
@ A7 97 qfF e a gwI AgT w9e-
aree fugfa & zafad gare oer o o
FHT 21 IAFT G7 FA AT SAaedr I
ST Aifgd | TH WeEl & |1q W ogH
AT T THGT FIATE |

st A0 fAe W@ (FAWIX)
T4 gm, Taad & fod g W
faar &g |

O TP ;. H A R |

Now, Shri S Kanadappan. Has the
hon. Member written this letter to
me?

Shri S, Kandappan: (Tiruchengode):
Yes, 1 had given the text of my speech.

Mr, Speaker: I would like to know
who has written this text of the
speech.

Shri §. Kandappan. [ have written
it. )
161(Ai)LSD—T
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Mr. Speaker: s that in the hon.
Member's handwriting?

hsSllri 8. Kandappan: Yes, it is in Eng-
ish,

Mr. Speaker: If the hon. Member
can write in English and he knows
English, how can I allow him to make
a speech in Tamil?

Shri S, Kandappan: I want to make
my speech in Tamil.

Mr. Speaker; The hon. Member
may kindly consult the rules. Unless
he satisfies me that he cannot express
himself in English or in Hindi, how
can I allow him to speak in Tamil?

Shri S. Kandappan: 1 cannot ex-
press myself in English without hav-
ing that seript with me, I cannot
express myself adequately without
that script., Of course, I know a little
bit of English.

Mr. Speaker: The hon. Member has
written the letter in English, and he
has written the whole speech also in
English, and still he says that he might
be allowed to make his speech in
Tamil.

Shri S. Kandappan: If you are very
particular, Sir, I shall take the script

back and read out my speech in
English.
Mr. Speaker: Yes, he can take

back the script.

Shri S, Kandappan: [ am thankful
to you for giving me this opportunity
to participate in the discussions. I
was just listening to the speech made
by Shri Raghunath Singh a few hours
back, He referreq to a scheme about
which 1 am going to make a reference
in my speech, I do not know what he
tallked about it since his speech was
in Hindi. 1 have also heard the speech
of the hon. Minister for shipping, Shri
Raj Bahadur, but I am sorry
1o say that I was not satisfied with it.
However, I did not interrupt him,
since I was about to make a speech
about that myself.
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As the time at my disposal is very
brief, I would like to confine myself
to that particular scheme only. Gov-
ernment seem to be totally oblivious
of the fact that there is one port in
the southernmost part of the country
by name Tuticorin. In the report of
the Ministry for last vear, I find that
the development of the Tuticorin port
had been recommended by the Inter-
mediaty Ports Committee. A sum of
Rs. 10.27 crores had been allotied to
the scheme as estimated by the com-
mittee and the scheme was included
in the Third Five Year Plan, bul no
provision had been made for this in
the last ycar's budget. This vear, an
allocation of Rs. 12 lakhs was at first
thought of, but later it was revised
to a paltry sum of a litlle over Rs. 4
lakhs. For 1963-64, the budzet esti-
matle js about Rs. 10 lakh: Another
Rs. 10 lakhs may be given for the year
next to that. So, at the end of the
Third Five Year Plan, the develop-
ment of the project will be nowhere.

May I ask the Government why this
show of inclusion in the Third Plan
was made? Instead of -raising cur
hopes and then shattering them to
pieces, Government could have frank-
ly told us that they were not taking it
up in the Third Plan.

I am afraid that this Govermment is
not fair in itg dealings with regard
to this port. It pains me to think
that a deliberate injury had been
done to its development,

An inlegrated schemg for deveiop-
ing the Tuticorin por{ and zlso for
deepening the sea at certain points
connect'ng the Gulf of Mannar with
the Bay of Bengal, thereby opening
an unbroken national sea-way known
as the Sethusamudram project was
submitted to Government in the year
1956. This scheme wag shelved in
1957-58. After that, the Government
began to talk of developing this port
separately as a major port, and i is
still in the talking stage.
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I do not know whether it is 1o ridi-
cule this Tuticorin development pro-
ject that the Government is again
talking about the Sethusamudram pro-
ject. Perhaps, they inteng playing
between both the schemes without im-
plementing either, only to disappoint
or to deceive the public,

India has got a coast-line of about
3535 miles, but still it does not have
an unbroken national seaway for its
coastal trade. We need such a route
not only for trade but for security
reasons as well. It was tp prepare
such a scheme that the Sethusamud-
ram project commitiee was formed
under the chairmanship of Dr. Rama-
swamy Mudaliar.  This commitlee
was highly qualificd for the ;ob, Mr.
J. R. Davies, Nautical Adviser to the
Government of Indip was one ol its
members. Land and sea surveys and
investigations in the project area
carried put thoroughly. All the tecn-
nica] work was done by Mr. J R.
Davics ably assisted by other quali-
fied members. Accurale maps wore
drawn. Both the navigational and
financial aspects were carefully asses-
sed. Quite a comprehensive and ex-
haustive reporj Was zubmitted  to
Government in April 1056, Now the
Government comes and tell me that
‘the question of taking up the Sethu-
samudram project will be considered,
when the correct cost of the project
is known'. This answer given by the
Minister for Shipping, Shri Raj Baha-
dur. which 1 have quoted is really
amazing. The final figure arrived at
by the Department of Transpori in
1958 was of the order of Rs. 26—30
crores. The scheme was then drop-
ped, even though it was found to be
productive and remunerative. It was
dropped on the usual plea of finan=
cial pressure, inadequacy of funds.

Shri Raj Bahadur: Is he reading
my statement, that the scheme was
found to be productive and beneficial?
It could not have been my stalcment
because the return expected on the
basis of Rs. 26—30 crores was only
betweepn 1.5 and 1.7 per cent.
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Shri S. Kandappan: It is not a ics-
ing scheme,

I would like to point oul nere that
the Sethusamudram Project Commut-
tee report was the culmination of a
numbey of surveys and investigations
preceding it. As early as 1919, there
was the Wolfe Barry scheme follow-
ed by the Bristow scheme of 1926
Then an expert committee headed by
Mr. Palmer probed intg the matter gnd
the Palmer Commillee scheme was
prepared. The then foreign Govern-
ment did not pursue the mattey fur-

ther. But soon aftey independence,
our peopie had high hopes. Now I
think our people consider whether

after all the DMK is not right in ac-
cusing the Government =t Doihioas
an ylien rule to them.

Let me briefly relate the advantages
of the inlegrated project and leave i*
to the House to decide the reason-
ablencss op otherwise of the shelving
of this project.

First, we get an  uninterr oiled
nationa; sea=wayv which is a muiter for
prde and prestioe to us. Alsp it is &
matter of sccurity  for which any
amouny is nol {no much,

Secondly, this scheme opens 3 shor
ter route for our pational coaslal (rade
as wel] as fop  internalion:' trade.
Saving in time and distance is consi-
derable which reduccs the cost of yraf-
fic to about 20 per cent on the aver-
age. Ships arriving from the west 12
easl save 265 miles in case of Calcutta,
304 miles to Vizag and 362 miles to
Madras. From Tutlicorin to Madras
»in Colombo, that is, according to the
present route, the mileage is 750. If
the new route is opened, the distance
will by only 316 miles. From Cochin
to Madras, there will be a saving of
44 per cent.

Thirdly, ships are not exposed to
the hazards of the naked sea. The
natural formation of the Gulf of Man-
nar and Palk Bay, both bordered Ly
land on three sides tend to make the
the navigable waters contained there-
in more favourable for shipping than
the open sea.
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Fourthly, the internationa] trading
ships that touch Colombo will take
lo our route since it will be shorter
and safer,

Here I must mention that the Tra-
fiic Survey by the National Council
of Applied Economic Research con-
firmed all the salient featurez of the
previous Sethusamudram Project
Comm’ttee's report, The findings of
the Council clearly prove the aul-
henticity of the previous report and in
faci it shows that .he Sethusamudram
Project Commitlee neither undercsti-
mated the cost nor overestimated the
nei revenue return. But still on ana-
lysing the survey of the Council, the
Government fell that the expenditure
would be more and {i:- revenue re-
turn would be less.

Finally, 1 would like o remark
that whatever the result they arrived
at, the project was found to be a re-
munerative one. According 1o the
final estimate of the Department of
Transport, the net ﬁgancial return was
calculated to be of the order of 1'}
to 17 per cent., to which the Minis-
ter just now referred.

Even if it wil] be a losing scheme,
1 say there are ample reasons for_ exo-
cuting ‘t, and execuling it immediately
without any loss of time,

sy A0 fA0 wZa (TAMT)
WoTe WEIEA, WA qE A FT AT
faurr 5% ford & mrpg @er WA F
sz M ¥z oY s
fafet  #1 agamg ZM g AT T
sar & sfead #1 oy w7
gﬁm‘fﬁﬁ#ﬂm%mﬁmr
wfa 71 ) & | Afaw & g gEra 4T
AT E |

TR AEnE gt gRT § AR
fopT TFTX IAET TISAT H sEATHISA
g1 T & Suy AEi § ATt Gt
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[+ are fA0 72|
& YT SHE a0 AT ALY faey
t

o2y # WTTR STHA AEAE 275 T
o1 /THAT TEAT STEdT § | & a9 7
WA E | TAUd ®e § avad § a5
WZHATEE  dF AN g 3 dFT o
AT & | & A ) F qay ar &1 e
go a1 fF 3% &1E 7 F AT Yoo g4t
wgfam faaea & 1 awrd § fag= 7%
a1 77 mEz Ue ¢ Ffsw faas & arer
aF, AT FAT qF T AT F
T TF 39 218 7 F¢ 510 927 AT
§ ST THET ;T T AW T AT T
g7 2 1 {7 gRaE &1 5= & ) S
T 99 & T AT AT F Ao
T UEAT AT WeEl pTad H AN 2
FE § OAMET AEHATEIR AF AT
QT AT AW AT 47 B T ML AR
AT T3 O[T IR WM AE I
wrET T AT w74 T AT A 77 T
£ A 791 wqd § 72 WA o v %
ferd oxT®  TrmE @ A WA A%
TATG AT | qAOF F o8 T2 F TA0
I TE 81 R A e @ e
g WATAT A FT 10 X FL TAEL
i T3 &1 T F7 47 afed
A W A qer At S oEeA #
W 39 9A1 77 ¥ EfwF & w1 mae
A THM T FT FH A AL ZR0 AT
Hex &% a9 7FAT 2 W d1 0F
T # fage wam, (9 9g modka
AT AAW, TAF aF TH 7 EfEw
e gaAm | A1 R g g E g A
qT AT AT Wiy |

A A1 fgrE @ owET 3 AT
H §9 7/ AT § ;IF 77 ST F1
¥TE7. ¥g7 Y fae a1 gme et
A A1 | SO ATE WAL A <TAT
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g ar 2w 3a@d & f& gwd 9T &1 7=
¥ g1 AT | dg Zrea gy faae
®1 2GT H AT A g §ozem &
HIYHT £ FEIH ST SEATZ |

“Providing Cement concrete
surface ang asphalt carpet to
Bamanbare Rajkot section....”

That means one lakh hag been spent
for North Gujarat for this

“Providing 13" premixed car-
pet elc. to Porbandar Kutiyana
sections of Bamanbore Rajkct
Porbandar Kutiyana Sections of
Bamanbore Rajkot  Porbandar
road—

T f‘Tﬁ' o §i-%% E f,00,000
v % fzats 21

“Providing 13" premixed carpet
efc. in Jetpur Uplete section of
Bamanbore Porbandar Road Na-
tional Highway—

Ty =7 T oS3t M “Y, o000
T T femte 20

Construction  of Morvi-Maliva
Scction of National Highways—
§_1T-1.' f L £3-%% b ¥, Yo, 000 T
#ifzaiz 21

7 aF A & A AT TWA F
wraw 6 7 97 e G5 S0 A
war 1 §iTng & e g g A g
Y Ty & fran o 7' g ) vey fod
wro FE 2 fa we ge G2 H 43 E
T w7 agh ¥ Gar 22 41 faar s
& 7@ w7 9% ag1 A A £ E o e
gwr fear snan @ a8 wee &7 9
@ g g AT A 7 W #TE oAl
wEAT aqd  fasd waw &1 S qE1
fomn 9TH GEFT G W I HEA AT |
WA IAFT G deaT Aol G § |
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IAEK; A7 QAT F7% (T AR FTFA L |
ST R wqAT 77 ¥ frmm osrm ogAE
mufes s Fazw A WA F Az
AT 3 fr %7 57 Awt &7 g WY
TAR ArH F AT A1 A f2an
ST & FfT 2T FAE S e
TR Z1H # TAT A% IAAN ONT AGY
fzmr smar &1

& or7q fAgied 49 % 43T 99-
ara wrea £ fx a7 (3=ga a¥as, fa @
o7 grsam ufa @ T SuT 53F0
F1 IV W IAF &7 HIC 7 13097
wrar wifzd | am—wEhTET-aay -
I AT wigd, =z g 7wl
Fm foga &% =1 § = faa
sar @ afaw 93 g% 7@ fea s 2
o7 qZ FTH WA TJF LT A A
arar | ZWI d7E W UF AT &L
zrta sitfs s« fassar, Avamd
J 77 aF 1O & gaF1 W F2 e
T AT ¥ ) TH AR T NG AT F
wet & fr gy qearan 9 2w
2 731 97 = ar=q, fag TrE AT
J/OE Q2T AT 11w ufrar 7 §
o7 7g faegw w7 ofwan &, 727 a9
x7F HIT "l w7 Aty @ Ao wirE
wifaw & g1 & a1 7O gAE 8
f =a & faro ) srfaw= 2mm =fem

& & ufafem w@ a7 faqza 70
g fF a9 & g A v wrE 2
0 0F) A2 43T & 1| 9F & IUT FF
AT ¥ UF 2R §T I 97 # o f
97 TIATAT FTT Yoo Z9 M Z1T 2 |
qE 439 T 9T grAq 7 ¢ AT wE
v 7@ @8 & F1 fre s 1 1
st 2 fr 3@ awl & e gwa
ZeAl A A W

AT TAT ETET TFAIT F AETH
AT AAAT § TE AGA § TEAIL, T4YY
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1T AF AT 47T 21 w47 & | A
7z A W) I8 & o g fF 3w w6
Z\E TATTT AT | 907 Z 2VF T2 I4770
sugar &t a7 Efew am 71 97 fag
A T I ET TG | AT qF 9 F1H
7 2 at §few 1 56 F1 7T A T8
1T AT FAFAT & | 74T @ § F owa
£ ¥ € q A g AT |

# qro 0% &To feurése & a1 H
+ft %% faew Fo7 Megar g 1 g8 FaaT
T agt 9v ¥70 fF dwew feade #
FTH WoGr Adl qGAT & | FIHT 04T
T fae) $3C 31 &7 \Far § WX
& off mgm fr dwew femdae o
#H Gg! a@ § I | dwew gfew
oie W gy i ny fawmd .

weaw AEET ¢ JAAE 97 F;
AT @A™ ET RO |

w1 ATe ﬁoﬁﬁ:ﬂﬂﬂ@,
g § 7 gAm€ agd I 41T A Y
i wfad ww § s 38 T oA
draar g dara| aws fag wiw faa
Sl

qeaer AEWT 1 WAL AIAAT §35q
o B0 gA A a1 & wdl g g Ay
AT B |

sft 1o Ao w@a : WA F fam
g7 Aifaa T b frde s A
a4 Jifad

Y ATAET TR KT AT T G
@t g FAE 3, FAE ¥ AT FER
% ¥ Ay 3@ apfaas & 1 @@

F Faaif@i ® #F § 7AW A€
agfed 37 1 AWy o awad
qeft & s feafaardt @@ & w3
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[#fr.are fao qzd]

WAsy F AT FIT £ | PG TIT
3% T 7T & W fafezgt qgary
&far 3¢ 2, 2, 3, 3 AT Y, v #7faa
qT A[I 931 & WA ™ fardm
gfiaq feqizie # vw faardl o fadft
qigf@d 94T F1 AT ATIZ F qFeAr
@ auzfEa =T AW R A=A
far fardy &1 9, 2 &80T 2230 2
qT TH T FT FIC KT HIASAT G152
feardtiz & sa=ifeat #1 gew 78 2
TR A w7 w75 AT frarE
®T AR & BT § AT o7 w40 2
Yar w2 a3 FAT F &S T
sTRzAr @Y g § 9w aeany
sife a9 WA = farA T ¥
wrq w7 & A4 qgfaart @ fawar
=TT 2790 iz a8 A} fFar v &
IAF @Y F AT w5 @ FEEE W
WA & A T & 3TF TAEE FT F5
wafad waww g0 g 1 AT Sl
wn FA AT fafae @1 4 ar I
¥E & waafEl #1 HTITH gEEedT
T Tt AT AT A FY
Wl agfead qew 1 of | qF "qraw
7 fagamy g fa o strsfrae @y gt oft
1% & fad g7 sramw gfawri &1
T FUT |

T & a1k ¥ g faaew wwAr
wigar § fd gart wrew awaw
=7 faaga w7 & | 7 g7 §F WA
2 s o dar a2t & wogee 9 &
fay 2z wfey gaar far adf v
¥ wfr mimg wmAw F I AT
T 3 | IaF A e g1 Fifed

ZAA 9 F mT QYRS wmee
W ¥ a3 &rd o a2l 9 9 6
€ A off 7@ g "R 9T S &
EATE &T FTRFIS 19T | T TE
EAIR WA F W1 § | €T 39 41T
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#1 @ fegq 912 & 33aq famr arg
AT qEsaF gIe 399 53 il 1 qg
nrn g f& w41 mgimm Ty T 3

AT F iy ofl 0AGEg § 1 WAt
913 feT ag® wta o gt dard
a1 G FH TAT W gy | ) SorefE
UF AT A T FZGT A& AT g
FA1 g fa ag A7 1 79T 98 74
M &7 3F 1 gIS WY 99 IF
aua w7 & a7 # 1 FfFq 92 A«
AT FT AFAF 2 qg 3% & 7T 724 0
qIiFTdz oy €T Al AW T IAT
gEy E 9y argm w gy 3
gy FOAY A @7 gas e ¥
wea s 7 7 7 32iar ogogfag
"9 g3 AR F A9 FT AT

THT ALZ T LT F I UF qLAT |

AR & mgag 8 wRf s #rd

fafqees =iy & dragt 3 w9 & 99
Z 1 IAFT AT TIAT T AT TELAZ |
TET T W TFITHZ T4 A= frar 07 )
o qd o a¢ faq Igam Yy w®r 2
Zafam IT WY HATAT FT FIFAT
FifgT

weas WENAA : ¥T JAEAAT G§IEq
FE a7 A W &3 qH |

At Ao fAe q@d : AR = T
TeIgz wifF fafer &1 &9 @
o & faeelimdt & w0 4 w7 3a9n
Iq 79 7 A (¥ gart qgt &
d9R qE AAT & q FOT Yoo F 1
37 FH AW T g F A F fod
o ot IAF WL A G 70F IE &
for g7 sl 7 e AR sfe Fm
a1 grr & vax fag s godtdam
f oft Fiifs 9wk O F IAET
awdl maa @ Frir Sfaw IEE
fomr et 2 Feer fafaeedt s
3 fa T ATETaAT ¥ AU FEAT R
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f& =#m g Frem 9v IF Y faar
AT qT ITF wT AREH UT T
SrAT | A TrdAr & R oA mEEw
T F A1t # A AR 9IWE FI9
I35 |

gemey wirgm, fawm f@oaa
FAAr w7 faar gway geAmz 2 go
# qodt wIg 9% &A1 §

ot o fag o wenT wev, &
AFAE Y TEEET T & TA A
¥ fad garora 3 E fF dwe A
afgdl & gRE AN RS
¥ Fm Ao & 579 1 AT ogm,
g 1% fama 7@ A € &1 e
§ mifrfaaa ad ag7 77 & | 9T &
A H AIAT W FT A AT E 0
# 1 T W, 7y oY TIRTET &1 aEr
aevefaw g &\ Wi 98 39 T A
WA 74, a1 97 feFwd g1 g1 swasiy |

# TR gfmafr ¥ gmue
Foffast ¥ feara aramT g—esar
gftafadt #d st afmafedt @—
fr o7 T AT F awg o9 ¥ 99
i, Mat w7 @rwrd § wwr a, a
w5 & gfrgre omr & 4 T 47 @y
2N &, o 5 wa oI e as g F
=4 forll @ § ooy qOFT o F qHT
THAATRE | W H ¥ A agT A
fared 2 g1 mwdr & 1 e A
forra, aOm &) fawwa, A
R Ffai A fowa W A w
fera, 7 o e &9 &1 Awdr €
qI AT A F fod Ag¥ mwar @
o, @ AT AT g7 g e,
ZIETIE FT HEAT BA g1 A WK
A% AT A ATG FT AGAT 0T @A
g 9 | TH AT 79 ¥ sarRy aer
gg ¢ fF W 19 A 77 7 ¥ &) g
g, 99 W I9 g 7 @¥ &y o
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B A A T AU AT FFeA
2 vy w08 7 g & oL e
Few agd ardt § 1 wwiET H
Arag FAT FT WAETET E A7 AET
FUT fa% F¢ §, aF, =39 aTAH
Y & A qAT § | FHIL A FY
g AE @ fF g faw et &t
HTAET 33 AT £ AT A8 07 fAw
s FEE | o o, fegae U3 Faeat
¥, To Ere Hlo HIT o o Hlo
wifs &7 wfywrfat #1739 §
g g FI fak 9w & g7 faar
o7 "FAT 2, fae Al 6 2w
¥ g7 fear o @Far @, W AT
T & g AR faar o A

9 A HAY AT T T g
AT ¥ T UF AEA 71 g AT ]
o7 37 71 a1 ¥, AV 4 F=g ALY WA
fF famett ¥ & gl WA Infar @
Tz o7 & R IT &1 A T fAadr
21 @ Y 9w F% gy & e,
AT St A1 FeArt 9T gl WIEHy
T o w2 e & f& I Fard
gt et 3 | 7 FST AT w20
W UF R &7 FgAT 1 A4, aAv
oF g A 98 qAT g g gwar 2
T4 ¥ 43 ¢ W0 freperat §, 9T 3w
& Far 78 F gwa, o e A
wA9E &, S FWST 2, S AT W
T ITA § | W AT A5G Aoy
dvEm & famr ST arfaat
g o ¥ w9 AT §, A AW Ay
TAT T gFd &, q g0 FT qTEE
¥ o fay @S @ fF ST F1 F90
@ faerd & | T8 WA HEIEW AT oA
¥ gt 78 & 2T I AT T
FTAT AMEA | T aF 98 R ¥
9T ¥ 4 9fqa 7l g21 &N, 79 A%
qg AAAT B TE EY ATAT & | AL @
fF 37 & W3 99 & AU TTeEwa
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[t Frar fag)

frr g @14 A o Y B, A
g LA T A B & oAk
f7 F27 AT & FEAH FT FATH AL
2 FIEE FT O AT OF g H
gl T%ar &, WL IT  AFTOA 1
Frared ¥ faar ama, &1 uF g
Hure FI A TF | SHAN 97 AW
FTEGCE 1 F 7 Y A FT s
g fogia wod AW F  9ifwr Fwan
fa & ST S 87 32 gu Y w9y O
afes FT A3 ) FasN am
# 517 7 =Y T|a § A7 IR fas
feora a7 e gu &

FEE W 9 47 g fw oo dam
g™l T §, IART WS AW | FA
faey T w¥,c} &M@ W AT
AT T | ¥,9c ATE@ &TF FT &9,
T gTdE, WAl 97 FgEr o 2|
yey ATE WY FT I G 9
F@Er ™ § 1 g wWiE few 1
¥,0° ¥TE Fq¥ FT IFW FI0GT T
2 /g 9T 3¥e ATE  EIH FT
dm omEmr T g R uTEEE WY
FFN T 3,40 W@ WA FT T
a1 T oA 3 faer 7%
¥¥,5} AW TG & EHE 2N AR |
AR 1% O Y FAT F7@T &, FE,
SIS AR FZ 9T T WA
Ffe et g7 1€ 98 767 & ) faely oY
% F H, W AT EAT &, TAT
S A} AN WEAT & | AqGAAR H
qg AT @ oY € T # a8 am
&g wr 3T & fF o AT TR =
# oaT €, W12 qg HA9E q1 AT X
YT g AXF AT ATGHT 2 FT {AT FT
HHAT §, I8 9€ FO | fHar g, 97
FUIHATE FT AT G AT § 1 70
T HWIWETE AT E, a1 uWaae
Ffafadaa ®1 @ FT, AEHT AT

APRIL 10, 1963

for Grants 9068

frfaae FarfafedaT &1 3@ #v w2
FAM, % F9 AT 9 FAH FOOH
fer =y, ¥ F Sfm v fa @t

sar fF g @nh A owgraa §
Fg1 & #fafaw # fgam & a=
TG & 137 T AgT AV Az & v et o
FTaoi ¥ mfaa ot F gl &0 w7
ferr @ | gz vx wa H, wgr mfo
T F = W A @ AF A
T A AT 9T FO50 v 7Y fFy
T | BT A B IAAT AT § fAw
Fiferr Y oy AfFa Afqigg 7 39F
fam faam 1 § sAufe=n o)
TAFEEET @t 9T A A
EOIT | ACHTT I AW FT A Gy
21 g1 Foodsm & FfaT v & 7a,
TS A, TEEEEE W FifEAT ¥
912 97 faur o, w@ifE T8 7 gW
UF gAY &1 FHT F1 QA K AFA 2 )
AT H AT FAT g, AT (afAeeL aga
IAFT T AT AFT g w7 faiEeE]
AqTET T FIA 2, A1 gurL WL AEA
TR T FT AF7 § | Afw Afafaa
¥ ux meq @7 fevEm g, w7 w@ AT
T FA Y, @% G AT AR @T
F1 (TqFee FAT & | qGT T UF FAC
F1 Fwgt 1 gL 787 fovar st @ 77 2 1
ST, AET T AT HIE TAF 19 FAT 8,
A E1A FEF NG FT A & 1 A
Afafaa & 98 a1a 4T & | afes agr ar
7w 1 ag faFms wd & fF e
T qEd # wiey Agd’ Far
AT &, FOEA I Y =g 0 g A
& faeet & | 9q & egA ® a1, A
wraTd 29 a3 & fte 37 9 WK gW
AT ALY FT 4, AfwT agh 9L T W
Tt F7 &, A e qgd e @ |
T W e F F2, q G qTgA I
1 T gad 1 7Y oy & 1 afes A
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A AR T FAT TR TG A
fam off 7z ¢ fF =T "= ¥
TaETiTE F CmrET, mE g A
faer v 1 s B 93 fades fear g,
qifeaTz AT UdTEEIS § At UE 7
T F1 gET g7 T AFw 7, Afe
afafems  ® 77t

WEq8 REIA © 7 AT AU agt T
fazmr wn & & & ave 7 9%

it agarw fag : W Z7 AW @
92 TR AT & £ g9 o F1 70 7

afafas & ag feafy w61 2 1 v
T2 WEET &1 TAGT F1 2 F27 & faqmr
F15 HT IH F I AL & | AT A F
T TF TTEAC AT AAGT 1 L FA B
ferm #1 g &Y & 1 T g v e
F T &1 T FE F AU 1 g7
T & | Taem fgaEE & e A9
2\ EFEe wraeeier g AfEn | waT
¥ree T AT T K1 AT oqATE WA
I1gr | wae Afafay & foaama gnm,
a1 99 ® TA-UimaET agar |

S A-TT =26 £, WW a% 39 #F
FE AERT AE g & | WA A
STeET T oA AT gfEr § e
T &, afa w9 w1 =% F7 a
TS qF A @ GTE | F g
TE H TE AN, AE WA T AT
Y ATEATE 97T & | 99 S w9
a7 1 FL aFaAr § 1 qg T FIA A=A
ftm%ﬁ'q?qmgﬂramﬁﬂﬂ
AT I THAT & | AT & TS WK
1 AF ¥ QgL vArIE GG AT
1 7 TR TnfEa agdr g | KA Ar
o a7 Tz & sl 1 fad
g ¢ (% § AT aeeag, 999 w0
HTEAT? A AT &, At oz qreex
qTa I 1 AR 9T g7 3y F W D
T AT A ¥ qE qg W 9T 0
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fafeax &1 War 2 1 safam 37 A
41 5 F/9 T fzar @, & g
9 A gn ) 3§ rAnfeger
agd 2 | 77 UF OFF gL 9T T9
AT fEvET 2t £ AT vafem fa
oF F F1 39 R 9% T@AT 91iEn,
st 3w favwerd i gt ag o
TH |

AT ft 7T agryT w1 # qarw-
ar= AT g fa & & 9 ;v # faar ar,
71 &1 39 faa faar ar w9 areifs
AR 77 femd ¥ 37 g€, Afaa o wgFn
FY awdl €Y, 77 WT g AT T A%
qa‘ﬁmﬁmw ol afea &
od FeAT 9Em g & T/ o+ e
a7 TANfEEE !ﬂT TAFTRE )
Sq A% IA  AMI F qEETE ARG
3T AT WT IT F1 T g7 FW
TE\ @YaT T, 9 aF A W HSAy
L 0 T qIAT AR &1 ZTHTL AT F
9%z RT%2T 3% 77 UF HT TEA1E aqrs
i |

& oF gt #t ary FEAr Ea g o
iy fefordt & fege g 81 7
F&7q & i ornla feferfy & wem feve
¥ 7 *1 yeva AGY & | v fafer

'F 79 o fAwrwr g wfee, e A &

fere e ATTas 1 o9 9Ta & 5
faeet § o% 9 = 41, fow & &1 @t
vagda fefadr o fafgar =2 T
¥ ogra &y € off 1 fom 7 ag w19 far
q1, 39 &1 g9 gt, AfH foT A
e fefady ded =Y 4, § wEgww
g T | 3 9gT HIE) AT § W qgT 918
¥ qETd ¥ §E AWETAT #1 g far A
ghar 2|

M AT gemer 5 1 agi A
aq 1 gATE WEIT § TG wfgew ¥
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[t agmi= faz)

oraT 2, a1 731 9% 79 & UF o &7 aet
AT E

ot gt e (FAFAI——afero
aft=mm) w9 =z war 20

it g fag ey § Ot frrd
et 2 fF dfrew aF 4z |y
A T AT 2 A frwws e 2,
mefras 7 € 1 & weEEl w1 oA
weg TOF T 27 (Fq1 97 qFAT 2 0

T & ATA 919 A9 AF geF Al
T T @ a7 97 arev ufry
¥ @esd TE0 399, 99 9% FH A=
qE | 99" W UF FTAF AE
fafaees 2 1 731 37 & 6% @Y T
=ifzn, #@ifs & maifas ot ¥
afs sz faeft & qoit a0 a@n= 7 faan
w3, a1 Ifam AT g ) aue # ArE
fafaeeT F1ea#1< & 91X 99F ZLOF T
AT a2 | S F g UF WA H
FTT qgadt 2 1 ot garw fag #91 o
q9ma F e fafaee § s 79 a7t
¥ g2 UF M & fau 5@ qvg w1 g
&1 sfeomm #7 w@n ¢ ) AfF gw awr
IAT 93T # FAF MET ¥ WE 2w
dra fig = g7 # | 791 & 29w
e i g § W A e e g7 9%
gThET wgifad fea w3 & 1 39 faFat
%1 g% A o 7y 2 | AfEa 7 faana
mfr g7 &1 a%dr § 919 g wWE AT
JTarg @grdr s, 99 fF gT o
seHT Ayt fowrards amam, w9 fF
X UF A F1 qg AEAE gnn fF
Zw difai & s F1w #Y, 949 fF 2T
qrez uReT g Avem & § dy ore
ATEET ¥ SG1ET 19 &, 99 g fAfawg
¥z "ram fF § A fafaet & sa
W FF | T gz qIEAT ER(T AT
BT 3 KT AGAT A &1 4FM |
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A ST aF g RmmEE #1
aaTe 2, g9 3% fao grfae & 1 7z
faamr wify ot Y wEwE fEeat &
T 8 99T 2 1 T &1 919 &1 g
arEardt & [=TeT |feu aifE T o6y
T FT AT TEMETT T |

A Rl & ay K oIm oyy g
w? WA F A1 37 £ IO g A
FEAT AT E & T3 #1 Fw fww w7
AT 918, F 0F Tdwe ¥ fauw Sy
T 91T g frmma & st @ 9w w5t
T fFar s | 9 s 7w w1 AweeTET
FT 37 AT AW 7 dEw am gE an
A 77 o< gfqe=a 7 @ 1wy 3w
0 T &Y avg aeEET Fam 0

Mr. Speaker: Shri Jena.

Shri Kapur Singh (Ludhiana): Sir,
I woulqd like to make a corrcction to
what Shri Yashpal Singh nas staled.
It is not true that in Punjab every
village is connected by roads. My
own village is seven miles away from
any main road. Neither motor, nor
scooter could go there.

ft aearer fag @ # Fefeadt
w1 a1 |

WW WEWEa : W9 AT qiEt
# o #% fifer &7 F @ET Fwen
AT

Shri Jena (Bhadrak): Sir, I thank
you for giving me this opportunily to
speak on the demands relating to
this Ministry. Just as the world con-
sists of five components out of which
this Ministry deals with three of them
being water, air and earth. The
development of our country depcnds
on full utilisation of all xinds of
transport ie., railways, airways,
waterways and roadways. Our peo-
ple depend more on railways and
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road transport. But, in many Sta‘es
like Ori-sa, railways do nol plav an
important role. So, our people have
to depend on roadways. Therefore,
our roads shoulq be maintained pro-
perly and new roads have to he Dbuilt
wherever they are badly needed. In
a democratic society like ours people
have got every right and libertv to
ventilate their grievances and feel-
ings and Government should pay
special attention to them and <hould
spare no pains to see that no part of
the country is neglected from any
point of view.

If we compare the condition of
roads in Orissa with those in other
States, we will find that they are not
up to the standard. Half of the State
is exposed to the mercy of floods that
come every year in that part. So,
the roads are damaged. Some of them
are not manageable even in the sum-
mer seagon, ‘The other part of the
State is covered by thick jungles,
which stand in the way of quick, easy
and cheap construction of ro2ds.
Therefore, it is beyond the
capacity of the State, financially
speaking, to come to the help of the
people, so far as road communication
is concerned. In view of this, T would
urge upon the Transport Ministry to
allot more funds to the States so

that they could get over difficulties
like these.

Here, T must thank the Ministry
of Transport and Communications
for taking up the repairing and re-
modelling of the national highways in
our State. But, side by side with it,
bridges are not being repaired or re-
modelled. That should be attended to.
Then, in these highways, at some
places some diversions gre necessary.
Whenever those works are taken up,
they should be taken up in consulta-
tion with the State Governments.
Otherwise, that wi]] lead ‘o compiica-
tions.

I would like 1o say a word about
the nationalisation of roag {ransport.
The nationalisation of road transport
is in the interests of the country and
the people. Tt is a very good thing.
With regard to the nationalisation of
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road transport by the States, I should
say that they should be a symbol of
cfficiency and paying business. They
must render excelleng service
to the people. The Central Gov-
ernment should be kept in-
informed of the results of nationalisa-
tion of road transport taken up by the
State Governments and the Central
Government should advise them at
times, if necessary, with regard to the
efficiency or otherv’:

Now, I should say a word about the
Posts and Telegraphs Department.
They have done well and the statisiics
reveal that the volume of work of this
Department is increasing day by day.
Moreover, this emergency has «dded
much to the burden of their work and
they are dischargng the responsibility
efficiently. The number of letters and
telegrams has increascd by leaps and
bounds. In the year 1950-51 the num-
ber of post officcs was 36.000. 1 am
glad to say that within ten years ithe
number has increased to 77,000 by the
end of 1961. The number of tele-
graph offices in our country is about
7000. 1 am glad to say that this De-
partment has got advisory commitiees
in the States. Those committecs in
the States advise the postal agthon-
ties with regard to the rendering of
betier service to the people. Just
like the Railways, this Depariment l}as
got one unit to attend to the grie-
vances of the people. They are attend-
ing to lakhs of complaints every _\-ear'.
By saying this, I do r_lot mean 'tha,
there is nothing wrong in the working
of this Department. There is no rose
without a thorn. Sometimes UXpress
letters are delivered late and  tele-
grams also reach later thgn we rcach
the places of our destination,

n, we have got in Orissa the
0;:: of the Director of Posts and
Telegraphs in Cuttack although our
State Capita] is Bhubhaneswar. 1 do
not mind the DPT Office being nere or
there. But it is an admitteg fact that
the number of post offices has increas-
ed and the volume of work has also
increased. The DPT office ai Cuttack
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does not have as much space as is
necessary to preserve the important
records, Therefore, in the intercsts
of the Department this DPT oflice
should be shifted to Bhubhaneswar
where enough langd is availabie for this
office. We have said many times in
this House and elsewhere that it
should be shified but our requests
have fallen on the deaf ecars of ‘he
Department. 1 would now request
hon. Minister here and now in this
House that this matter should be taken
into consideration because 't i a vital
point and this office should be shifted
to Bhubhaneswar as carly as possible.

I would like to sav a word about my
own constituensy. In Bhadrak {own
of district Balasore there is a sub-post
office. It is gs busy as the head cffice
as compared to its work. Bes'des hav-
ing a number of branch post offices
under it, it has got more than 20 zub-
post offices to serve. Although we
have made repeated representations
and requests, the postal authorities
seem to be unsympathetic about do-
ing justice to this cause. I would re-
quest the hon. Minister to kindly see
that the post office is upgraded to a
Head office.

17 hrs.

1 would like to say a word about
fires. Fires make rural life miserable
and render the people in the rural
areas homeless and street beggars.
They would be able to take the help
of the fire brigades if the facility of
telephones is made availabie in the
post offices—some of the post offices
at least—in the rural greas. This is,
of course, an expensive affair. Bul,
this is a facility which the post office
in the rural areas should give and the
poor people will be saved and also
nationa] wealth will be saved every
year.

Before concluding, I must say 2
word, with your permission, ebout
shipping. Cur share in shipping_ in the
world Is not appreciable and it re-
quires better attentlon. Good perts
are also necessary to promote exports
ang Iimports. In this connection, 1
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._v,huuld say that there is ng good port
in the east coast between Caleutta 2nd
V:z_ag, These two ports are always
facing bottle-necks due to heavy pres-
sure of loading and :m-loar]iné of
ships. They are unable to load nnd
un-load ships within the preseribed
t'me. Besides that, they are also far
away from the newly cstablished far-
tories and newly opcned mines, Hav-
ing taken all these poiits into consi-
deration, experts authorised by the
Government have selected Paradip for
development as a major port. 1 um
glad that our beloved Prime Minister
has laid the foundation stone. Para-
dip has got a beautifu] harbour. It
has pot its hinterland in Orissa and
near about. We are now facing diffi-
culties with regard {g foreign ex-
change. If Paradip is developed into
a major port, it will serve the pur-
pose and difficulties will be overcome
to u great extent. Because, we have
got cnough iron ore in Orissa and alsd
enormous forest products.

There is no time. 1 will not annoy
vou, Sir, I will resume my seat. With
these words, I support the Demands

)f‘d thank you.

-,/‘Sh.ri Jagjivan Ram: Mr. Speaker,
I am thankful to the Members of the
House who have participated in the
debate on the Demands of the Minis-
try and have said encouraging words
about the performance of the em-

ployees in the various depariments
under this Ministry.
"‘I‘he various departments which

cofnprise this Ministry of Transport
and Communications, as has been re-
marked by more than one Member in
this House, are of vital importance for
the all-round development of the
country as also for the security of the
country. Whether it is roads or road
transport, inland transport or coast:_sl
shipping or shipping whether it 1s
Posts and telegraphs or telephones or
wireless, all have, in their own hum-
ble way, to contribute to the develop-
ment of the country as alsp to the se-
curity of the country. When the
testing tlme came due to the aggres-
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sion of the Chinese on oup borders,
we found that the employees in the
various departments in this Ministry
rose equal to the occasion. And that
sense of patriotic fervour which ins-
pires one to work hard and to suffer
und to sacrifice for the sake of the
country was noticeable in ample meg-
sure in the employees of this Ministry.
Where it was the case of the cm-
ployeeg of the Posts and Telegraphs
Department who had at very short
notice to work in very diffirult areas
with limited supply of stores and
equipment to provide telecommunica-
tion facilities for our Armed Forces,
they did the work, and they workoed
very hard, and worked continuously
even for 20 hours. The same was
true of the employees of the Civil
Aviation Department or the air cor-
porations. Many of our piiots, en-
gincers and pground staff worked
continuously without a break
with the spirit that was cxpected of
them. Similarly without recounting
further, I may say that th: em-
ployees, whether in the docks and the
ports or in the Meteorological offices
and observatories, everywhere werz
infused with the spirit of patriolism to
work hard and hard for the sake cf
their country.

1t will not be possible within the
compass of one hour to give a reply in
detail to all the points that havs %een
made. but [ shall try to to'%."some
of the important and f{undamental
quest'ons that have been raised. My
colleague the Minister of Shipping
nas dealy with various aspects of ship-
ping, ports, transport and roads, and
my colleague in charge of Civil Avia-
tion has said something about civil
aviation and air corpoerations.

fhere is no denying the facl that
transport is a very vital thing for the
development of the country and in the
present stage of development of our
country, we shall have to co-ordinate
all modes of trassport with a view 1o
see that there is no wastage of trans-
port capacity in the slightest measure.
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Whether iy is inland water-ways, road
!-ransport, coastal shipping or shipp:ng
In  general or the railways there
sﬁon_.l!d be such co-ordination'as will
avoid any wastage of the transport
cap?city. By and large, there is co-
ordination, sometimes deliberate, and
symetimes, on account of the exigen-
cies of the situation, between various
modes of transport and by and large,
there is no duplication or wastage of
thay capacity.”

With this view that g rational me-
thod of co-ordination between the var-
ious modes of transport could he de-
vised and formulated, the matter was
referred to an eniinent personality
like Shri K. C. Neogy of outstanding
ability. He is making a thorough study
of whole question. His difficulty has
been that the requisite data about road
transport and other modes of trans-
port, other than the railways, weure
not readily available. We hope that
when he presents his report, it will
give us a scheme of co-ordination bet-
ween various modes of transport for
the future guidance of those manag-
ing the transport in this country.

Dr. M’ S. Aney (Nagpur): What is
the approximate estimate of the 1ime
by which the report will be received?

Shri Jagjivan Ram: It is 'very dif-
ficult to say.

We know that the available trans-
port capacity in the country is not
adequate to meet all the requirements.
We have our limitations. In order to
augment road transport, one has to
construct roads, widen them and
strengthan them and has also to sce
that vehicles of the requisile capacity
are available in the country. 1 do not
want to go into any details, hut‘_we
are taking steps, with the resources
made available to us by the Planning
Commission, to widen naltional high-
wave. tn have two lanes instead of one,
to strengthen the bridges to constriet
the missing links and also to construct



9079 Demands

[Shri Jagjivan Ram)]

bridges owver the rivers where there
are none. ) By the end of the Second
Five YeuT Plan, there were nearly 125
major bridges which were lacking. By
the e¢nd of the Third Plan, we will
cover many of them. It wil! be only
19 cusvs  where the construction of
bridges will not be undertaken So by
the end of the Third Plan gr by the
middle of the Fourth Five Year Plan,
we will have covered most of the
rivers where bridges are lucking,

-__In congested cit'es it has become ne-

cessary lo provide diversions to impor-
tant roads, whether. national nighways
or State highways. About national
highways, I have suggested to iny ad-
visers thaty advance action for acquisi-
t'on of land in congested cities should
be taken so that in the bepinning of
the Fourlh Plan, we can undertake
the diversion of importany rowuds in
bigger cities. Al] these actions ave be-
ing taken in order to remove the bot-
tlenecks which ex’st on our national
highways and trunk routes._‘ But it
will not be possible to provide double
lane on all the national highways in
the Third Plan. As a malter  of
fact, arising out of the emergency, we
had naturally {o concentratc mor. and
more on States which falls on the bor-
ders, and very quick work has been
done, and ‘s being done, in Eihir,
West Benegal and  Assam. I must
take this opportunity to express my
thanks and appreciation !0 the band
of engineers and workers who are
engaged in those works. They have
assured us that before the monsoon
sets in, they will make a thorouszh
road available to us upto the farthest
point in Assam except for onc major
bridge over the Kosi river.

There i much scope for developing
our inland water transport, )\ But to
think at this stage of joininF some of
the major rivers by digging channels
will be too ambitious a scheme. Not
that technically it is nct possible or
feasible. But the money required for
that will not be available. But as the
House is aware. we have been taking
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some aclion. The Report of the
Ganga-Brahmaputra Water Transport
Buard has been presented. It is pro-
pused to make the Ganga navigable
from Banaras to Allahabad and fur-
ther up to Kanpm}if possible,

Sh.i Indrajit Gupla raised a ques-
uon about the joint steamer compa-
nles. I may assure him thai the com-
pany he referred, IGN & R has not
gone into liquidation. There hag been
amalgamation with the Rivers Co.,
and the Indian assets of the IGNR
Co.,, are proposed to be made over to
the Rivers Co. That will make avail-
able to the Indian business some
foreign exchange. There should be
no  apprehension  that  the  in-
terests of the employces will be
atfected in any way. The ¢mplovees
will be taken over 1y the Rivers Co.,
and there wil] be no change in thor
conditions of service and-thee  will
be no retrenchment. Of cDurse, whe-
ther there is amualgamation of the two
*ompanics or not the apprehension
v some staff becoming gurplus to re-
qujrements when certain new methods
are introduced has to be provided
for, but arising out of the amalgama-
tion of the {wn companics, there is no
danger of any retrenchmeny of any
employee, or their terms and condi-
tions of service being modified to
their disadvantago:‘.

Shri S. M. Banerjee: But is he
aware that the Joint Steamer Co. has
informed the union concerned  that’
there might be retrenchment because
there is some scheme?

Shri Jagjivan Ram: I have just
said that. Not one person will be T°~
trenched because of this amalgama-
tion, but due to other causes if there is
danger of retrenchment, certainly we
will look into that, but arising out of
this there is no danmer.

Shri Indrajit Gupta: My point was
that the Government gave such heavy
subsidy. ...
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Shri Jagjivan Ram: I am cominz to
that, I have not completed. The other
thing Shri Gupta raised was about the
loans that we have advanced to that
company. He  asked whether they
were amply secured. I may assure
him that all loans that we have
advanced to them are amply secured.
We advanced Rs. 30 lakhs 1o the
IGNR Co., in 1958. They have so far
returned Rs. 12 lakhs, and the balance
Rs. 18 lakhs is outstanding. This
amoun{ continueg to be secured
against the asscts of the company.
Then we further.agreed to advance a
Joan of Rs. 1 crore to them for the
rehabilitation of their  fleet. The
money has to be advanced against the
work in progress of the vessels that
they are constructing, and that loan
also will be secured against the vessels
that will be constructed.

The sale of this company will be
subject to the acceptance of the
IGNR Company's liabilities by the
Rivers Co., in regard tp the loan that
is outstanding against this company.
Su, whatever loan has been advanced
to this company, care has been taken
to see that it is amply sccured.

While on road transport, [ would
like to say thal ‘we have been taking
steps to see tha®™ the irritating  and
harassing difficultics of long-distance
carriers in taking frequent endorse=
ment on their licenceg; and permits is
abviated. \ Already, the Minister of
Shipping has given details about long-
distance permits. We have also been
examining whether inter-State and
intermediate stages could be taken
carc of by issue of long-distance per-
mitls through the different States.

The burden of taxation on road
transporl has been raised. I do not
propose to go into those details, The
union of transport operators—some of
their office bearer—saw me. I have
asked them to work out in detail the
incidence of various taxations both
Central and State. In that case we
will consider what could be done in
the matter.
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Shri S. M. Banerjee: They have al-
ready submitted it to the Finance
Minister.

Shri Jagjivan Ram: They have not
worked it out yet, I said ‘both Ccn-
tral and State’. They are working it
out. But faced as we are with an
emergency, every source will have to
be tackled to add to our resources
and ig find money. If the transport
operators have to contribute to  the
national exchequer certainly the bur-
den will be on the consumers, the
patrons of road transports. Therefore,
we cannol say that all the taxes that
have been proposed are likely to  be
reduced or curtailed. But/it will be
our endeavour to sec that mHJch of the
impediments that are there in the way
of long-distance road transport are
eliminated to g large extent,)

Shrj Indrajit Gupta and gne or two
hon.%‘lembcrs also raised the ques-
tion about the increase in the pereent-
age of foreign participation in  our
merchant marine. I may assure him
that while there may be an increase
in equity participation from 25 to 40
per cent, I have been very  careful
that the other conditiong ag provided
in the Merchant Shipping Act remain
unchanged. The chairman., managing
director and three-fourths of the
directors will continue to be Indians.
That provides ample safeguard.) There
is no intention to come to thef House
with any proposed amendment of the
Merchant Shipping Act in this respert,
So. the management will be in the
hands of Indians{ Efforts are also being
made to see that in our merchant
marine the number of foreigners is as
low as posgible.)

Shri Raghunath Singh: Thank you,
that is the main point.

Shri Jagjivan Ram: It was said that
there should be some reservation for
coastal shipping and liner trade and
that those companies which have
forty per cent equity foreign partici-
pation should not be permitted to
operate on coastal shipping or in our



-GOB3 Demands

[Shri Jagjivan Ram]

liner trade. According to the Mer-
chant Shipping Act we cannot discri-
minate while registering a ship under
the Indian flag but it is always open to
us by administrative measures to see
that there is no justifiable competition
between the various companies. So far
as coastal shipping is concerned, it
wil] be for ug to decide when to uti-
lise ships for coastal shipping and
when to divert. Occasions may arise
when in national interest we may re-
quire many of the shipping companies
to divert their ships for coastal ship-
ping.

Shri Indrajit Gupta: Thank you.
But the same company might divert
it even without the Government per-
mitting them,

Shri Jagjivan Ram: That, we will
see. In coastal shipping most of the
cargo is being provided by the Gov-
ernment itself. A situation has arisen
just now when we have to transpori
very quickly large quantities of
Burma rice. Naturally we will have
to divert some of the liners also to
coastal shipping. But care will have
to be taken. Naturally they will go
in tramp and tankers, but, as I said,
a situation may arise when we our-
selves will have to utilise them for
coasta] shipping, and that cannot 'be
ruled out.

About the Jayanti 'Shipping Com-
sany, I can just say that Government
1as taken ample precautions that
whatever money is advanced to this
company is fully secured. There is a
feeling. ag hag been said by my hon.
friend Shri Indrajit Gupta, in other
companies that this Jayanti Shipping
‘Company have been favoured in cer-
tain respects. I may say here that if
any other companies want the same
terms as have been offered to the
Jayanti Shipping Company and are in
‘a position to offer the same terms as
Jayantis have offered, certainly I will
find no difficulty in giving them the
same facilities as have been given to
the Jayanti Shipping Company. One
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of their foreign partners is in trouble.
I do not know how it gffects us. It
does not affect us at all. He is not
only in trouble but he is on the point
of crash. But that doeg not affect the
Jayantis or the Government.

Shri Indrajit Gupta: Is the Gov-
ernment loan secured against the cur-
rent value of the ships or against the
original value afte: depreciation?

Shri Jagjivan Ram: That applies
only to a few ship that have been
purchased. We have not advanced zny
loan for the Liberty or the sccond hand
tramp ships that they purchased The
loans that we are advancing are
against the new ships that are being
constructed and up till now I think
we have advanced only Rs. 20 lakhs
to Rs. 22 lakhs, but the ships are
mortgaged to us.

An Hon, Member: Rs. 42 lakhs now.

Shri Jagjivan Ram: Yes: Rs. 42
lakhs now. So, the loan is secured
against the new ships that are being
constructed and the ghips are mort-
gaged to us. So, that ig amply pro-
tected. About the Bombay-Ratnagiri
service, I can assure my hon. friend
Shri Raghunath Singh that we have
resisted al] proposals to increase the
fare of the passengers. And we will
not permit any increase therein.

About the Haj pilgrims, the Moghul
Lines had no . difficulties. The
difficulty was that of foreign ex-
change, and because we gre so short
of foreign exchange the number of
Haj pilgrims was restricted.

Small points have been raised about
a road here and a road there. I do
not think it will be possible for me to
go into those details. But where re-
sources are gvailable to us, we are
taking steps to remove such of the
bottlenecks on the national highways
as are possible.
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Mr. Speaker: Hé¢ is in a hurry. In-
stead of walking on the roads, he may
fly by the plane.

Shri Jagjivan Ram:
occasion comes, I do. Now/T wish to
say a few words about the Posts and
Telegraphs Department which is one
important department. We decided to
cover the rura] areag with postal, tele-
graphic and telephonic facilities. The
criterion that we determined was that
every village with a population of
2,000 or more will be provided with a
post office, even if the department
had to incur a lossof Rs. 750 per year.
And by ond large we have covered
all the villages in the country with a
population of 2,000 or more. 1 am
speaking with reference to the last
census. JThe 1961 census figures are
not available. Maybe, if my hon.
friend sends any name—

Well, when

Dr. L. M. Singhvi: That is perhaps
out-dated by ten years.

Shri Jagjivan Ram: It is out-dated
by ten years. But the latest figures

are not yet available. That is the
position.
Shri U. M. Trivedi (Mandsaur):

That is correct. Even the list of post
offices is not available.

Shri Jagjivan Ram: If one wants to
get it, he can 'get it.

Shri U. M. Trivedi: We should send
a telegram to realise it.

Shri Jagjivan Ram: I do not know
how my friend confuses between a
post office and a telegraph office. That
is how perhaps he does not get the
information.

P
{ We have decided to take a group of
villagies with a population of 2000 or
more within a radius of two miles and
provide post offices. Therc gre many
villages on this basis which have not
been covered yet. During the third
Plan, we are going to provide 20,000
post offices more. This will take the
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total number of post offices in the
country to nearly 100,000.

About telegraph office, we have de-
cided that all district or divisional
headquarters, tehsi] headquarters and
thana headquarters will have a tele-
graph office, and also places with a
population of 5,000 or more.}

Shri P. R. Patel (Patan): There
are villages with g population of more
than 5000 but still they do not have a
telegraph office.

Shri Jagjivan Ram: I have not fin-
ished my sentence. We have covered
nearly 75 per cent under this cate-
gory. We have pot yet covered all,
The difficulty was with stores. We
have sanctioned this at many places
Mr. Trivedi gave four names. I may
inform him that the schemes have
been sanctioned, but there has been
delay due to the shortage of gtores.

Shri P. R. Patel: In my constitu-
ency, even where the village hag a
population of more than 5,000, the
condition put for giving a telegraph
office or telephone is that the village
people should pay a certain amount
annually towards the loss in cash,
even though the population is 6,000.

Shri Jagjivan Ram: Even up to a
loss of Rs. 1,000, we start the tele-
graph office. But if the loss in much
more, it will be difficult.

Dr. L. M. Singhvi: Should not all
the panchayat samiti headquarters be
covered as a matter of policy?

Shri Jagjivan Ram: We are, examin-
ing that.

Shri Joachim Alva: The entire po-
licy should be changed. The poor
*pedple should not be asked to pay.

Shri Jagjivan Ram: Certainly if Mr.
Alva suggests some method to  get
more money, I will change that policy,

Shri P. Venkatsubbaiah (Adoni):
How can the income of a particular
village be assessed before a telegraph
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office is opened? What is the method?
The method is defective; you will not
be able to do it.

Shri Jagjivan Ram: Whatever me-
thod is there, that method is uniform-
ly applied. On that basis certain
places are found to be remunerative
and certain places are not found to
be remunerative. Whatever criterion
ig applied, it is applied uniformly.

(I-_n regard to telephones, we have
shortage, especially in the four big
cities of Delhi, Calcutta, Bombay and
Madras. Delhi and Bombay are the
worst in this respect. We have large
waiting lists. More we try to clear
the waiting list, we find that the wait-
ing list is increasing. In the rural
areas, we have increased the number
of public call offices and even long-
distance public call offices have been
provided in a large number, but still
I cannot say that we have been able
to meet the demands. About the ser-
vice, I am not here to claim that the
service is quite satisfactory. Person-
ally I am myself not satisfied with it.
But there are certain obvious reasons.
So long as we have overhead wires,
the danger of interruptions is very fre-
quent. Whenever there is any inter-
ruption the line is dislocated and
naturally the communication cannot
be established. The only remedy is
to have undermground cables. That we
have undertaken in a large way. The
co-axial cable between Delhi and
Calcutta is going to be completed
soon, and then we will have uninter-
rupted communication between Delhi
and Calcutta and all the places on the
way. In the same way we are con-
necting Delhi and Bombay and Bom-
bay and Madras.)

Shri S. M. Banerjee: Why not Kan-
put also?

Shri Jagjivan Ram: Perhaps my
friend will have to see whether Kan-
put is on the way from Delhi to Cal-
cutta or not.
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Then, Sir, in the rural areas in res-
pect of distant places we are tryin
to strengthen the land lines. But the
telephone system is overloaded. When-
even there is a shortage and there is
a demand, we cannot provide a new
connection or a new line. So some
extension is given. Every extension
means heavier pressure on the system
and loss of efficiency. So, as I have
said, there are many grounds for com-
plaints and we are trying, with the
resources available to us, to increase
the efficiency and to give satisfaction
to the patrons of the P. & T. Depart-
ment.

Dr. L. M. Singhvi: Has the hon.
Minister ever tried himself {o put in
an ordinary local or a long-distance
call and find out the number of diffi-
culties that he has to face?

Shri Jagjivan Ram: It was thcre-
fore that I said that | was myself not
satisfied. He has not followed me. 1
do put in private calls myself and I
get the experience. When 1 experience
some difficulty I do call the officer
concerned and tell him the difficulties
that we face.

Shri Joachim Alva: Yours is a VIP
telephone.

Shri'.'lagjivan Ram: My friend Shri
Alva always speaks something which
is devoid of ordinary commonsense.

Shri Joachim Alva: When I say you
are a VIP, do 1 lack commonsense?

Shri Jagjivan Ram: It is lack of
commonsense, because when I make
a private call nobody knows who is
caling and nobody knows that the
particular number belongs to a VIP.
Otherwise, 1 cannot know the actual
condition.

Dr, L. M. Singhvi: You have your-
self said that there are difficulties.

Shri Jagjivan Ram: When I book
a call as a Minister I do not get the
same experience that you get, but
when I book a call as an ordinary
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citizen, then nobody knows who is
calling and I get all the experience
that any other citizen gets.

Sir, the Post and Telegraphs Depart-
ment comprises of two sections: the
postal and the cngineering sections.
As hon. Members are aware, the postal
side of the P_& T. Department is a
lcsing one, Qn post-cards we have
been losing eavily. The loss on
account of post-card is near about
Rs. 3 crores. Now, it has been said
that the post-card is a poor man’s
thing I would request hon. Members
to think how many post-cards in a
month a worker in a textile mill or a
worker in a colliery or a worker in
the plantation writes)

Shri Indrajit Gupta: We would like
him to write more.

Dr. L. M. Singhvi: That is all he
sends.

Shri Jagjivan: Ram: What is going
to be the incidence of the increase in
the price of post-cards on the poor
man? Much has been said that it is
a poor man's thing. Perhaps many
Members are not aware that a large
per cent of the post-cards is utilised
not by the poor people but by the
business community.

Shri Indrajit Gupta: And MUP.'s
also.

Shri Jagjivan Ram: Not M.P's. 1
am saving that it is more utilised by
the business community. For adver-
tisement purposes they print thousands
and thousands of post cards.

Shri Sham Lal Saraf (Jammu gand
Kashmir): There are M.P.s who are
business-men also.

Shri Jagjivan Ram: Then that will
be in their capacity as businessmen
and not Members of Parliament. So
the incidence of this slight rise of
one naya Paisa on the working class,
taking that they write very liberally,
say, two post-cards in a month, will
be only 24 nP in the year. Also, even
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by increasing the rate to 6 nP, we
are not going to cover the loss that
we are incurring on post-cards.

Shri U. M. Trivedi: Are these losses
not on account of the local post-cards
which you have introduced?

Shri Jagjivan Ram: We are doing
away with local post-cards.

Shri U, M, Trivedi: Then there
would be no loss.

Shri Jagjivan Ram: Local post-cards
have created more difficulties.

gThere have been some complaints
about delivery. We have been tighten-
ing them constantly. Personally, I
have noticed that there has been some
improvement in the delivery of Ex-
press letters in the important cities.
As regards delivery in the rural areas,
we have always been examining what
should be the branch office or sub-
office from where it will be served,
and depending upon the number of
letters or traffic, the deliveries are
made either daily, bi-weekly or
weekly, It depends upon the traffic.
But, to say that delivery everywhere
is Mtcry"ﬁ"ﬁdt corréct,” and ' T
amr-not-sg tomplacent about it Much
requires to be done, and we are tdKifig
Steps—inm the right dlrection. In  this
matter, co-operation from the public
is also necessary. If at timeg they
bring to the notice of the Department
or to my notlice some instances of late
delivery, that will perhaps help me in
investigating the causes for the delay
and remove those causes.) So, I will
make that request to Mefmbers that if
they send such instances of late deli-
very of telegrams or letters that may
help me in finding a solution for that
and removing the drawbacks or de-
fects,

Shri U, M. Trivedi: About tele-
grams, the hon. Minister himself knows
that they are being delivered by post.

Shri Jagjivan Ram: There are oc-
casions when telegramg are sent by
post. When the line is interrupted
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and it cannot be repaired for some
time, we have to send it by post.

Shri U. M, Trivedi: Then,
do not charge twelve annas.

please

Shri Jagjivan Ram: In such cases,
if they claim, we refund the money
that the sender has paid.

Mr. Speaker: Probably, making a
claim might entail more charges,

Shri Jagjivan Ram: No, Sir
charges at all for that.

no

Then the condition of our buildings,
both official and residential, is far
from satisfactory. When I took over, I
did take certain action so that we can
expedite the construction of both offi-
cial and residential accommodation,
because the experience had been that
though money, may be only a modest
amount, was provided in the budget,
that was not being spent. So, I tried
to crcate a separate construction divi-
sion in the P. & T. Directorate. But,
in the mean time, the emergency came
and the progress that I expected has
not been achieved. I may assure the
House that | am very anxious to ex-
pedite the construction of both uifice
and residential accommodation with
the amount provided to us as quickly
as possible.

Then, with the increase in traffic, we
have been taking steps to upgrade
Branch Offices into Sub-Offices amd
Sub-Offices into Head Offices. During
tnis Plan period, we propose to up-
grade 2,542 Branch Offices into Sub-
Offices and so the number may in-
crease. An additional burden is
likely to be cast on the P. & T. De-
partment with the scheme of compul-
sory savings. We are making pre-
paration for that. Some hon. Members
suggested that unless savings banks
facilities are available at a reasonable
distance and unless passbooks are
issued to persons making the deposit,
the chances of refund at the expiry
of five year period may be jeopardis-
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ed. Well, I may assure the House
that we are taking steps on that line.

The employees in the Posts and Tele-
graphs Department are efficient lot of
people who are quite alive to their
responsibilities and, by and large,
they have worked efficiently. But in
a big organisation where you have
hundreds of thousands of employeces,
there will be some who will be indiffe-
rent lot of people and sometimes when
they err or they do not work so effi-
ciently, the whole Department is
blamed. 1 have always been empha-
sizing on the officers and the staff that
the Posts and Telegraphs Department
has built for itself a record of service
and efficiency and honesty. Let every
worker, whether officer or staff whe-
ther Class I or Class IV, jealously
guard the record that has been estab-
lished by the Posts and Tclegraphs
Department and try to improve upon
it by honest and hard work.

Ci_have been, along with that, looking
to the welfare side of the employces
in the Ministry and as soon as [ took
over charge of ihe Posts and Tele-
graphs Department, 1 suggested that
for post-matric technical education of
the children of employees whose
salary did not exceed Rs. 425 per
month, a number of scholarships
should be created. I am glad to
inform the House that we have
sanctioned 200 scholarships for post-
matric technical cducation in engineer-
ing, science, medical and other techni-
cal or technological subjects. Scholar-
shipg vary from Rs. 15 to Rs. 50
per month depending upon the re-
sources of thg guardians or parents
of the ward55

st fpfa fw (faer) @ o
1 fagw 9gd # faq o= 93 av
FAT WTq IAFT TATAAGT I 7

Shri Jagjivan Ram: Well, the hon.
Member should not be exercised over
that. If there is any brilliant student,
who hag completed his course, availa-
able in the country and wants to go to
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foreign country for further advanced
training, various sources are available
in the Government of India io pro-
vide him with the necessary facility.

Then, I have been taking a step to
provide other welfare provisions for
the employees. T have decided to start,
10 begin with, one dispensary in every
circle and in some of the circles these
dispensaries have already been started.
I have an idea to have one full hospi-
tal at least in every rircle. We have
started, to begin with, with the dis-
pensaries and, I think, very soon we
are going to cover all the circles, So,
this is with as view to provide the
medical facilities though on a modest
scale not comparable to the Railways
as yet. .

I attach the greatest importance to
good relation between officers and
staff and as soon as 1 took over I re=
vived the negotiating machinery. Ar-
bitraticn or adjudication may be very
good things. But, the goodwill that is
created in settlement of any dispute,
difference or grievance by mutual
negotiation among those who have to
work together is a thing which should
be encouraged. Therefore, I attach
great importance lo the negotiating
machinery., 1 am examining the
question how it could be made more
effective. I have decided that there
should be periodical meetings of tne
negotiating machineries. We shoula
see that they are really effective in
solving the problems that may be
brought before them.

Shri 5. M. Bangerjec: May I know
one thing? Since he took charge of
this Ministry, meetings have started.
I may congratulate him for that. All
cases have been piling up—would he
suggest that there should be more
meetings?

Shri Jagjivan Ram: We will see
that they are made more effective.

In that way, a question was raisea
by some hon. Members about a few
employees who have been punished on
account of the last general strike, 1
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have taken ceriain action. When 1ne
Federation requested me about those
employees who still have not comple-
tedd the period of their punishment, 1
decided that those cases should be re-
examincd and those cases are being
reviewed.

Sh:i S, M. Banerjee: Irr defence
departinent from 1st October, 1962, to
all those employecs whose increments
had been stopped, it has been given.

Shri Jagjivan Ram: As [ said, I
have asked, where the punishment
has not been over, those cases should
be reviewed and it should be  seen
what we can do. It will he very diffi-
cult ip just declare a general ammesty.
Every case will have to be examined
on merits,

Shri Dinen Bhaitacharya: It would
have been generous on your part.

Shri Jagjivan Ram: Shri R, S.
Tiwary asked about the Madhya
Pradesh Circle. Madhya Pradesh
Circle, we have decided to create.
If the hon, Member will help us in
finding some  agccommodation at
Bhnopal, I may assure him that as
soon as accommodation will be avail-
able, the Circle office will be trans-
ferred the next day from Nagpur to
Bhopal. The same way about the
office of the D.P.T. from Cuttack to
Bhubaneshwar, I think at Bhubha-
nezhwar we have some land. The
building has to be constructed. If
that is done, the office will be trans-
ferred there,

About civil aviation and air services,
Shri U. M. Trivedi—I am sorry he
has left—raised the question that the
air serviceg are losing. I may inform
the House one thing, that the air
services in this country were nation-
alised, and I had to do that pleasant
duty of nationalising the air services
when 1 found that it was impossible
to put the air services of this country
on a sound footing in private hands.
One thing should be remembered.
When the air services were in private
hands, the excise duty that was
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charged on aviation spirit was refund.
ed to them. That amounted to Rs. 50
lakhs a year. During the course of
these years when the air services
have been nationlised, the Air Cor-
poration has been paying to the Gov-
ernment as tax on aviation spirit
sums varying from Rs. 50 lakhs to
more than a crore per year. If one
were to take into consideration these
amounts, ane will find that the Indian
Airlines Corporation has paid 1much
more than the loss that has been
shown.

The question of the amalgamation
of the two corporations has also been
raised. When I was piloting that
Bill,—the Air Corporations Bill—I felt
at that time that a stage may come
in course of time when the two cor-
porations could be amalgamated. And
when I took over charge of this Min-
istry, I examined it. One obvious
difficulty is that Air India has taken
a loan from the World Bank of nearly
112 million dollars, and that loan has
to be paid back. One of the condi-
tions of that loan is that Air India
will not amalgamate or merge itself
with any other corporation without
the sanction of the authority who has
advanced the loan. That difficulty is
there. But, apart from that the con-
clusion that by amalgamation there is
going to be an economy arises out of
the fact that Members have not exa-
mined that. I have looked into that,
and there is no possibility of any
sizeable economy in establishment by
the amalgamation of the two corpo-
rations.

As regards Palam airport, we are
trying to see that the civil and the
military airports may go to different
places. As regards Gauhati and other
places, there is no necessity of sepa-
rate airports,

Shri S. M. Bamerjee: What about
duty hours?

Shri Jagiivan Ram: About the duty
hours, I have been examining it, and
I do not find anything unusual in that.
We have three categories of workers,
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‘continuous’, intermitent’, and ‘casual’,
and the hours of work of these three
categories are different not only in
the Civil Aviation Department but in
various Departments of the Govern-
ment of India. And one thing should
be remembered namely that when
there is intermittent work, naturally
the hours of work will be higher than
in the case of continuous work, and
in the case of casual work they will
be still higher. But I shall further
examine the question whether in some
cases weekly off or fortnightly off
could be given, or in some cases where
the question of overtime allowance
has been raised, I shall myself look
into that matter and see what could
be done about it.

One hon, Member raised the ques-
tion about the meteorological instru-
ments being manufactured in this
country by our Department and sug-
gested the possibility of exporting
them to the surrounding countries
with a view to earn foreign exchange.
We have been making enquiries
through our offices there, either the
High Commissioner’s offices or the
Ambassador's offices . . .

Dr. L. M. Singhvi: This has been
hanging since 1958. We find from the
Estimates Committee that in 1958 the
director of this department had said
that there appeared to be a very vast
scope of exporting these instruments
to these countries. Since 1858, five
years have elapsed, and the Estimates
Committee has come out once again
with a very strong recommendation in
this matter. Why has nothing been
done for all these five years?

Shri Jagjivan Ram: That is true.
But unless we know what the require-
ments of those countries are, how can
we do it? I am speaking on behalf of
the Ministry and the Meteorological
Department, when I say that we have
made enquiries from the High Com-
missioners’ offices and Ambassadors’
offices what the possibilities in those
countries are and what the things are
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which are required by them. Once
we get that information, then the
Meteorological Department will start
the manufacture of those instruments.
One Member wanted that the licence
fee for radios in CD blocks and cen-
tres and village panchayats should be
on a reduced scale. It is already so.
In other cases we charge Rs, 15
annually, whereas in these cases it is
only Rs, 10,

Shri U. M. Trvedi complained about
the procedure of recruitment in the
P. & T. (An Hon, Member: He is not
here). For the information of the
House, I may say that recruitment in
the P. & T. department mostly for the
class 1II and IV services—the gazetted
ranks have to be recruited through
the UPSC—is done on the circle basis.
But subject to possessing the requisite
qualification, any Indian in any part
of the country is free to apply. It is
based on competitive examination, So
it is not restricted to the residents of
any particular area,

In construction works and other
contract works, 1 personally feel that
co-operative societies should be en-
couraged. I have always been em-
phasising to the department that
co-operative societies should be given
preference.

I must again express my thanks to
the Members of the House for all the
good and encouraging words they
have said about my Ministry. The
credit for that should go to the thou-
sands and thousands of employees in
the various departments under my
charge, because this is due to their
“hard work. I must express my thanks
to the Members on my behalf and on
behalf of the officers and staff of the
Ministry and say that these words of
appreciation do encourage us to put in
better service and increase our effi-

ciency. /f//

Shri Dinen Bhattacharya: I had
raised a point about the toll tax on
Vivekananda Bridge. It has not been

replied to.
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Some Hon. Members: No question
now,

Mr. Speaker: 1 shall now put all
the cut motions together to vote,

The cut motions were put and
negatived.

Mr. Speaker: The question is:

“That the respective sumg not
exceeding the amounts shown in
the fourth column of the o:der
paper, be granted to the President,
to complete the sums necessary to
defray the charges that will come
in course of payment during the
year ending the 31st day of March
1964, in respect of the heads of
demands entered in the second
column thereof against Demands
Nos. 90 to 100 and 139 to 143
relating to the Ministry of Trans-
port and Communications”.

The motion was adopted.

[The motions for Demands for Grants
which were adopted by the Lok
Sabha are reproduced below—Ed.]

Demanp No, 90—MiINISTRY OF TRANS-
PORT AND COMMUNICATIONS

“That a sum not excecding
Rs, 83,73,000 be granted to the
President to complete the sum
neccssary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Ministry of Transport

and Communications’.”

Demanp No. 91—METEOROLOGY

“That a sum not exceeding
Rs. 1,93,74,000 be granted to the
President to complete the sum
necossary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in

i

respect of ‘Meteorology’.
DemaNnD No. 92—CentraL Roap Fuwnp

“That a sum not cxcecding
Rs. 3,98,75,000 be granted to the
President to complete the sum
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necessary to defray the charges
which will come in course of
payment during the -year ending
the 31st day of March, 1964, in
respzet of ‘Central Road Fund'.”

Demanp. No, 93—CoMMUNICATIONS

"(IncLupiNG NaTioNAL HIGHWAYS)

“That a sum not exceeding
Ils, 6,76,44,000 be granted to the
President to complete the sum
necissary to defray the charges
which wiil come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Communications (in-
cluding National Highways)'.”

Demanp No. 94—MERCANTILE MARINE

“That a sum not exceeding
s, 91,27,000 be granted to the
President to complete tne sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in

respect of ‘Mercantile Marine',

Demanp No. 95—LIGHTHOUSES AND

LICHTSHIPS

“That a sum not cxcecding
Rs. 1,01,21,000 be granted lo thc
President to complete the sum
necyssary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Lighthouses and Light-

(R4

shins'.
Deniannd No. Yh—AVIATION

“That a sum not excecding
Rs, 5.0543,000 be granted to the
President to complete the sum
necossary  to defray the charges
which will come in course of
payment durifg the year ending
the 31st day of March, 1964, in
respect of ‘Aviation’”

Demanp No, 97T—Oversers CoMMUNI-

CATIONS SERVICE

“That a sum not cxceeding
Rs. 1,28,28,000 be granted to the
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President to complete the sum
neccssary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Overseas Communica-
t'ons Service'”

DemanB No. 98—OTHER REVENUE Ex-

PENDITURE OF THE MINISTRY OF
TRANSPORT AND COMMUNICATIONS

“That a sum not exceeding
Rs. 3,01,43.000 be granted to the
President to complete the sum
necessary to defray the charges
which wiil ceme ‘i course  of
payment during the year ending
the 31st day of March, 1964, in
respeet of *Other Revenue Expen-
rditure of the Ministry of Transport
and Communications"."

DEMAND No, 99—INDiaN Posts & TELE-
GRAPIIS  DEPARTMENT (INcLuDING

WoriinG ExXPENSES)

“That a sum not . exceeding
Hs. 87,69,34.000 be granted to the
Presideal 1o complete the sum
necessary 1o defray the charges
whith will come in course of
payment during ths year cnding
the 31st day of March, 1964, in
respect of ‘Indian Posts & Tele-
graphs Department  (including
Working Expenses)’.”

Demann No, 100—Posts anp TeELE-

GRAPHS DIVIDEND TO GENERAL REVE-
NUES AND APPROPRIATIONS TO RE-
SERVE. FUNDS

“That a sum nol excceding
Rs, 18,30,77,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during th- year ending
the 31st day of March, 1964, in
respect of ‘Posts and Telegraphs
Dividend to General Revenues
and Appropriations to Reserve
Funds".”
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DemaNp No. 142—CapPITAL OUTLAY OF
THE MINISTRY OF TRANSPORT AND
COMMUNICATIONS

DemaNDp No, 139—CAPITAL OUTLAY ON
Roaps

“That a sum not exceeding
Rs. 57,11,94,000 be granted to the
President to complete the sum
nec:ssary lo defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Capital  OQOutlay on
Roads'.”

“That a sum not exceading
Rs. 6,65,67,000 be granted to the
Presideat to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Other Capital Outlay
of .the Ministry of Transport and

Demanp No. 140—Caprtar OUTLAY ON Mnis
Communications’.”

PORTsg

“That a sum not exceeding DEMAND No. 143—CapriTaL OUTLAY ON

Its. 6,43,87,000 be granted to the
President to complete the sum
nev ssary to defray the charges
which will come in course of
payment during the year ending

InpIAN PosTs AND TELEGRAPHS (NOT

MFET FROM REVENUE)

“That a sum not excecding
Rs. 35,48,98,000 be granted to the

President to complete the sum
nec.ssary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Capital QOutlay on
Indian Posts and Telegraphs (not
met from Revenue)'"”

the 31st day of March, 1964, in
respect of ‘Capital Outlay on
Ports™."”

Demvanp No. 141—CaprtAL OUTLAY ON
CIviL AVIATION

“That a sum not exceeding
Rs. 3,35,22,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Capital  QOutlay on April 11,
Civil Aviation"” i Snka),

18.02 brs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday
1863/Chaitra 21, 1684



